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LOK SABHA DEBATES

LOK SABHA

Saturday, August 24, 1974/Bhadra
2, 1896 (Saka)

The Lok Sabha met at
Eleven of the Clock

[Mr. SPEAKER in the Chair]

PAPERS LAID ON THE TABLE

RerorT (1974) or THE Tartrr Con-
MISSION ON THE REVIEw OF DyEk-
STUFFS INDUSTRY AND A STATEMENT.

THE MINISTER OF COMMERCE

(PROF. D. P. CHATTOPAD-
HYAYA): I beg to lay on the
Table—

(1) A copy of the Report (1974)
of the Tariff Commission on
the Review of Dyestuffs In-
dustry, under sub-section
(2) of section 16 of the
Tariff Commission Act, 1951

(2) A statement
English  versions)
reasons (i) for not
simultaneously the Govern-
ment Resolution on the
above Report, and (ii) for
not laying simultanecusly
the Hindi version of the
Report.

(Hindi and
showing
laying

[Placeg in Library, See No. LT-
8270/74].

1877 LS—2

11.01 hrs.

SUPPLEMENTARY DEMANDS FOR
GRANTS (GUJARAT), 1974-75

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI K. R. GANESH): Sir, I beg
to present a statement showing Sup~
plementary Demands for Granis in
respect of the State of Gujarat for
the year 1974-75.

11.02 hrs.

DISCUSSION RE FLOOD AND

DROUGHT SITUATION IN THE
COUNTRY

MR. SPEAKER: We will now
take up Discussion under Rule 193.

Shri Dinesh Chandra Goswami.

SHRI MD. JAMILURRAHMAN
(Kishanganj): Sir, on a point of
order. With your permission, I

would like to say this. Sir, on 12th
of August I gave a notice to the Lok
Sabha Seccretariat signed by me and
supported by my two colleagues Shri
R. P, Yadav and Shri Jagannath
Mishra seeking a discussion under
Rule 193. Then, Sir, on my notice,
you were kind enough, the Lok Sabha
Secretariat was kind enough to invite

me to a meeting of the Business
Advisory Committee. In pursuance
of that invitation, I ailended the

meeting. But what happened actually?
MR. SPEAKER: Is this a submis-
sion of a point of order?

SHRI MD. JAMILURRAHMAN: I
am making my submission. You
were kind enough to allot seven
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hours time. But, what happened
actually? When the list was publi-
shed, neither my name was there
nor the names of Shri R. P. Yadav
and Shri Jagannath Mishra were
there.

MR, SPEAKER: They come in ihe
order in which they are given.

SHRI MD. JAMILURRAHMAN:
There was no ballot. I was told
that the names of the persons, who
gave the notice in the printed form,
wereg published.

MR. SPEAKER: Your notice was
for allotment of time,

SHRI MD. JAMILURRAHMAN:
That was under rule 193,

MR. SPEAKER:
it will make?

What difference

SHRI MD. JAMILURRAHMAN: 1
may not get a chance to speak.

MR. SPEAKER: The other notices
came much earlier than yours and 1
«cannot mentjon all the names. Your
notice was for allotment of time and
time was allotted. That cannot
«<hange the order.

A &g F7T (qwT) (HeAR AR
JO aTEE IR WTET FIEA 4T KM4AT,
afsmamwfen § gnsrnas ¥ o wgar
=gy g fx ofan wime & favi
frar & f wg a A ga ® fay
fraY aeg ®1 F1% agraar wdt At

WeTe HETRA 0 W WY Fr@q qw
g wfgaar |

st wy el o AREE urEw
wmn 3 3E & agy T et fafaes
W 9T FY B AT R Aifa,wng
Iq G FB IAHT FZA( ATRY
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St mAsy Yaig qag (afegne):
| W8 WRTEd, WY SHERAT T AW §
I8 WIT 8137 & 4T TR H 7@l 9%
ymua fafamav Wz € &fww gx
=1zd § i contiien fafwez @t agi o
@ ity {217 91 oeg agaf & S
I ATE BT TARIT I AT A O
gzt av wanfan fafeces w8t 427 €,
feeqmy w291 F1 o W&l w@ar g |
U0 WTT H ST & W9 28 0 HOAT
AT ]

MR. SPEAKER:
of order,

It is note a point

SHRI DINESH CHANDRA GOS-
WAMI (Gauhaliy:  Mr, pealker,
Sir, on this important day of our na-
tional life when the new President
of the Republic of India, Shri
Fakhruddin Ali Ahmed, has assum-
ed office with an abundant measure
of good will and regard from the
peopie of this country and from the
members of this House, I take this
opportunity of inviting the atten~
tion of the House fo an equally im-
portant national problem, i.e. the
problem of floods and droughts in
this country. I start with an expres-
sion of thanks, a sincere appeal and
a note of apology. My thanks are
to you, Mr. Speaker, for giving us
this opportunity to discuss this mat-
ter. My appeal is to the members
of the House, particularly to the
opposition to the effect that let us
for once not turn this into a politi-
cal debate, as we have {ried to do
in the case of many debates in the
past. By trying to turn it into a
political debate with allegations and
counter-allegations, the opposition
may be able io achieve the limited
objective  of ety th [€FE
vernment by focussing on its failures
or we may be able to score a point
by substantiating that the Govern-
ment has taken all the measures
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possible, but I think that will not
help the cause of the millions of
distressed people whose cause we are
trying to focus through this dis-
cussion.

My apolgy is to this House is be-
cause, though the discussion is on
both flood and drought and as the
initiator of the discussion I shouid
deal with both these aspects, I will
deal with only the aspect of flood
because, so far as the present dro-
ught situation is concerned. 1 have
no personal knowledge and so I will
leave it to my friends who have per-
sonal knowledge about it.

The question of flood hag become
an annual feature in this countrv
and this year is no exception. But
the only exception this year has been
the magnitude of the problem be-
cause we have found the country
being ravaged by unprecedented
floods, particularly in the North
Eastern region, where millions and
millions of people are guffering tre-
mendously under the impact of
flood. Right from the hilly regions
of Arunachal Pradesh to the coastal
area of Kerala there has oeen in-

describable, destruction to crops,
properties lives and so on and so
forth, 2 oBR

I will try to piace on record some
facis as to the totality of destruc-
tion in thig countrv., Of course, I
will be brief about the destruction
and damage in other parts of the
country except my state as my other
friends would be placing them. I
will simply give some statistics and
figures.

So far as Bihar is concerned. the
arca affected officially is 15,000 hec~
tares and the unofficial estimate of
the population affected is 8 million
and the minimum estimate of da-
mage to crops is Rs. 5 lakhs. In
Kerala the damage is Rs. 5 crores fo
6 crores, 32 people have died there,
The damage by land slide in 1dikki®
has been estimated to be Rs, 2
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crores. In Maharashtra the situation
can be gauged by the fact that 49
human lives have been Jlost. In
Manipur the lives 1lost is 3 and
damage Rs. 1.06 crores. In Orissa
the damage 1is to the extent of
Rs. 52 lakhs. In West Bengal 10
lakhs of people in two or three dis-
tricts are suffering tremendously be-
cause of food shortage. Gujarat has
beenn  ravaged by Narmada. In
Madhya Pradesh the district of Hos-
hangabad has been very badly
affccted. There has been marginal
damage in Punjab, Rajasthan and
Arunachal.  Though it may seem
paradoxical, it is a moatter of sur-
prize to us that this year we had
floeds even in the hilly regions of
Meghalaya also. This can be Com-
pared to something like snowfall in
Calcutta. From that you can gague
tfe magnitude of the problem.

‘ similarly, in the neighbouring
country of Bangladesh 1ihere has
heen tremendous floods. I am re~
forring to the problem of floods in
Bangladesh because floods in Bangla-
desh is relaleq to floods in India. We can
imagine the extent of damage in
Bangladesh when we hear the voice
of anguish of Sheikh Mujibur Rah-
man, esteamed Prime Minister, that
the entire post-liberation gains have
been washed away by the floods. I
take this opportunity of conveying
our sincere feeling of distress to the
affected people of this neighbouring
country, a distress which we all of
us share today in this cSluntry alse.

Coming to my own State, which
has been affected most by the fioods,
I must place on record certain statis-
tics. The area affected by floods in
my State of Assam has been 10,000
sq. miles. The crop area affected is
3.25 lakhs hectares. The number of
villages affected is approximately
6,000 and population affected 40
lnkhs. Along with floods we had also
devistation by erosion. Land erosion
has taken away 50 sq. miles, A
further agrea of 100 sq. mile; is une
der threat and as the water will
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subside, this area is likely to be
ealen away by the Brahmaputra,
The number of families affected by
erosion are about 6,000. The damage
caused to houses, public institutions
etc, has been assessed according to
moderate estimates at Rs. 5 crores.
The value of crops lost is Rs. 40

crores. The damage caused to
roads, embankments etc, come to
Rs. 5 crores, making a total of
Rs, 50 crores.

You can very well imagine the

plight of the State of Assam. Assam
is a State with very limited resour-
ces. If on account of the annual
floods—because, we are now having
the fourth wave of flood this year in
quick succession—we lose Rs. 50
crores how can the economy of the
State and the people bear its im-
pact. You can judge the magnitude
of the problem from the fact that so
far 4,286 educational institutions
have been cither damaged or destroy-
ed. On that account aléne the loss
comes to Rs, 2.10 crores. We have to
previde relief to 39,000 people in
camps. The loss of cattle is 3,254
and the houses damaged come to 13,550.
On account of the ravages of these
unprecedented floods I have seen for
myself people coming in streams from
the villages to the nearhy cities like
the city of Gauhati or other urban or
semi urban areas in search of a mor-
sel of grain. T have with me a very
touching report of a news item from
the Times of India.

I know. there may be some exag-
geration in this report. But even a
assuming that in spite of all the exag-
geration if there is some element of
truth in the report, it makes indeed
a very snrry reading and it makec a
shocking news. 'This is Times of India
dated 20th August, 1974, which says=:

“We never had to stir out of our
houses for anything, But acute
food scarcity has forced us to come
shere and beg from door to door for
food to save our children from
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starvation, We are ashamed. geek-.
ing:-alts, but in  villages, rive.is
either ot available. or -its price.is:
peyoid our reach...”

This harrowing picture was painted by
a group of women from Hajo village
in theé distriet of Kamrup inithe State
of Assam from whick I come,

A very significant and a very impor-
tant aspect of the report is:

“Abject proverty and near-starva-
tion conditions have forced many
villagers to abandon children sur-
repitiously at the doorsteps of well-
to-do people ....”

Also, the report says:

“Though the city has no red light
area, the railway station premises,
some hotels and vast stratches of
the Brahamputra banks have turned
into dens of vice. Some taxi-drivers
are allegedly engaged in trafficking
in women.”

I have also heard from a very relia-
ble source which I have no reason to
doubt that trafficking in women has
taken place bhecause these women
have got nothing to fall back upon to
maintain their livelihood, I feel that
the entire House, irrespective of party
affiliation or considerations, should
take this serious thing into corn:idera-
tion and should try to find out ways
and measures as to how not only the
misery but the social evil that is crop-
ping up because this problem can be
tackled effectively.

1 have seen for myself, because of
heavy floods and erosion, people leav-
ing their homes and hearths. 1 have
with me also the Assam Government
publication, ‘Tears Rolling Down”
which I will present to Mr. K. C. Pant
showing the devastation of floods, by
photographs. While I was in Gauha-
ti, T saw & photo in one of the news-
papers in which an old lady of abouf
75 years of age, a middle-aged lady
about 40--45 years of age and her son,

®a young boy of about 11-12 years
of agse of my constituency were
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shown leaving their home and
marching {o Gauhati with bund-
les on their bheads in search
of food and shelter. The young

boy who was carrying a bundle was
almost of the same age of my eldes!
daughter. At that time, a feeling
.came to me withh a sense of anguish
that suppossing this thing would have
happened to me, if I had fo leave my
home and hearih with my children, my
wife and my ailing and old mother,
_how would I have felt. I, therefore,
feel that we should seriously take into
consideration this matter,

When I looked at the photo of the
young boy, he was almost asking me
with innocent face. “I have been
born .in.this independent country. Have
I not the right to have a little shelter,
a piece of cloth and a grain of food
for me”, When I lookeq at the photo
of an old lady, with wrinkles all over
her face, I found her face speaks
nething. Probably, her whole life has
been a life of -suffering. But when I
looked at the photo of the middle-aged
lady, 1 felt as if she was asking me,
“We have given you all the powers.
We are not asking for more. What are
you doing to give us at least the mini-
mum of shelter, clothing and food?”.
At that moment of anguish, in an
acute feeling of distress, I asked my-
self: “Do we justify our presence here
if we are incapable of doing anything
for this suffering humanity.”

When I say this, it is not with the
intention of criticising the Government.
But I feel we should reflect our an-
guish in this House. I know, in Mr.
K. C. Pant, we have a Minister who
knows the north-eastern region much
more probably than any other person
because in the capacity of the Home
Miniser he had to deal with the prob-
lems of that region for many years.
He is a man who has not only the
knowledge of the human aspect of the
problem but also the knowledge of the
technical side of the problem. There-
fore, it is not with a sense of criticism
that I am placing these facts. before
the House. . But I feel that.our anguish
must be reflected in the highest Iorum
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of the country. One may say that it
is all because of the fault of the Gov-
ernment because the Government has
not done anything. I will not subs-
cribe to that view. Because I kunow
the Government has in its limited and
humble way tried to tackle the prob-
lem. Controlling measures have been
taken and this Bulletin of the Parlia-
mentary Rsearch and Information Ser-
vice gives some information which
says:

“While it may not be possible to
control flood completely, all efforts
should concentrate on the minimisa-
tion of loss. Till the end of March,
1973, nearly 7,375 kms. of flood em-
bankments and 11,134 kms. of drain-
age channels were constructed,
nearly 4,600 vilages were raised and
197 towns were brought under pro-
tection schemes.”

Of course, a lot has been done by
the Government with regard to con-
trolling the floods ang still the ques-
tion may arise why in spite of these
efforts the ravages of floods are on the
increase. I have been able to find out
three reasons: (1) there has been a
rising accumulation of silt in the river
beds and offtake channels which make
them prone to water spilling over dur-
ing monsoon. (2) I have been told
by experts and knowledgeable persons
that the bed of Brahmaputra is rising
every yvear and also the beds of the
tributaries are also rising every year
and, therefore, the ravages and the
intensity of the floods in Assam and the
neighbouring areas are on the increase
as the years are passing by. Another
reason is that because of the pressure
of population, more and morve people
have started inhabiting the low-lving
flood-prone areas which was normally
not done and the third factor which is
more important and on which, I think,
the Government should concenirate
now very seriously is hhe inadequate
steps taken for soil conservation and
the indiseriminate felling of frees.
There have been reports that this
yvear’s floods are in the nature of flash
floods. Flash-floods have a very inte-
resting definition it is said to be
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nature’s revenge on man for his wilful
destruction of its delicate system of
checks and balances. 1 feel that im-
mediate steps to avoid deforestation
and the conservation of the forests are
very much necessary. What is more
necessary is a proper State legislation
and its implementation and the strong
will of the government and 1 do not
know why the Government uptill now
is not really placing much importance
in this direction. ...

SHRI B. V. NAIK (Kanara): It is a
State subject—forests.

SHRI DINES CHANDRA GOSWAMI:
The Parliament has the guiding power
even if it is a State subject.

If we look to the intensity of the
damages, we find that since 1955 to
1971-—1 do not have the recent statis-
tics with me-—the couniry has suffered
a loss of Rs. 2,400 crores and this does
not take into account the losses of the
Government due to remission of land
revenue, etc., and expenditure on
roads and buildings, etc. The annual
average losg of life which is indeed a
very tragic figure has been placed at
7-30 during the period of 1968-1971 and
when the floods are more, I am told
the average loss has been more.

The whole question now is: whal are
you going to do about it? As you
have already rung the bell, I will now
concentrate myself only on the aspect
of the solution of the problems of my
own region—that is, the Brahampuftra
river bssin.

The question of Brahmaputra river
basin ig engaging our mind for a long
time. We have realised that this prob-
lem of Brahmaputra cannot be solved
unless some solution at the interna-
tional level is attempted at. And I know
such solution has been attempted with
success at the International level, in
case of many other rivers of similar
nature I wish to draw the attention
of the hon. Minister to the success
of the internaional efforts in the
case of Mekong river which hag many
a feature parallel to Brahmaputra.
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If you permit me some indulgence
Sir, I wish to place certain facts,
so far as Mekong and Brahma-
puira are concerned, to show similari-
ty of features. For example, Brahma-
putra passes through three countries—
Tibet-—166 km. India—800 km. and
Bangladesh—420 km. Mekong also pas-
ses through five countries—Burma,
Laos, Thiland, Cambodia and Vietnam
and the annual offtake of water in
mekong i5 not less than in Brahma-
putra which is assessed at 3,82,107 mil-
lion cubic metres and that of Mekong
at 475,000 million cubic metres. In
1951 when the Bureau of Flood Con-
trol of ECAFE decided to take some
international rivers for investigation,
they took the Mekong river and I have
heard somewhere that they were in-
clineg to take up Brahmaputra rather
than WMikang but decided it again
hecause they thoucht that it would not
be possible to bring India and Pakis-
tan together for joint venture.

A commitiee was formed to research
and investigate the areas and after the
Committee submitted the report, all
these countries set together, formed a
preparatory Committee and the project
got liberal assistance from the United
Nations and other organisations. I beg
of the hon. Minister to take note of
this and try to explore the possibilities
of getting assistance from international
organisations, including the United
Nations to tame Brahmaputra. Today
we have got a very favourable climate
for a joint efforts between India and
Bangladash is concerned. The joint
River Valley Commission of India
and Bangladesh is already doing
good work in this direction. In
a recent statement one of the experts
of Bangladesh, Mr. Abas, has said
“the methods which were not prac-
ticable earlier for the solution of this
problem are now open because of
the readiness of the two riparian
States to cooverate.” Please look to the
immense potentialities of the river.
Instead of being a river of sorrow, a
river of tragedy, we make it a river of
great heln {o (he econoiny of this coun-
tfry. The hydro electric generation
potential of Brahmaputra has been
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assessed at 6.5 million kilowatts, but
so far only 0.5 per cent has been de-
veloped. 1n these days of power crisis,
imagine the magnitude of the loss that
we are suffering. So far as irrigation
is concerned, the tota! cullivable area
in Assam is 22,85,000 acregs and the
irrigable area today is less than 13
lakh acres. The entire area can be
irrigated provided some eftforts is made
regarding channelisation of Brahma-
putra.

I would like to know frcm the hon.
Minister what has really happened to
the Brahmaputra Flood Cortrol Bill.
This has become now, as it appears, a
million dollar question. We know
that, even if you, bring tha Bill be-
fore the House today, the Brahma-
putra is not going to be controlled
tomorrow. But we want that the Gov-
ernment should - make a beginning
snmewhere to tackle the problem.
With its limiteq resources it is not
possible for the State of Assam to
tackle the problem. Even the Ganges
passes through many resourceful
States and they can probably takle
the problem in a much more effective
way than what we can do to tackle the
problem of Brahmaputra, which
is dealt with by the poor State of
Assam alone. The hon. Minister’s pre-
decessor, Dr, K, L. Rao, assured this
House that he would bring a Bill, The
hon. Minister also has assured us. I
would like to know what exactly is
the position now and where the
matter stands. What has happeneg to
the Barak Project? This is a project
which has been pending for long and
about which Mr. Chowdhuri will
speak in detail; so, I will not go into
it.

How long will you allow the inter-
State disputes to come in the way of
settlement of these problems? After
all, the time bas come when you have
to think in terms of national interests.
The States should not allow their
petty, local interest to come in the
way; they must be made to sacrifice
their interest partially in the interest
of the nation. 1 feel that the Central
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Government should come with a
strong hand in this regard.

1 do not want to take much time
of the House. Lastly, I would submit
that, apart from long term roeasures,
my State today is also in need of
short term relief measures. We want
relief in a big scale. The estimated
relief requirement today is about Rs. 1
crore of gratuitous relief, apart from
various other relief measures like
medical, clothing etc. In villages
woman have only tattered clotheg on
themy and it may be possible for them
to remain with tattered clothes indoor
bul when you open camps, naturally
they need some clothings. DMedicai
relief is also necessary. The details of
retief, which come to about 12 crores
will be supplied by my friends. I
hope, the hon. Minister of Irrigation
will try to impose upon his other
colleagues the need for immeliate re-
Yef measures.

I would conclude by sayiug this.
When the country suffers ircm exter-
nal aggression, we do not sit idle
saying that we cannot do anything
because we do not have resources.
Equally, when the country suffers
from such a natural aggression, 1
think, it is not proper for us to say
that we cannot do anything because
we do not Rave resources. As we find
resources to fight any external aggres-
sion, this House is duty-bound, the
country is duty-bound, to find re-
sources; a way must he found to
ccmbat this problem because by pro-
perly combating this problem, I feel, we
can transform the negative effects
to high-yielding, positive effects. With
this appeal, I conclude.

SHRI NOORUL. HUDA (Cachar):
Floods and drought have become
annual features all over the country.

It is a measure of the failure of the
Central Government as well as of the
State Governments for the last 27
years that uptill now they are not able
to check any flood of any State or of
any river. We never expected that
Government will be able {5 eliminate
flood altogether from the face of the
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country but we definitely expected
that the Government shouid check the
flood of one river at least in the whole
country and even that they have failed to
do. In West Bengal, the districts ot
Cooch-Bihar, Jalpaiguri, Murshidabad.
West Dinajpur, Malda, anq parts of
Midnapore districts have besn afected
due to flood. Storm and gale has
swept off partg of 24 Parghanas and
Midnapore which have left a trail of
misery and damage worth crores of
rupees. In West Bengal alone crop
damage was Rs. 122 crores and 11.88
iakhs hectares of land were under
water. In U.P., 81 crores worth of crop
and other, properties weras lost. 12
people died. 134p villages were inun-
dated. In Bihar Rs. 56 crores worth of
crops and other properties were dyma-
ged. 61,000 houses were washéd away.
4146 sq. miles were affected involving
52 lakhs of people.

15 AUGUST

Then I come to Majuli which is the
world’s biggest riverdsland in Sib-
sagar district in Assam. 50,000 people
are marooned. In Assam 9 districts are
affected, namely, Gopalpara, Kamrup,
Darrang, Lakhimpur, Dibrugarh, Now-
gong, Sibsagar, Cachar and Mikir
Hilis. 29,000 sq. XMs. of land have
been affected ang there were four
successive waves of flood. Even Garo
Hills and Mikir Hills (which were
not previously affected by {flnods)
have been affected this time and there
were extensive damages caused.

Newspaper reports have told about
the damages in various places, how
peopel have been turned into desti-
tutes, how mothers and sisters have
been turned into prostitutes; that is
the condition we have come to. Only
day before yesterday in Poona we
have seen that helpless people have
been digging up graves in search of
saleable bones. That has come out
in the papers.

Sir, the whole country beginning
from Manipur, West Bengal, Bihar,
U.P. to certain southern States like

Fload atd Drought
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Karnataka and Xerala has been
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+ terribly affected. We hear so much

about flood contro: schemes and
measures and things like that. But
1 am sorry there is a complete
failure on the part of Government to
implement them. My friend, Shri
Goswami wag sasking as to what has
happened to Brahmaputra flood control
scheme. Only about a month or two
ago we saw in the newspavers that
the Government had not been able to
fixed up the responsibility as to which
Government would be in charge of
the Flood Control Scheme, It is
either the sole responsibility of the
State of Assam or the Central Go-
vernment which has to step into, the
shoes if Assam fails to protect. None
of them is serious and earnest in
taking up the responsibility. Natural-
ly, our attention has been drawn to all
these failures of the Government. Of
course we do not want to make a
political capital out of this situation.
Goverrment should see to it that. in
all seriousness and_ earnestness—
whether it is in Assam or anywhere

. glse,—they take steps to control the

floods in time. The Government has
failed totally to check the floods .and
starving millions of our countrymen.
Many have been rendered homeless
due to floods. They have failed to take
the assistunce of the military, and
other forces in times of need, We do
not see at all any serfous efforts on
the part of government to tackle the
flood situation in our State of Assam,
West Bengal or in any other part of
our country.

Sir, you would have seen another
situation. Press reports have been
published regarding scanty relief
measures that are available to . the
States which have been misappropriat-
ed by vested interest people and by
the people connected with the ruling
party. That is the situation in our
country. We try to draw your atten-
tion and the attention of the House to
the seriousness or the gre~ity of the
situation and asked the Central Go-
vernment to immediately fush food,
medicines and other assistance to
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State ‘Governments and also to speed
up the same, But, to our disappaint-
ment the same has been misappropri-
ated and this wag made use of for their
own purposes. My next point is this. I
would ask the Central Government—
the Minister concerned is present
here—as to what they have done with
regard to Brahmaputra flood control
measures and the Barak Dam Project
which are pending for a long time.
Take for example Mahanadi Project
or ifor that matter, any project in
Bihar and other regions. The Go-
vernment should come out with con-
crete measures so that projects can be
taken up with all seriousness and
-completed in time. I can only say that
Government is lacking completely in
its determmat;on to tackle this situa-
tion. I know that these. problems can-
not be solved within two to three
months or six to nine months. What
gh;gve the\v done in the last 20 to 25
years? 1 'do not want to gquote any
further ag this is time-consuming.
Everywhere this is agitating the
minds of the people.. We do not have
much time at our disposal to quote
‘many more things. 1 would request the
hon. Minister for Irrigation ang other
concerned ministerg as also the Finance
Minister and the Prime Minister to
‘see to it that floods which are an
annual feature in north-eastern regions
or in Bihar and U.P. do not recur.
These involve a loss of crores of rupees
worth of crops ang other materials
and properties as also the lives of
hundreds of people. The official figure
of those that have been killed in Assam
is put at only 45 whereas, unofficially,
more than 80 to 90 persons have been
lost in Bihar, North-eastern regions and
other places all over the country. That
is the situation that is developing. So
T charge this Government that they
are hesrtless and cruel and they are
completely inefficient to tackle the
flood situation, drought and other
situations that have inflicted damage
to property and lives of people. Sir,

Rice ic being sold at Rs. 4.50 per kilo
in north Bengel and Calcutta. In Bihar
end ¥erala rice is being sold at Rs. 7
per kilo.
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_Therefore, in conclusion I  would
like to ask the Government to come
out with concrete proposals and
render immediale assistance to the
people aflected by floods and drought
ail over the country. The official assis-
tance rendered by the Central
Government to different States should
be made effective and it saould be
seen that the funds are not mis-
appropriated Public men of social
status should be associated with these
flood relief measures. I hope the
Government would spell out ithe
various measures today on the Floor
of the House so that the same may
be discussed and future recurrence of
floods may be avoided.

SHRI DHARNIDHAR DAS (Man-
galdai): Mr, Speaker, Sir, at the
vutset I thank you for admitting this
dlscussxon on floods thug giving due
importance . to this subject of great
national importance.

Sir, with an anguish of heart 1 am
going to deal with this subject. This
month is very important for our
nation. During this month of August,
on 9th August, we celebrated the day
of national revolution that eventualiy
brought us Independence. We cele-
brated the 15th August on which day
we achieved our Independence and
today, the 24th August, is also an
important day being the coronation
day of the 5th President of the Indian
Republic. On this day, we are dis-
cussing a problem of great natlonal
importance, namely, floods. I am much
pained bhecause 1 was a soldier of
that national revolution in which the
rural masses were in the forefront
bearing its brunt and today we have
to see those people suffering havocs
of floods so many vyears after inde-
pendence. Before I deal further with
the subject, 7 want to mourn thel loss
of so many lives. According to the
Background Note 109 persons died in
these floods in different States.

So, thig should be taken as a day,of
resolve. Actually it ix so. We have
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already taken the resolve to fight in-
flation. These floods are aggravating
inflation. Already these floods
have raised prices and already there

has been shortage of food. When
our country is passing through a
serious economic crisis, when v2

need increased production, when we
have undertaken planning to develop
the economy with a socialist objective,
just at that time, annually, accord-
ing to Government’s assessment, we
are losing Rs. 125 crores worth of
foog crops and property. This pro-
ves our helplessness. '

Civilisation is the conquest of
nature. But we have been still
victimg of nature, and we have not
been able to control or conquer these
rivers. The rivers which were rivers
of blessings and prosperity at one
time have now become riverg of
sorrow. We have to exercise our
thought over this subject, particular-
ly when our economy is in a very
critical state.

Regarding the present floods, I
visited certain areas, and there I
have seen three main problems of
immediate concern, mnamely inunda-
tion, erosion and shifting of the rivers.
At a village callegq Namdonga-
Balilesa which is about three miles
away from Nalbari town, the whole
river Pagladia shifted about half a
furlong from itg original position. On
27th June, in the evening, the engi-
neers went and assured the people that
they were quite safe and there was no
danger of further erosion. In the
small hours of 28th June, erosion
began rapidly, and at about 10
am. in just five minutes’ time, the
whole village was washed away and
there was no trace of even a single
house., One person had just narrat-
ed how it happened. His was a con-
crete building and he thought that
water would just pass over it and it
would not at least be washed away.
But to his surprise, he found that in
five minutes everything disappeared
and the entire area became a vast
sea. The mood of the people is
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rather more painful. Somehow they
climbed iree tops; they also ~ took.
shelter on the embankments. When
I met them, they said ‘It should have
happened at night, not in the day
time’. This is how people are feeling
about their life.

I would like to quote Mahatma
Gandhi. He said many years before
independence about the peasants who
constitute 80 per cent of our popula-
tion who really performed the
national revolution, not so much
these town or city people; he said
national independence wag the fruit
of the struggle and sacrifice of these
people. About them, Mahatma.
Gandhi said that they had lost the
lustre of life; they had lost the
fascination of life. “They are fast
losing the will to work, to think and
even to live; they are living a life of
living death” This is the position
of the majority of the people in the
villages.

1 want to emphasise one point.
What are we going to do about them
in our planning? We have huge
unemployment in the villageg and
massive poverty. No doubt, the
floods are one of the causes. These
villages which were described by
Mahatma Gandhi as dung-heaps, are
after independence still remaining in
the same condition; rather some of
them are living in greater poverty.

At the same time, according to
Government’s own statistics, the
economy is working for 10 per cent
of the rich class in the cities. Pt.
Jawaharlal Nehru as Prime Minister
himself said: ‘We have constructed
so many dams and so many projects
with thousands of crores of rupees
invested in them. Where has all in-
creased wealth gone? The answer
was given by Mahalanobis; 50 per
cent of the national income assessed
on the basis of the taxed income ‘in
the corporate sector went to 10 per
cent of the rich class in the cities.
Ninety per cent became poorer.



Flood and Drought BHADRA 2,
Situation (Disc.)

The root cause of all the problems
including floods lies here. What can
the Ministry of Irrigaflon and Power
do? Money is not allocated to this
department. Even in a capitalist
country like America, to solve the
problem of unemployment and
development—that was a period of
crisis for them in 1930s—Roosevelt
adopted two plants; the Tennesse
Valley Authority and the Soil Con-
servation Scheme, Flood Control and
electrification were achieved soom.
Electrification is the first thing to be
done to develop a planned economy.
In the Soviety Union, before they
starteq the five year plans in 1928,
they had the plan of electrification of
villages in the entire country adopt-
ed in 1820. Hydropower plants and
river planning gained precedence
over other things. Similarly agri-
culture was given first priority. In
China, 1 visited a dam near Peking
generating hydropower and controll-
ing fiood, and facilitating a similiar
development as in USSR. ‘Agricul-
ture first’ was the policy. They gave
importance to ggriculture, They
treated agriculture as the founda-
tion and industry as the leading
sector. Flood control, irrigation,
soil conservancy were basic task of
ithe New Economic Policy. Today, we
have to seriously think about our
economic policies, about ocur economy,
which. is giving rise to enormous
concentration of wealth in the hands
of few capitalists while generating
black money to the extent of Rs.
10,000 to Rs. 14,000 crores, which is
causing inflation, hyper inflation and
soaring prices and hindering the im-
plementation of cur developmental
projects for want of - financial re-
sources.
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1n the country, there i both drought
ang flood. It seems to be a paradox
that both flood and drought woccur
together, This paradox is there in the
capitalist economy, where there is
uneven distribution of everything;
uneven development is the law of the
capitaligt eceonomy with the conse-
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quent regional imbalances. In our
country, these imbalances are there
and there is uneven distribution of
not only national wealth but also
national water. Sir, floed control
should be treated as a national sub-
ject so that waler can be distributed
to the needy areas, where it is more
needed, to the drought prone areas.
There has been a demand that this
national subject should not be left
to the States, which creates more
inter-State disputes. Sir, Assam
Government has been pressing the
Central Government to take over the
Brahmaputra Flood Control Commis-~
sion. Here, the Members of Parlia«
ment from Assam have been demand-
ing, during the last several Segsions,
times without number, that the
Brahmaputra Flood Sontro] Commis-
sion should be taken over by the
Central Government,”] am very hapPy
that Mr. K. C. Pant Minister of Irri-
gation and Power has given the
assurance that probably, a Bill will
be introduced in this Session. Then,
it will be the responsibility of the
Central Government, He seemg to have
said that this will require a big amount.
But, that amount will not exceed Rs.
800 crores. This is not a big amount
compared to the annual loss of so
many years. This year, Assam
Government has made an assessment
of Rs. 50 crores as a loss due to flood
damage alone.

MR.
conclude.

SPEAKER: You  please
You have taken more time.

SHRI DHARNIDHAR DAS: Sir, I
am mentioning some very important
points.

According to an asscssment made
by the Assam Government, they
would require Ks. 10 crores for under-
taking repairs to damaged roads and
bridges etc. Sir, the sixth Finance
Commission is standing in the way
of the weaker Stateg in the matter of
flood relief. It has not considered
financial allocation in terms of social-
ism which is the objective accepted by
this Parliament and our party parti-
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cularly. According to the pnncxple of
‘socialism, weakéer States have to be
belped by the Centre to bring them
on par with richer States, advanced
States. So, this should be looked into
by the Minister, i.e. the demand of
the Assam Government for providing
Rs. 10 crores. They do not have funds.
Should they be left in this condition?

MR. SPEAKER: We see the flood
in 'your speech, which is coming at
the end. I am unable to stem it. It
is much better if you conclude. You
‘have taken almost double the time.

SHRI DHARNIDHAR DAS This_is
a new. point. This. should be discussed
by the House snd we should find . a
way out. The Central Goyvernment
should help .the :Btates in the matter
-of flood. velief. So, I would;request
the Minister as well as the Members
af this House to give thefiy thouglit to
«this.. This should be censidered. in .the
Anterest .of very.backward and weaker
‘States like Assam,

YV I B

12.00 hrs.
. Faor repairing the damageg to the
roads and bridges, Assam Government
has = requested the Centre to give
relief to the tune of Rs, 10 crores.
For providing gratuitous relicf and
other relief taken together, Assam
Government requires RS, 10 crores.
This is beyond the means of the State
Government, Therefore, I request the
Minister to take this matter +to
‘the Cabinet level, because the Finance
Commission has laid down certain
policies. The Cabinet should find a
way out to give relief to Assam and
other States which are unable to bear
the burden by themselves.

My last request to the Minister is
that the Brahamaputra Flood Control
Commission should be taken over
immediately by introducing a Bill in
thig Session  itself and .there should
be a long-term  .project. - It may
require Rs,.800 crores, but that will
bst,. 8. -permanent solution to this
problem. '
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L aaE o (meT) e
na‘m YIS & AR AT AT T &
FENE TAryd agark Afara gy &
gafeod gar 3w & g8 3AF Ay A AR
& gar Nea wea & & | #faT atwr
¥ w@ ww 3w faen #7 gar difsa
g & §-foedr auf & qaras #
e FIg MY EREN AT gY HG HrAy
), weaw fra sy i qriE vq 7 §B
%% &1 gfan § Faw o qrawT & awy
St aFE gwt faw ¥ agw & 9W
T AT F@EEY W gE, 3T e
Ty wTgY Afeai § ama & woy aras
AR ey W H ) mrﬁ‘rsi /T T
TH AW WA § T AR
geardl g€ wdET & davn qrgod
ke mriiar afdl & soy @ f&
ofaolt da ¥ amr & afer gAd
IOET F A F7@TE g wAFT  qaw
22 \ afF 18 71 v&T gaTe frwrew &
o ATeY 7feRT & S oF QAT qarer
¢ faa1 3 It fr ag g wivem@ a
YT Fq g% 59 &7 AMfEw v &
Ay ¥ fad dave agf geh 3w &
EA AN e gt & | e B Y vy
afeqi & q@T9@ & HET AW FEen
gy e, WEE AT TR
g Y afzat &1 3¢ & 91 avarEl gf
¥ ag WAYA & | AT FATY 3 WA
weell & www an fadan wmnr &7
ge-wa fear— 7 owa § ag 99 &7
g wat & 1 frd avg fraam & forir g8
Faw 3 & fenrerg #Y gt #1 gamer
F&T 21 9TIAT, AZTTA FIAT W17 THAT FT
AT TAEAF &, TFAT. 979 97 ATT TFH
FTRATH WY W WP F7 4% F 1w
fasiTs 1 mane deT g wAT &, Faifs
fearerm Y afeat &9 & oy § A
g ¥ arg a1 # faacy araqg W
T} ATdT & 1 & AT ¥ A qIET
YT 5T SraT § AN 99 & A ga Wt
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Y7 fa=rE gy B7 arq Ay oI

Afew 27 WY F1 AT FX ¥ o g

fagery e gl § 1@ @ areEgw A

Zar fagrs & foay azdn 9 F1% ol
gz FfEw ot qeam faods anfaq
g1 T | qeay AYE § SfET QA
qrAY G0 W AT @ A7 qEAH F AT §
9T 74T § | &9 | B gAY TR
AT IV AT IAMFI &7 AgTaEy
&-aut ¥ 7 fadw aTaer § wOd 2w Ay
FTFTEY fAar 79 &7 arq ¢ @®g-
3 # g AEIT & B gafAgs
T frfozer dor o, faarg faam
& mfwsr & 97 71 g=8 afg & w@d
AT g arEt gs & (AT & g gAry
qUAAT 91 % FAAT 7 dTg+q FoATT
& ga<H drg ot a% g o8 fafag
FRstar AU G & 1w § Sl
QF 9<T A13W F FA—wre gy wgray
AT Fary sasrafaa wA F1AY
daTT g—waT 7 fF AT 9% Aoy
TR IF I8 4 0TIV 13RI
Aqra &t Faw foarr & fai 99 %7
83 faar 1 57 #1 g8 afg Frag ofom
fra=r fr guedwer & g%y wf= a1
W #frr 9fF 37 & wiwaram 9%
g fagrsm ary ol W7 qeanl &
AT T H [r QT FHAT FT gIAY

wdl 221 FfFT T[T T F da oy &
I 1 SAT awel § oY a9z A g

T BET AT

A ERT T A WA o §
ATAT ATEAT F-wT AT avErY gg
Q@ F7 gadl fagr? § g ayag@ &)
gREm ST IO T 3@ W@ ¥ WIT
BT AT S 37 ¥ SR oY sl
# a4y atg wgY =y )

| Situation (Djsc.)’
weR WA AT qr A g3
g gr &

oft Wt | § aga qgr 9 w
T At AgY wan, AwmAFTIgTAZ &
I WY o fva i et g A€ A
aro 9 ¥ ¥ FT W g% SIATAET,
wgdT, gt & e Tl wew
& A HE AT F 92 gu & R
HIET FHIT 4T 6Fe T WA T4 @7
&1 o Ty 0 IO AT YITF TT e
Q7w & AW 9 agT 97 Wy
Fg 1 fwdrdeT, 3% fadmey, 2
faartes £t 7w gt & A g
qiEY & Yy 3T 2% E9 AT § 3g
q¥ FATHT FET FHT 2

zafead oo wwag & frozg § oY
afeat § w7 | 271 IWT w0 AT TET -
T AT FFYA @f HAA g, fow § wreg
ST ATAT AW FT FEA F-TATHT ST
¥ oot g arwea §F faeare & aqer
& St & Ga gwaa g o ag Framor
FAUE O9T FFE S A AT IT T I
21 arer 78Y &1 aafe & a faddy
agt g-sifer sa w1 § 5 waem w0
ZoIT A awAar § 1 A0 g § o aw
oLt qIaw gTER & €7 {-31g fagqmr
faard oitw fraq varga—g Al =
wE Ary At faar WA, aF 7% 9g-
g &1 fadeor 78 &) eFr, 7 T Fr
EX, 7 9T FTEIIT, T 0T T0 T4,
T T WY OSTEIT TV AW L L

O WA §aTd | ST @l q FE
Call

stz w ol dnr g
fsio A foort £ 5 At 9% Ja womrad
&Y i oY B H owr A
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HEFW WA FIET HWIT. THAT
et st # fwed faofe & afod
g ¥ waeR Hgs g wgatar
T A Afxat 100 gt & fawr sorar
AT & W 100 FiAT 7 waw 2 strv
ey 8, Tl ga 7 oo ) goafamg
FE FTFT AT S aran ¥, e ww ey
30 Bealt § &Y 50 e 7 qw%
T & fpar F-gor & st 2 o/,
WY 40 WS T q%T FAAT 7 Fopm £~
wfea & qva #7191 28 Tl T o
a1 B qeaeei & arg 7@ 1 &7 T q8Y
Y\, Al fmw ot 9t 0 A gy
™o

F w9 Wl S Y Faradr & w7 W
TE T I8 w4 eF Atk § o
gl g-w AT AT g ¥ gedq
T oT vET &1 oy wfea § faa s
gry fafreg w8 &, § 7 qvE Aot
UT & FTAA R W T avg s
T FAT -39 qVE Y wFrow At )
TR I AfRdT § S gE g -
fagre R & WY guwr faelt & @ ¥
HAAT 71 FE O & BT FY T
= R...

it ®o o famrdy (Wraremisr) :
74 F07 W0 Fr qendy g€ &

it WAt W : T WA WaE AT B
adr wewr o1, W 15-20 e of
g & &0 &Y sdY Ay o weSr e
frmrery afes o 100 BAY T &)
wt ¥, grasr G A7 g8 773 WA &Y
gy T wg § fywefY awr aow ar
a7 Ag AT wT [T 97 T 57 AT Ay
Y FGAT AT T TT FTFLAA, AFT
ag Q40 Wer AeArg g1 ok o al & ey
T SEF 7 qraed &, 79§ fawr war &
aat wwy g3 fred w1 A g, ffrT
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o Ay ow T W -
gt fie =% ar @ ¥
TF o 9T w1y ey & § qww &
TOX 0% &7 we¥ gu & ¥ av &)
I = &R T 91 & & A7 o7 arey
frrad & g sEl 97wt firdm
wafuat 1 w18 femrg 78 30 @ar
" ¥ FIT AN &7 W Ay 15§
7Y A Wy avary gf =& fA
B T AT JUAAT &) 97 ary Ty
+ft T ¥IA F 37 A7 qE 2 ) A
TN FIAITH 3 AT T A AT L,
1 FAT S g A1 Foar &) oew
HLETE T S QT 2 2967 TH WYY AqC
feemr ez 8 fgm &1 foEme wvame
ot A FT W A AW wE AT L,
g TR Y AT WA AEY § Afwa
3a% fagre & fao @t w4 7 wraerw
=T & A7 F Avawr FAT ATLAT F

1212 hrs.

[MR. DEPUTY-SPEAKER in the Chair]

gl w=ft a8t o7 ¥, w7 & &,
¥ =g uw e g9 fage ¥ fao
sl Y 9 HVE, Faw qra wY Srefa
=T FET I B Tg17, 7577 godho
¥, g@on ¥ garT §—gi § o
E—aY F14 T wET w9 g i
serer /e & form . agh S i aga
= g1 15 o ¥ Fgi ov &bt aw
F AT 47, FaA AW ST ag=_w
Ao | wak s frefw agy g,
FHT FY 1w e ST S s
ft TS g1 i | g ¥ 9
A Y & AT R weer el
FT AT FHT FrE g AEH wamr 2y
fagr & ey womy wEF By W
TaT A T Fy e E W g7 oY
fremr w81 &1 %% A oy fagrv ¥
o7 AT 31 = fedram ¥ U fow
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fordt 7t & %A 7Y WM W ¥
eAwer 35 FarT agt FAF agAr T
&1 WAV WA FT ST B HHAr § g
aY e wr oY grETa T g wdi
Tl a1 L W wE grm adify
U weiw wd) dar w8 Avw & T
feafg a0 & {00 wrx o, ), =%
fav ¥ wiea diwEr qwAr wE a7 F)
ST WG 7 TEAT T A AW 79T
i%ﬁ"r;maﬁ‘ 7 A |

T [THT I & ;W Ay
TG I} § IHE A4E T H ;0T
I FIHAT ATT A WOT o (AT 7
I I ST GO AT A1 AN &0 H &
T §1 FT F ad W weOAT ag
T/ AN | FB TATH FY WIT difqm
it gt F = e F faa dure §
WY 3T A AT §, T AT A A
| wfvrazdr wEed § A, I
qTEA & A7 qT 9, WEGAH F 5 G
AT O W T T T AR =y
TETTAT A 9E W A W Haini
qg g0 EATNRTL AT Y, TG, T ATAT
AT § AT a8 o TS gY S
Aorgr g & A gaF WAy ¥ A
AT A7EY ¥, qg aga f W v ag
agraar FrT Wt wrfam gei

fargre & o 5T of wairae & 1 oy
R IEEIE S U A LA P
SAATT ATCAN 57 § wfyg s f
o wEe ave w7 Sifam) 9
FagET S SEN T ATRM
fwar & av @ wady Sy 99k Ta 9
a7, & & Faer agy agm fx 3Av fagre
&1 AT TATHT F AGTH AW A TITATH
frFr s agw gy afeur 81 IR E
QN &Y FET TC T eIt 7 ey
g &, ofr afvatudy ¥ adend g€ &4
are & 9gy ¥ &Y qgi w18 Avdiad Ag &
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FHifF g2i & «nit ¥ onw faqr & fw
ZaTdr Wi @ MY s R A R,
AT, 19 & g ag 999 AET & ) suiee
gt T A1 HETAAT H 03 7 oAy v
AT K & 1 ATAT T AT UET B (o T
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MR. DEPUTY-SPEAKER: Now,
there are about 54 names sent to me
by the Whip of the Congress Party..

SHRI MADHU LIMAYE (Banka):
You can add my name also.

MR. DEPUTY-SPEAKER:
come to this side.

1877 L&—3.
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Now, even if I give five minules
to each speaker, it will be round
about 5 hours and the time allotted
for the Congress Party is ¢ hours 10
minutes. I have just mentioned this
so that the Members may keep this
in mind.

Now, for a change, I have here the
name of Dr. K. L. Rao who has been
a Minister in charge of this Ministry
and he has not been speaking since
he left the Ministry. We may learn
something from him and in his case
I may depart from this five minute
limit. But I will request Dr. K. L,
Rao to finish his speech within ten
minutes.

Dr. K. L. Rao.
DR. K. L. RAO (Vijayawada): 1

would to like to express my great
appreciation to the hon. Minister,
Shri K. C. Pant, and his Deputy

Minister, Shri Siddheshwar Prasad
and the officers for the excellent
work they are doing under very
great strain.

[Flood control work was un-known
to India as a Central subject. Cen-
tre has been taking interest and
responsibility since 1954, It was
Pandit Jawaharlal Nehru who had
initiated the idea and from that time
on, quite a large number of works
have been done. Why I mention
this js because some new Members
may not know exactly what has been
done. In these two decades since
1954 we have constructed many
works which have given beneficial
results. For example, Dibrugarh
would not have been there had the
flood protection work not been done.
Likewise, if Hirakud dam was not
constructed, the delta would have
been merely a sheet of water in-
stead of what it is to-day, Likewise,
if the Kosi project has not been
done, the Kosi would have been
causing greater havoc as also would
have occupied the bed of the Kamla
Balan, if not Darbhanga,

If similarly Ukai project is not
built on Tapi river, Surat would
have been drowned. So, quite a
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large number of works are done,
But still many more problems are
there. The problem of flood is quite
intense. The fact is that this year
there was norma]l raintall, I was
nothing extraordinary. In spite of
that we finq that very Great amount
of disaster has occurred in many
States. It is high time that a fresh
Jook is taken and a new approach
made to those problems. 1 would
submit what I have been thinking
on this subject, for the consideration
of the honourable House. The flood
problem can be divided into three
major groups.

The first group consists of the
river systems below the tropic of
cancer which passes very ncar Bho-
pal. There are a few more pro-
blems to be tackled in this region.
For example Narmada which is giv-
ing trouble in Hoshangabad and
Broach has to be controlled by con-
struction of a dam at Bargi. Nar-
mada dispute is under tribunal but
Bargi dam can be sanctioned and
taken up. What I say is, both Guja-
rat and M. P. will accept the con-
struction of the Bargi dam. In view
of the importance of the project the
tribunal will accept its sanction. If
that is done flood can be controlled.
With this construction of Bargi and
completion of Tawa the floods would
not be there in Narmada.

Orissa is a State where we have
cyclone and depression almost every
year., It is almost an annual per-
formarnce. If there are no depres-
sions and cyclones in Orissa coast
there will be no rainfall in most
parts of the country., There are four
major rivers which are giving trou-
ble in Origssa. They are: Brahmini,
Baitharni, Burbalang and Survarna-
rekha. These are the four major
rivers. They will continue to do so
unless we undertake construction to
control them. There are good dam
sites on these rivers for example,

the Rengali dam on Brahmini and
Bhimkund, dam on -:Baitharni and
Chandil dam on Survarnarekha,
These are possibilities. which can
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save . Orissa. from flood damages,
Rengali has been sanctioned, and this
must be ‘expedited. In Burbalang
there are not good dam sites “and to
deal with the problem of draining
the excess water in the river,
we have got ‘1o construct ade-
quate outlets in the railway em-
bankments, in the national highways
and other cross structures. If this is
done, the problem of Orissa, which
is suffering from flood damages, will
be over. Works on Survarnarekhs
will assist in flood control of both
Balasore district in Orissa and Mid-
napore districts of West Bengal. Ac-
cording to me, the estimate would
come to about Rs. 100 crores. The
Centre should help the State with
these funds. We have got excellent
engineers in the country. If there is
no money nothing can be done, No
flood control can be achieved. What
has to be done in the national in-
terest has to be done quickly.

The second group of rivers is in
regard to the Ganga system. The
areas are eastern UP and Neorth
Bihar., Ganga river system covers
both these UP and North Bihar
areas populated by some 40 miiljon
people. The land here is the richest
land in the world but the people are

very poor. There is not even elec-
tricity, Why? Every year flood
comes there. It is a case of ac-
cumulation of poverty, not pro-

sperity. You have to tackle all these
problems of these areas at a national
level. These areas are Eastern U.P.
and North Bihar where there are
certain major rivers.

Sharda, Ghaghara, Rapti, Rohini
and Gandak are the five rivers which
are annually in floods and which in-
undate extention areas. These rivers
drain water from Nepal. One more
thing to remember is this, these are
the rivers which flow through more
than one country and which may be
called international rivers. They are
different from othér rivers of India.
Ghagra river is much bigger than
Ganga at Allahabad, It comes fast.
The rivers coming from Manasarover
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Lake sre - very big and ‘you
cannot  expect them to be quiet.
“They create troubles for us unless
we take measures to control the
xivers. 1 have thought of a mini-
dmum programme to be undertaken
for the next ten years. For example,
#Aake the river, Ganges. There is no
;problem at all upto Allahabad be-
cause it is a mild and good river.
‘Sometimes there may be floods and
dnundation of large areas as at
‘Hasanpur. These should be pro-
tected by Construction of embank-
ments, That is the problem that we
have for this river up to Allahabad.
‘The State Government can do this.
“There are three places where the
erosion takes place extensively. They
are: Ballia, Mansi and Dhulian.
“These are the three places where the
#erosion takes place very vigorously
-and unless we construct protection
works it can not be stopped. It
‘means money. We have got to take
‘up the responsibility for it. There is
no use by simply saying this or that
should not be done. Take for exam-
ple Mansi erosion. The width of
1and left between the river and the
National Highway is hardly from
400 to 500 feet.: if this is eroded, we
wculg lose communication in Eastern
India, North Bengal and Assam. Rapti
is the worst as this creates a large
amount of havoc. Practically the
whole of the water comes to the
fertile plains. . Every year there is
a trouble because of the fury of this
river in Eastern U.P, Gorakhpur area.
“Therefore, you have to construct adam
across this river. We have to arrive
at some agreement with Nepal Gov-
ernment for the purpose. I hope the
Minister is aware of it. Also the Nepal
Government Is aware of it. There is
one site where a dam can be construct-
«d which may pe beneficial to both of
us—to us ag well as to Nepal—by way
of frrigation in Nepal and flood
‘ontrol ‘ih Indi. " That - has to be
Pursued. o '

“"As 1 sald some International co-
“pperation is necessary to solve the
“problem ‘of floods ii Eastern UP.
#nd North Bihar. ‘Three countries
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are involved in this—India, WNepal
and Bangladesh, Whatever we do,
that would be beneficial to Bangla-
desh. So, international cooperation
for the flood comtrol is necessary. I
will give an example of the Columbia
river. There it gives prosperity
to the U.S.A. It rises in Canada and
flows through US.A. We should fake
note of this important achievement
The agreement provides for the
construction of dams on the Colum-
bia in Canada by U.S.A. These dams
are for the benefit of the flood con-
trol areas in U.S.A., Likewise Canada
is building dams for generator of
hydro-Power. The water is made
use of there for additional genera-
tion of power in US.A. This water
is paid by US.A. Like that, we too

can arrive at an agreement. We do
not want to deceive anyone, There
should be an international under-

standing with our neighbours soon.
Take for example Karnal and Pan-
cheswar dams on the Sarda for
which no agreement has been made
so for. The hon. Minister knows
that something stands in the way of
taking up the projects. There is a
possibility of constructing a dam on
the Rapti. The question is about
Nepal's agreeing to this. There
would be loss of land in Nepal due
to submersion. That problem is
there. River Gandak is causing a lot
of havoc. Every year the loss is be-
ing caused which runs info several
crores of rupees. At several places
like Chittonj and Piprchi. The
only solution for controlling Gandak
is construction of a bridge. That
project has been sanctioned by the
Railways. I would request the min-
ister to associate the Ministry’s ex-
perts in the hydraulic modelists to
find out the best location, with pro-
per location side movement can be
gtopped. The location of Mokamah
has something to do with the vast
erosion taking place along with the
river downstream, The location is
very important. I suggest we should
take advantage of the construction
of the Railway Bridge, so find out
the best location,
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Now I come to North Bihar, North
Bihar is attacked by seven interna-
tional rivers—Gandak, Bagmati, Buri
Gandak, Kamla, Adwara system,
Kosi and Mahananda. Nobody can
help ensuring flood control unlesg we
take some steps to receive Nepal's co-
operation, There is a possibility but the
work has tobe done. For example, on
Bagmati there is a place called Nur-
thore suitable for construction of a
dam. The silt in the river is very
rich and should not be trapped. 1t
should be allowed to go through
sluices as at Krishna Raja Sagar and
old Aswan Dam. 1t is the richest
silt in the world and we do not want
to lose that silt. It is all in Nepal
territory.

I want to draw the attention of the
Minister in regard to Kosi. Kosi Is the
most difficult river next only to Yellow
river of China. It is called river of
sorrow, Earlier it was flowing near
Purnta. Now, it is flowing 75 miles
West. We provided the slit trap
by providing embankment 10 iles
apart. At that time we calculated
the project will be effeclive for but I
am very happy to say it is not showing
any tendency to shift for another 20
years. But this will give problem
at the end of the century. In the mean-
time we shoulg investigate and carry
out constructions at Balka, Xarhera
Bara Kshetra or any other detention
dam on Sun Kosi. There are number of
projectg all along but fortunately or
unfortunately they are all in Nepal
territory.

There is another problem. There
are three lakhs people living bet-
ween the embankments in Kosi. At
the time of the construction of the
project we thought that the people
will go out. But problem of rehabili-
tation still persist which has got to be
taken into consideration.

Coming to the third group—
Brahmputra system—it s the most
difficult one. It is one of the most
difficult problems in the world be-
cause it is in a highly complicated re-
gion, that is to say, it is a region where
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earthquake is of the maximum in~
tensity in the world when jt occurs.
Secondly, there are a lat of moune
tains, These mountains are. young
and there are a large number of
mountain slides which give a heavy
silt charge.  Thirdly, there 4§s no
adequate width the whole  velleyis
about 50 miles—for the river to
meander and manoceuver, These are
the inherent difficulties. The problem.
is a difficult one. But I am not. one
of those who feel any sense of despair
about it. We should do something
about it. What should we do? At
one stage we were thinking of con-
structing a series of damg on the
tributaries. But it is a very difficult
problem. One has got to look intp that
matter very carefully - For example,
Subansiri site iy a first class granite
foundation area. But to construct a

dam of 800 feet in. an earthquake
area ang at a place where the
hills may slide down 1is a very
dangerous thing. Unless we

study it very thoroughly, we should
not do it. Therefore, I would sug-
gest that we should make a very
thorough study of this problem from
every angle, from the economic
angle, from the safety angle and
from every other angle in order to
see whether we can do that.

The Pagladia project has been san-
clioned already but it should be ex-
pedited and constructed as early as
possible so that we know, taking it
ag a pilot project, what will happen.
1f we construct a project of that
type on a tributary, we shall know
what its impact is on the whole sys-
temn. From this point of view, T
woulq put it as a pilot project. It
ig a very valuable one and, therefore,
I feel that we should try to build it in
one or two years and not prolong - it
over any longer period.

But there i one hope go far as
the Brahmaputra is concerned, that
is, there is & place where we can
construct dams 'very nicely on ' the
Brahmaputré with a good effect, and
this is on the Tsang-Po which is the
name for the river portion in the Tibet.
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region. There, we can construct adam
with complete safety, = because it is
flowing in a plateau; if you construct
& dam there it will hold back the water.
But that isin the Chinese territory now.
I do not see why we cannot be friends
with China. After all, China and
India have been friends for centuries.
It is only for the last ten years that
there has been misunderstanding. I
had the privilege of visiting that
country and I had receiveld the most
extensive hospitality and they showed
me all the great works. I hope for an
opportunity to visit again that country
to see how those works have been
effective in control of floods. Ithink
that with the great flair that our

Prime Minister has for settling
amicably with all our neighbours
slong with  our External  Affairs

Minister, they should be able to
restore friendship between India and
China, even if it be for the purpose
of constructing a dam on the Tsang-
Po. A dam on the Tsang-Po will
give positive results to us. That is my
feeling. Of course, I have not gone and
seen that area. But since it is in a
plateau, the earthquake will have no
disastrous effect on it. There is also no
danger of any technical difficulties in
the construction of the dam. If the
water is held back. it will have a very
good effect. In these floods, what we
desire is this. We do not want to hold
back all the water. We want to hold
back only the peak water or the top
water.

For example on the Yangtse river,
at a place called Shesi-Yi the
Chinese have constructed a regulator,
not on the main river but on one bank,
and whenever the flood level goes
above a certain level, they allow the
water to go into that sideways there-
by giving a diversion. That has pro-
ved very greatly successful. So, what
we want really on the Brahmaputra
ie this. If during the floods about 25
lakhs cusecs of water is flowing in
the Brahmaputra, if we could only
hold back about 3 lakhs cusecs, that
‘will do the trick.

Of course, we must conduct very
extensive and heavy geomorphological
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studies for this purpose. We must con-
tinug the geomorphological gtudies al~
ready gltarted on the Brahmaputra. We
have' done some work in this direction,
but we should do more. In geomor-
phology, we trace the origin of
the river and analyse how it has come
about. Geologists tell us that the
Brahmaputra from its source near
Mansarover lake is wused to go
ang join the Mekong and the Salween
rivers and it had never entered Assam.
If it had not have entered Assam,
we would not have had any trouble
at all. There is one river called the
Dihang river in India which went on
eroading at the head, and in course of
time it has joined the Brahmaputra.
This iscalled river Piracy,and this
river hag gone on and brought down the
whole water to us. These things-have
been revealed by  geomorphological
studies. So, we should do very exten-
give investigations in this regard.

As I sald, the minimum work that
we have to do in that part of the coun-
try is to strengthen - the embank-
ments. The embankments there are
very weak. That is why we are get-
ting breaches. In fact, we spend
crores of rupees every year on repair-
ing the breaches, and after six months,
they again get breached, and again we
repair and the thing has gone on this
way. This is the story that we have
been having and repeating for all these
ten years. So, we should built
the embankments to the¢ standard
completely. But there is always the
difficulty of acquring land. Nobody
allowg us to take the earth there. But
we should insist and see that the em-
bankments are constructed to standard.

Secondly, there are some important
gaps to be filled. In Nowgong, there
is one gap which must be filled up.
Pigladia detention reservoir must be
completed quickly. Complete in-
vestigation must be done at Subansiri
in order to know whether we can take
it up or not. This I would put as the
minimum programme of work for that
part of the country.

Also in the Barak river, there is no

other alternative except to construct
the dam. We have been thinking ¢f
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this for long. Unless .you do that,
Chachar district and Silcher town will
be absolutely at the mercy of the river
and every year this wiil go on hap-
pening. You can prepare your speech
on flood damages in advance of the
seasons so regular are the floods in
Barak.
SHRI R. 8. PANDEY (Rajnandgaon):
Please shift from Brahmaputra and
come to Narmada also.

DR. K. L. RAO: As for the Barak
dam, the earlier it is done the better.
it will also help very greatly Bangla-
desh. It would be a gesture of great
triendship which this one single struc-
ture would provide. It will immedi-
ately have a beneficial effect on the
Surnam and Meghna velley.

The Brahmaputra Group III is esti-
mated to cost about Rs. 350 crores to
be spent in that part of the country.
This will inc.ude the construction of
the Barak dam.

1 want to say a word about organisa-
tion. We have got two organisations
already. We have got the Ganga Flood
control Board and the othe. organisa-
tion for the Brahmaputra. Whatever
you do, you must create complete auto-
nomous bodies from two organisations
completely independent with complete
powers and responsibilities and
finance, so that for Group II and III
they can ge ahead in an undisturbed
way for fen years—the amount of
money envisaged is for ten years—
Rs. 200 crores for the Ganga
system and Rs. 350 crores for the
Brahmaputra system. Ten years, tw0
organisations—this will complete all
the necessary work. That is the mini-
mum I would put as the programme of
flood control of the difficult parts of
our country.

The natjonal policy should be that
these works should be done by the Cen-
tre. Other works can be done by the
respective States,

There is one other point. We say
India is very rich. Rich in what?
Rich in the human resourcés. What
are you doing with the human resour-
ces? We are not making use of it ex-
cept for voting in the elections. There
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is no other use we.are making of these
human = resources. . If you -want o
make use of these resources, you must.
study tne methods adopted in China
and USSR and see what they have
done. They have utilised this human
resource. in a most wonderful way. I
have seen a work in China where 13
lakh people were employed :and they
were: working in a most devoted man~
ner and completed the work in 80 days,
whereas here it ‘would have taken 8.
years., Therefore, it ig very important
for us to utilise this human resource;
to the best possible extent. The only
way it can be done is to ensure that
every man above 18 or 20 or 25, what~
ever it is, must do the work for one o1
two years as a sort of service. Flood-
contro] is a field where you can intro
duce it very nicely. I think a start can
be made in Assam in that respect.
Everybody should work for one or
two years in some capacity or other, in
investigation, in planning, or in con-
struction.

»

During the second world war, I stay-
ed in England. There everyone had to
do fire watching compulsorily. Whether
one is a topmost professor or a lec-
turer or anybody else—I was a
research fellow there—everybody had
to do it by turns. You go in the
evening to the place assigned and stay
for the whole night and if there is any
fire caused by Moltov’ ‘baskets’—they-
used to call incendiary bombs by this
name—we had to go out and put
out the fires. People were trained be~
forehand for this work. We enjoyed
that very much. We used to have dis-
cussions on various subjects when there
was no bombing. Likewise we
should have a survey and work out
details. Otherwise, for such emer--
gencies you have to rush in the army
people. People have to be trained:
beforehand for this work. For Group
It on the Ganga systcm, we must have:
necessary boats, medicines and other
essentials stored at a central place.
There must be an orgamisation which-
will take care of these things before
the monsoon sets in. So I stubmit that
all this can be looked into before o0~
currence of floods.
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.Again. I would submit that we must
have a national flood control policy.
For Group II and 1iI, I have described
what is necessary (o be done. For
Group 1, you have to provide only the
mopey. 1hat will do.

Below the Tropic of Cancer, there is
no trouble from floods. Only in Kerala
there is some trouble on account of gea
erosion. We are losing valuable land
there on account of sea erosion. First
ciass lands in Kerala and sea erodes
themm. The Estimates Committee of
Parliament had many times agreed
that the required money should come
from the Centre. But the Planning
Commission says that it should come
from the State Funds., The State is
not able to do this and most valuable
lands are being lost to every vear.

As far as Group 1 is concerned, one
need not worry about it. We can pro-
vide Rs. 100 crores and forget about
it. But Group Il and Group III re-
quire careful watching. In fact, solu-
tions have also to be found for Group
111, An International Corporation 1s
necessary. We should have friendship
with both China and Nepal and we
have got to negotiate with them. Un-
less we do this, there is no use feeling
that floods will be a thing of the past.
But if we do that, India would be very
safe. Then Twentyfirst Century can
start without these troubles.

MR. DEPUTY-SFEAKER: Ithink Dr.
Rao’s departure from the Government
has been a gain to the House. He has
been able to speak with candour and
without inhibitions of office.

*SHRI M. S. SIVASWAMY (Tiru-
chendur): Mr. Deputy-Speaker, Sir, on
behalf of my party, the Dravida Mun-
netra Kazhagam, I wish to participate
in the Discussion on the Flood and
Drought situation in the country and
express my views.

The States of Bihar, Uttar Pradesh,
Gujarat and Assam have had to face
the fury of flood this year also. The
floods in these States” have taken a
heavy toll of human lives and cattle.
They have brought untold misery to
millions of ‘people living in these
States. The floods are not a rare
phenomenon of this year only. The
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floods have been a recurring teature
year after year. We in this House have
alsv been discussing the navoc causea
by tloods every year. Sir, ] have
to regretfully point out that, expect
for this annual routing, the floods
have not yet been controlled by
vigorously implementing a Master
Plan with a massive investment
in the interest of general welfara
of milliong of our countrymen who have
been the regular victims of the floods.

A Perspective Plan for Flood Controi
for the Decade ending March, 1981, a
pamphlet published by the Centratl
Water and Power Commission of the
Ministry of Irrigation anq Power, gives
a graphic picture of the flood havoc
during the period 1853 to  1971. I
would like to quote certain statistics
from this pamphlet, as it will help the
Members to realise the extent of loss
suffered by the country on account of
recurring floods. It will also bring
home the fact that the Government
have not taken serious steps to control
the menace of floods. During this
period of 19 years, the fotal area
affecled by floods was 131.5 lakhs hec-
tares. The cropped area affected was
61.4 lakh hectares. The population
affected by floods was 587 lakhs. The
number of houses damaged in floods
were 23.04 lakhs. The value of crops
damaged was Rs. 419.6 crores; the
value of damage to public utilities was
of the order of Rs. 129.1 crores. The
total loss on account of damage to
crops, houses and public utilities was
Rs. 627 crores. The agriculturists, the
people in general and the Government
have all suffered this loss of Rs. 627
crores. The Government have incurred
an expenditure of Rs.228 crores upto
the end of March, 1971 on flood control
works. On an average, the damage
caused by floods is of the order of
Rs. 33 crores per year and again, on
an average, the Government's expendi-
ture on flood control works has been
Rs. 12 crores a vear. I would like to
know whether this does not reveal the
callous attitude of the Government in
the matter of controlling floods. As 1
mentioned in the beginning, the Gov-
arnment have prepared the perspective

*The Original speech was delivered in Tamil.
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plan for Flood control for the decade
ending March, 1981 with a capital out-
lay of Rs. 540 crores. I would appeal
to the hon. Minister of lrrigation and
Power that he should ensure full im-
plementation of this perspective plan
and the entire amount of Rs. 540 crores
should be spent on flood control mea-
sures,

Even this 10-year perspective plan
may not yield a permanent solution to
the recurring problem of floods. The
northern parts of our country are in-
undated by flood waters on account
of frequent downpour and at the same
time the southern parts of our coun-
try are gsuffering for want of rains. In
one part of the country there are
roaring floods and in the other there
is acute drought. Several hundreds
of crores of rupees are lost both in
floods ang in drought. A Master Plan
with a capital outlay of a few thou-
sands of crores is a must. if the Gov-
ernment are keen to find out a perma-
nent solution to the problems of flood
and drought. I would like to warn
the Central Government thai, if such
a Master Plan is not formulated and
implemented  earnestly, the flood
waters will continue to devastate our
country and the drought also will con-
tinue to sear our country.

On 12th November, 1973, the Union
Deputy Minister of Irrigation and
Power laid on the Table of this House
a statement on the damage caused by
floods and cyclones in the country
during the monsoon of 1973. The
country had suffered the highest dama-
ge from floods in the year 1973. In
1973, the State of Assam suffered a
damage of Rs. 16.5 crores; Bihar—20
crores; Gujarat—119 crores; Madhya
Pradesh--69 crores; Orissa—40.6 crores;
Rajasthan—101 crores; Uttar Pradesh—
Rs. 68.5 crores; West Bengal—15.6
crores. All other Stagtes suffered a
loss of Rs. 33 crores during 1973. The
total damage on account of floods
during 1973 was Rs. 485 crores, out of
which the damage to crops was of the
value of Rs. 364 crores. Every year
the floods come ang create havoc. Valy-
able humap lives are lost; any num-
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ber of cattie dies; lakhs and lakhs of
houses are washed ‘away.  In view of
the fact that during 1973, the loss was
of the order of Rs. 485 crores, I would
like to know from the hon.~ Minister
the concrete steps that have been taken
during the past twelve months for con-
trolling the floods.

During the past 20 years, the coun-
try has lost nearly Rs. 1000 crores on
account of recurring floods. The nor-
mal feature of floods is that they come
in the same rivers year after yeat.
Godavari in Andhra Fradesh; Brahma-
putra in Assam; Ganga, Sone and Gean-
dak in Bihar; Narmada in Gujarat and
Madhya Pradesh, Brahmni, Baitaran{
and Subarnareka in Orissa; Ganga,
Rapti and Ghagra in Uttar Pradesh—
these are usually the rivers that flood
the country during the monsoon. What
1 wish to emphasise is that the Gov-
ernment are not caught unawares of
these recurring floods, The rivers are
the same year after vear. The floods
come only during the monsoon. In
fact, so far as the floods are concern-
ed, it is a monotonous routine. Natural-
ly, it is expecled of any Government
worth the name to take precautionary
steps before the floods come and also
to implement flood control works ex-
peditioysly before the monsoon. The
Government are not helpless, like the
people before the onrushing floods, and
they have adequate number of techni-
cal personnel and competent Engineers.
It should not he beyond the competence
of the Government so far as flood
control works are concerned. The
Government have got both machinery
and men to control the recurring floods.

During the past four Five  Year
Plans. the Government have invested
Rs. 7500 crores or so in the public
sector industries, The Reports of these
public sector industries come before
this House and it 18 common know-
ledge that there is annual loss of Rs.
500 crores or so in thege vublic sector
industries. While the Government can
afford to incur such heavy losses
annually in these public.sector indus-
tries, I wonder why the Government
have not cared to invest adequate sums
for controlling the . floods, which will
save hundreds of crores of rupees to
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the countfy aﬁd which will glso save

many hundreds of valusble human
lives and cattle,  The fact that the
Government have not permanently

solved the problem of floods even after
27 years of our independence ig to be
strongly condemned by the entire
House.

13 hrs.

Yesterday, when I was sitting in the
D.M.K. Parliamentary Party Office, 1
hearq a Press Correspondent telephon-
ing to the Statesman the news which
he has gathered from official sources
that the Government of India have
requested the Governmeni of he
U.S.S.R. to supply wurgently 20 lakh
tonnes of foodgrains, as the floods this
year have damaged large quantities of
agricultural crops. Even after 27 years
of our independent existence, should
the country continue to depend on the
tender mercieg of foreign countries in
the matter of foodgrains? Should the
Government beseech the foreign Gov-
ernments to send urgently foodgrains
to India? What is the reason for this
sorry plight? Even after four Five
Year Plans. the Government have not
given gdequate importance to the
matter of eliminating the menace of
floods from the country, which year
after year damages lakhs and lakbs
tonnes of foodgrains. If only the Go-
vernment had implemented flood controt
measures during these Four Five Year

Plan periods with vigour ang verve,
they would not be in the awkward
gituation of begging for foodgrains

from other countries.

On the other hand, the Rapti River
Project is under the congideration of
the Government for the past two
decades. Nobody knows when the
stage of consideration will be over and
when will this project be implemented
to save Uttar Pradesh from ravaging
floods.  Similarly, Narmada river
water dispute is under the perennial
consideration of the Government, like
the perennial floods in this river. Per-
haps, the Government may settle the
‘Narmada river water dispute, after

Situation (Disc.)

the State of Gujarat is completely des-
troyed in its floods. Likewise, the
sharing of Cauvery river water bet-~
ween Tamil Nadu, Karala and Karna-
take has not yet been settled. Such
procrastination on the part of the
Government of India is proving very
dear for the ctountry.

Sir, the Central Planning Commis-
sion has expressed the view that 75 per
cent of the total flow of our rivers are
going waste into the sea, even though
the Planning Commission itself
has prepared five Five Year Plans.
If this is the situation, not only from
America and Russia but also from
neighbouring countries like Ceylon
and Burma, we will continue to beg
for foodgrains. Out of the total area
under cultivation in the country, i.e.
about 390 million acres, 100 million
acres is provided with irrigation faci-
lities. Even a major portion of these
100 million acres is affected by floods
during monsoon. Out of the remain-
ing 290 million acres depending on
rains a major portion is affected by
drought year after year. In the
North the rivers overflow, but in the
South particularly i Tamil Nadu,
Andhra Pradesh and Kerala, the rivers
are dry for want of rains. 1 will refer
to a few Headlines in the newspapers
of July, 1974 only—Starvation deaths
in Patna;, Entire Madhya Pradesh
affected by drought etc.

Sir, the Geological Survey of India
has conducted a significant survey
revealing that the country’s ground-
water potential is 180 million acres
feet and if it is tapped, it can fill a
tank of 500 miles long, 100 miles wide
and 5 feet depth. I would like to
know the steps taken by the Govern-
ment to exploit this huge ground-
water potential available within the
country. The Northern States of our
country suffer from a surplus of water,
while the Southern States do not have
water for agriculture. Ganga—Cau-
very link-up is being discussed both
inside and outside this House during
the past two and half decades. The
Government of India have not taken
up this project seriously. In Soviet
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Russia, 25 years ggo the floods in the
rivers Moscow and Vodga uged to
cauge terrible damage. The Govern-
ment linked up these two rivers and
thus permanently solved the problem
of floods there. Not only Ganga—
Cauvery link-up should be undertaken
by the Government of India, but also
all the northern rivers should be link-
ed up with the southern rivers. Then
only the twin problem of floods and
drought can be solved permanently.
It is not enough to have a disrussion
of 6 hours or 7 hourg in this house
after the floods and drought have
ravaged the country. The Government
of India must formulate a Master
Plan for this purpose ang implement
it forthwith for the wnermanent solu-
tion of floods and drought in the
country.

SHRI LILADHAR KOTOKI (Now-
gong): Mr. Deputy-Speaker, Sir, con-
strained with the time-limit that you
have been pleased to impose, I will
try to compress my ideas on this sub-
ject in making a few straight submis-
sions to the Minister and the Govern-
ment for consideration,

The flood devastation of Brahma-
putra is well-known o this House and
to the country which has been related
here by my predecessors from Assam
and Dr. K. L. Rao. As soon as the
Hioed started, I wrote a letter to the
Prime Minister and endorsed a copy
to the Minister here and the Chief
Minister. 1 visited my constituency
twice during the floods. It is one of
the worst-affected areas. This time
the damage in Assam has been tco
much; the devastation has been much
too great, perhaps the greatest ever
since 1950, when we had the Great
Earthquake and since when the floods
in Brahmaputra have become a per-
ennial affair.  According to the esti-
mate of the State Government, this
year's damage on account of floods
would be of the order of Rs. 50 ciores.
hitherto it had been of the order of
Rs. 10 crores in average, So, Sir, this
is the picture. What I am worried is
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not sp much about floolls, but about the
assurarices which were givet ‘but not
implemented, - As early ‘as 5 Decem-
ber 1969, in a statement by the Prime
Minister to this House and to the
other House, assurance was given that
a comprehensive plan would be made
and adequatle resourceg would be pro-
vided for the implememtation of the
comprehensive plan; a Commission for
that purpose would also be constitu-
ted. The Commission has been set up
as early as 1870. They have drawn
up some schemes, but not a single
scheme has been implemented for want
of funds,

Secondly, floods have been a regular
feature. But the piece-meal, inade-
quate, short-term measures like weak
embankments and inadequate sluice
gates on embankments, have caused
greater devastation than by normal
floods. This has been our experience.
These are also the findings of the sev-
eral Committees; even the Committee
of Ministers set up by the Government
of India in their report has said it.
Therefore, unless these piece-meal
measures are rectified by filling uo the
gaps and missing links and providing
suitable sluice gates things are mot
going to improve, Dr. K. L. Rao also
has spoken about it he was in charge
of the Ministry of Irrigation and
Power, and, therefore, he knows much
better than I do.

The Minister of Irrigation and
Power, Shri K. C. Pant, in his reply
to my letter written to the Prime Min-
ister, hag been good enough to say
that it ig very necessary that a com-
prehensive plan should be made. It
is also admitted that the State has no
resources. They have made repeated
representations to the Centre to take
it over. 1 do not know what is the
difficulty in the Central taking over
this; I want the hon. Minister to make
thig very clear to the Houge, It is not
merely for the sake of taking over
that we are asking the Centre to take
over. Taking over hy the Centre
means that they will provide adequate
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resources to. tackle this gigantic pro~
blem of  Brahmaputra. Even the
Centre will not be able to solve the
probem unless it - ig provided with
adequate regources, That is why I
have taken your time to refer to what
the Prime Minister herself has com-
mitted;: at that time she was the Min-
ister of Finance also; she is also the
Chairman of the Planning Commis-
sion. 'Therefore, 1 appeal to her
through this House to implement the
assurance given to this House, In her
reply to me she has said that it will
require a very large outlay, and
therefore, it has to be done in a phased
manner, While appreciating that it
will inveolve a large outlay, I have sug-
gested that the formulation of the
comprehensive plan and its imple-
mentation should be expeditionsly un-
undertaken. Then we should be able
to go to the people and say that we
have made a plan, but it is a huge
one and it will take time. In fact it
has taken time and people are suffer-
ing. Therefore, my humble appeal to
the hon. Minister is that this matter
should be taken up at the highest level,
something concrete must be decided
upon and the House should be taken
into confidence so that we know where
we stand and when these problems are
going to be tackled.

May I submit a very concrele, rea-
listic, practicable and immediate solu-
tion to this problem? This comprehen-
sive plan must be there. It will take
time. Therefore, what I would submit
as a matter of relief—it could even be
an integral part of it—is this. Sanc-
tion must be given forthwith to har-
ness ail available resources of water,
both surface and underground, so that
irrigation could be provided to the
flood-affected areas to enable the peo-
ple to raise the rabi crop—winter
paddy and other crops and vegetables
as also wheat—so that they may get
some succour,

The last point i3 regarding relief.
Hitherto, the formula: which was a
nice formula, although not adequate,
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was that 75 per cent of the total relief
was given by Cenire for each State—
a Central team made on the spot study
and out of their total assessment 75
per cent was given by the Centre—-50
per cent ag grant and 25 per cent as
loan and the remaining 25 per cent
wag to be borne by the State. The
recommendation of the Sixth Finance
Commission, which has been a bolt
from the blue for the States, is that
the Centre cannot give any financial
help by way of relief. May I, request
the Government to reverse this re-
commendation? I think the Govern-
ment has not accepted the recom-
mendation but if they have accepted
it, they must reverse it and revert to
the old practice and extend the relief
which is g0 essential. Mr. Goswami
has referred to the acuteness of the
distress. There should, therefore, be
no more technicality for granting
relief. That applies equally to the
drought-affected areas also. People
from the other States where floods and
drougth have affected have also asked’
for help and I resume my seat by
appealing that similar relief should be
extended to all the flood and drought-
affected areas also.

MR. DEPUTY-SPEAKER: Very
good. Short and sweet.
Now, I think I should call two

members from the Congress and one
from this side.

Shri Narasimha Reddy.

SHRI P. NARASIMHA REDDY
(Chittoor): I have hearg with rapt
attention the authoritative discourse -

delivered by Dr. K L. Rap in regard
to the too frequent scourge of floods
and drought through which the coun
try is passing. We have noted the-
fact that this recurring scourge of
floods and drought is increasing in
its virulence and lessening in its:
periodicity.

We have heard last year in a dis-
cussion on the same subject an alarm-
ing picture given to us. In 1871 the-
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loss sustained by this country on
-account of floods, was estimated at
Rs. 630 croreg and it is also a record
figure for the past so many yelars.
Soon on iis heels in 1973 we have got
anothr calamity in the shape of floods
involving the country in a loss of Rs.
500 crores. In thig year of 1974 also
we have floods and drought in this
country which we do not know what
dimensions of logs will result in.

Therefore, it is crystal-clear that this
‘twin scourge of floods and drought i%
not only increasing in its extent of
devastation but is occurring at lesser
intervals frustrating all developmental
efforts in this country,

It is in thig connection that we must
realise that auhoritative bodies like
the Finance Commission and the Plan~
-ning Commission which have applied
their mind to this increasing rnenace,
have come out with certain suggestions
and pleag for a re-oriented, changed,
fotal approach to this problem.

This morning, I think hon. Member
Shri Madhu Limaye briefly made a
reference to one such suggestion that
emanated from the Planning Com-
mission and the ad hoc way in which
the relief is being given to meet this
-problem of flood control has under-
‘gone a total change and that the Plan-
ning Commission has recommended—1I
do not know whether the Government
has accepted it or not—that hereafter,
-effective from September 1973, no such
ad hoc grants for drought relief are to
be given and the way in which
we have so far applied our ad hoc re-
lief measures to meet such calamities
has been to an extent infructuous and
‘has not come upto our expectations
in so far as they could adequately
meet the challenge.

I hope you will bear with me if I
make a small quotation from the Sixth
Finance Commissjon’s report, with re-
ference to this sort of ad hoc approach
eing taken and the way we have been
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channejising sid and relief works for
fighting this problem. They said:

At the same time we are convinc-
ed that the present arrangements fo
providing assistance to the States for
meeting expenditure on relief ope-
rations in terms of the policy enun-
ciated in 1866 need to be completely
overhauled. The existing  arrange-
ments suffer from 2 serious defects.
Firstly, the States have no incentive
for economy in expenditure on relief
or maximising results for the expen-
diture incurred. They to get as
much 3z possible by way of Central
assistance for drought relief because
in the overall scheme of fiscal trans-
fers from the Central to States, this
is almost the only element for which
10 clear guidelineg have been laid
down for Statewise distribution and
therefore in respect of which there
is considerable room for exercise of
discretion. Secondly the schemes on
which relief funds are utilised are
not always integrated with the over-
all plang for development of the
areas prone i» droughts or floods.

This suggestion merits serious consi-
deration at the hands of the Govern-
ment. Infructuous expenditure which
is involved in such ad hoc schemes
of things should be avoided, The na-
tion’s economy should be insulated
from the ravages of flood and drought
which are coming up every year. I
appeal to the Governmenti and I re-
quest the Government to evolve a long
term measure built into the State
plans so that this problem can be solv-
ed effectively and without any wastage
or loss of valuable life and property.

Now, the question of drought does
not receive the same sort of attention
because it is not spectacular or drama-
tic. In fact it is more devasting. I
come from an area, Rayalasema, which
ig a chronic drought-prone area, a
hunting-ground of famines year after
year. We have been talking so much
about permanent eradication measures
but nothing much has been done and
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nothing substantial has been done.
The Finance Commission has rightly
drawn attention to this aspect of the
matter. They said:

The need of the hour is a massive
time bound programme of action
which alms at substantially reduc-
ing if not completely eliminating the
vulnarability of the drought and
flood prone areas to these calamities.
There is reason to fear that the
needs of drought prome sreas have
not received the recognition due in
our earlier plans.

This fact should be realised and steps
should be taken to meet the situation.
Drought-prone areas continue to be
neglected in our country and nothing
much has been done so far. It is
strange that we have the paradoxical
situation of flood in one place and
drought in another place. We find
some interesting factors here.

Ours is a rich country which is, of
course, inhabiteq by a poor people.
We have rich rivers and river water
systems are there. But yet, there are
droughts and floods. These are fac-
tors which are well within our control.
And we should be able to overcome
them. Inter-State water disputes have
held up very many muti-purpose pro-
jects which also act as a threat to flood
problems, It has been estimated that
nearly twenty million hectares could
have been protected if only we have
these irrigation projects thereby con-
trolling the rivers. Inter-State river
disputes are holding up many of our
projects. Could we not overcome this
sort of an unseemly and unwise rivalry
80 as to go ahead wth the projects?
If this is done, we could get rid many
of our troubles on account of floods.
There was a proposal to the Ministry
that, if necessary, the Constitution
should be amended and all inter-State
rivers should be declared as national
assets and national control should be
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brought over them. It js hightime
that this proposal receives the atten-
tion of the Government. A Constitu-
tion amendment, if necessary, has to
be brought g0 that these inter-State
river disputes are taken out of the
political arena.

Sir, the flood and drought have to
be effectively controlled in a systema-
tic manner on a war footing. It is no
use our discussing this year after year.
As pointed out by Dr. Rao delivering
speeches here are not going to solve
the colossal and mounting problems of
this country. Action is called for. I
appeal to the Irrigation Minister to-
take up such a line of action as he
deems necessary to meet thig situation,

sft v st avaw (wfrgre)

FOWAR HPIRY, AIAET ¥ 27 av A
g W Ew &yl fawra A 27 agd
F 0 gw AW A 9 e AiwaTE
Faplt o7 A7 daadly draad o fa
g AfeE gufa ¥ 1 faaer & 2T
T & 5 mo famdrar qF W
w7 39 # famre £ a2 & faqmw Y 17
afas &1 wf 1 1972-73 #Y 1qE
ot fgard vaem arr A o Eoug
fagr war & :
The total damage during 1972 due to

cyclone & floods was Rs. 149 crores, of
this

“The damage due to floods is
Rs. 74 crores and the balance was
due to cyclone. The average annual
damage during the period 1953—1971
was Rs. 1.26 crores and the maxi-
mum in one year being Rs. 632
croreg in 1971.”

78 5F1T ¥ gu 39X & faarg fr avemy
F fan fa w91T 8 0T FvETT TH-
fia graqry ad 7@ S gEmTd
ggfx & N A ¥ g g@ St dl
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arg & amT INsaE AHE, e
yeofa &Y & wfy ) gd: afes HrAE
e o o wfr g€

The Minister’s Committee on Floods
.and Filood Relief, Vol. I, page 17 state
as folliws:—

ang ¥ CweE g O 10 W A T
%, 8xi qo nAogris ¥ RPEH
g

o § o A13 & g gFar g
¥ 8000 RaT Y waw va*Y AT wE
£ 1 Aeg M &Y T A v guE qEeqi

“Against the average annual loss
cof 73 human lives, the annual flood
loss, during

The maximum loss of human lives

took place in 1368 when as many as

3,498 lives were lost.”
Zq g617 F faayer &Y 27 qgd) oofr ad
am gary genfaud fadon <o) faer 7
THRIFAT T 7IA3 § A% F g § 7
AW FT gTA 1w g g
5 fam aFTL & arrfaw e W Fra frar
gag % a3 § 7 T mma?
Iw § @ Afmi s & wm
Fr omgy fadam 0 owr T %
Trafaa 47 ¥ 787 & [@n 397 Za7¢ oo
frad arer agy F AFY ¥ 7 owang AW
|81 ¥ # 3igm \wE daET g
faqw qv =q7e & R 3 q97 Qv
SRTRT § FATZT W YT FF 79 447
Y TNF T FL ATE T H T 1T A1G
&t qAIT HT ATHAT A FIAT AT

IR WHIRA, FgF I ATAIN,
-gavey, fagre, gae 93 § ) aff afw
W ot Aew gAW H o nedY & 0 gt
q% YA B aTF €1 59979 2 A€ T
U wTAdig qEE A 3T 9 TR
QFTH SAT § 1 73 &F ofvwAy dwrer
#Y a1d 2 38 & famg § o gt wadm
TG F TV AT & 1 IHT qIA FY
arg ¥ 81 5907 o B A3 & 7w ATy
" s mm 20 I, *faazn EA 2
AT AL 6,535 T 26 AM@ AW

the four years. from
1968 to 1971 has been above 1,000.

#t 9t 7oy 93w ¥ ¥ aF qfegw sy
ot & sic g § Toes fem & amg
& P AT FYF ArEqrT I gy 9E @
I X T ITEY wrawrdy Y AT
oy frrd frdaz v aggg 9o
F1 TF | FHRT T AR F FIWT /AT
sw€ VT 71 @renv i3 & oo faw
#1 freger Areet g€ et vk § o Y
aeF 9T 97 71 § faa & sror dwaw
g% & AT W & Svad FY §TF qrar
Iq 9T WTATAAT 390 ZY AT & | FWIA
ey Iq YT & AATT g1 941 8| "E-
¥r IsH 4, gwarare, fmaer, fFeax
aife & arg F1 9819 gl § A wwEl -
wrafggd 3 agi vaw atg & A
TN 1WA F I FFTCOTA AIFL
wwear Jevq @Y € &1 g A A §
afagr, ¥&1Y, WHW, RAWT, FEHIY,
HEAT, VAT, AT FEAY, THFEAIA,
ed gug iz o srag & 1 qaf 7@y &
FIXor 3t 9@ 7 wyayd feafa sana
Hafgak3g ¥ waraw &7 4T
3 ferar &1

o § goA 91eF g wrar g | fagre
%Y feqfy & a1 & a¥ faore agi @
gu W Qar AT § WX R Ig X
¥ g1 Adt & fr fagre & wrg aad
|ia«Y ui w1 9r =qAgr fFar 1 oF IgT-
0 gEHT ¥ AT a7 ATRATE | FagrT
¥ a1 FUATHTEY WA § 1 at o< Fargarer
qr & fag #1€ FTETL T & QYA WG
s} % 7@ AT qra 1 4O @ e oY g



61 Flood and Drought BHADRA 2, 1898 (SAKA) Flood and Drought 62

Situation (Disc.)

wargTeor avg wrE ¥ 1 qE sewd @
3 v 5o AT 5EY § R agt atarea A
arurt & v faEre & 15 H ¥ 14w
18 ¥ g axg awrfaa gad | fagreaTErT
¥ ux afrga oo GO weedy & 9T
2 forg¥ 78 arawy 3-%q Frar A ¢ Fe
qgg ¥ ¥ A\eg fa¥ ag & wwifamged
AT 132 g5 AY faege e @Y Mo
& WY gt gw ey Wi grfa gf @ Wi
wTE 7FE BT Gq W G99 A GAq
g &1 A afas ar g ) qag g of
2 o @al § g # Qard ame
g1 af ot w1 g7 wgearfog ag & Fror
FNaNFETA AT TEYL ) Iq F
T AT & f5 70 FiT 87 M@ 7 wify
3% &1 wgt 9% 99 a1 gEY wEAQA T
oF T &7 gy § 4 #gd 5 www
197 soF e s afagfd =
FaT w1, FHAT, YpTRIT, AgI4T wify
At gatfageAafai g s ¥ anz
agafw gmaeaur dwrare mE R
o ¥ fggeam g ag frrar g v amg
¥ gac fagre & qangl Amar g far 3
Tt FY a1g 7 WY FvEy v e fawar
21 3uF s wav fagre & g
A Wt e graf & 1 A I g ATAq
A AAMFFTRII A AT q@ 3
e H AT Mg & 1 WY &0 Fo gAe T
F ot &Y gry = fow fear & ) a4
wtel & gfear o 9 vzrg gar & w7
W QFE WA ZT 41 FEAT
T AxEY wig g gty ALY €Y grOr @
faciter gt wrr & wasY gearr & fag
W T g0 e 1T ST 9d /T aF
1 anaoy fawr & & 5T afeme for
¥ wuare 9@ ¥ a% foq &7 fa% qAAT
T qrEw A it § 97 qrd srATULAH
RSN § AT 155 W Koo
# ag hav gar € N g7 gwd A Wi
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wWmw &7 & wsTgET & fae & s
anfen dgavm Atafear s sfegre
fordx & weaea Y SiwF WY Aar Y
ary & fadiwr @ arfr & 1 Q' g7 g
R | 28 % Froo w38 &) afy AT
a¢ WY ¥ 9fF 7g dioar § aafad
qraer & 5 (T 73 531 91 6 s v
qaAY ¥ Y ¥ g § @ Aarfe [ i
&1 31 TEYE 39 I e o &% w1
#1% fadiq @vax aqE a1 wF | W
%715 g7 UFT 38R JA0A FY 2
ZH g7 UFE THIT QAT §°§ IqFATC
aFg A1 Avrfsar wanea w1 § w7
7—8 AL uFs AT Ffegic faer o 2
"L gt faal &Y & A1 7g gL A
qre FLAY SraT §, gL YW I F 43I
Axgl i F2 AF F /YT A
T AR IS g A § AT AT gAY
F6 1 & MU Y § 3T EH AT g AT
g AT dmwdnfa 0 farw
drar & wrow fag « @ g qrafa
awr & aw § faster @Y orrdY & w47 I
fae gu #1E faqy Fsraww Frifafazoa
F I AN FLAFA G, qAr Ay v ¥,
rafay ¥ ww wERT &1 UF qaATg
9g¥ UF 97 fra #1737 ¥ gy fEa
o7 fF I9% qFata 1 sqaqeqr Y A0,
farq & #1 geafa A g art As
Z1 Iy & 9% faq am ffafreas
qATIT ¥ FB FAAT qrAAA fAHId qriw
IIF QREAT F[ FTO ANET & qH
X gAqiy WArTq FAq gAL 9
WG AT & graty & fAq ry A
7 & ¥4 Fqg H L FHT G FT
¥ frqa # gyaqr wrfg i afa) 7¥
Frarmsdy e ¥ wo it &v wfrad
farcqrfos g1 & Sa4T G AT, 97
Argats FaTg WL gwEg gy & AE
gaata #1 sraeay &Y S0 @ A
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e aF A 9N F g 98 A v wwQ
1 F e g@rARAMAE ) AT W
1961-62 ¥ T & 1T & W TAT 47 |
F M F 7T T @A AT safad g IR
Fera § fifew g A ag & Afew
gar g1 Ty WY ¥ ¥ X O
oF § | § I qAT A 556 WETEq
T g1 ¥ A N A s
% AT o ¥ w09 § FEdr § 1 99N
TN F 9T AT qger Aot H s
feat ar fiT FUS =0 @ fag T
oot 1972-73 FY7 fod ¥ smaq
FET AT :
“The total expenditure incurred
on these protective measures covering

82 km. of the coastline is Rs. 11.5
crores.

Y ST FIFAT § 7T §AT FLA

FITTFAT 13. 21 FLE g TG A

IGH F 11. 5 0T §IF FTT ¥ Frees
ATEA FY g I G+ farg g

1973~7 4% fRd¥e Homad eftmre
e a1 foe o dvam wrshe oY e
2, Fgiuvary st 9y &) o S
O TAFTIHTE | 99 9% 5 FIT 93
T " @H giar | weAr e
T HEgT & ¢

In this project it is proposed to
divert the waters of Roro-chu Jalichu
sireams and carry the diverted water
on the left Bank of Rorochi through a
water conductor system.

“The water of Tak-Chom Chu will
be carrieq through a water conduc-
tor system to the surge shaft.”.

The project is estimated to cost

Rs. 5.93 crores.
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FERFIIAT IE & fe ¥ arw
F gEA AN I A AART  JoaT

F IY) WF T G@N I H 11

FUT w98 @9 ®T qEG & Wi
faflsm & 5°93 g &
MNAFT FAT WRAT §, @ v gy fAg
¥ ot gremt gt awr gt g, faw ¥
IET ¥ wfege fowr & wEgwaEE
SATH qEF F AN F( AATE X ! IH
AN # FUST oy Fy grfa g & A
T wEET HY g faar g, & wat
w4t # ufw & sroft 1 Far eArfa
FHye 99 & {50 F1E 71T g ?

& q 20 grirg =1 fraw 377 %
el qg I IB0AT A1 fx AU 7
F2gT q% F7 T GG AT aEhy
&\ arad & Sredm & oo goaTea @9
oY farert 2 ) fam 22 Al F 1 o)
a1g & A97- |9 (v a7 % o fagre
Feam "7 g8 ¥ ghifead mmgx
TR AT AT I3 TEA E A7 AT F way
TG €T TR A e F | owe B oar
T 9T NV I T AT | &N 97
TAST ATT WEAWw TR owew § fee
sy AT gUAT FHT FT g9 H HT
kil

ag ¥ fage & A wowT g
gER ap G T A wE g & 1|
e afegre AT g it § wgmea’
¥ 777 Agq g g€ ¥ | W T %
foafn & awdm For ate gor ) w4
& e I+ foredt ¥ qargi g2 & 1 ¥ =g
# B vl MEre 37 AT A A FT
areer § agi & fotifas 7 faw arg &Y
e A ¥ 1 A8 IFR Al wa¥ e
¢, afam o2 sl @ & sw-ofram
F ory faerare fear &, #0ifs 7 ow gty
&1 for sty weaelie /dl T a® €1
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By g § P wroae o
TR IFIA FY) WA FY, T
AT T AT T F GENT T G
2

®F T TTR & W &, §T
fag T X gra hnaT ) ofed
gt for afveforear 1 seawA faat smo )
famre &7 Py wemme ¥ 98 Al &1
wEw ¥ TatAe PAgTT ORI AY
FAeps wapes &7 &, 95 &1 fewamom
T &, fagre & wvogafiy weaw AT ey
Y, R I A §E & e
W foeltog wads & 0 Fooii® & a8 Y
G @ | fage H AR wpa Wz ¥
I BRC AT qG WIS S @UaH
# warr fear &y oF W& 7 fryw O9q
[z st vy o g, e F ar
rorEm § %9 wrAeEs @i
1971 ®v a1% ¥ e aig &1 #19
FE FAT E RITF AT AFI TFT AT
#, faare & Wor WA B T W W A
AT wvd 1

W7 FERIT O & disfam 7 v
¥ 5 BATE ) ST &Y, A Hed 9T
%, iy Fagre oY wre avere Gar A
FT G4l | gefe o W § faaaw
TN AT § v 9 59T Tg7 TG0 &
gar€ ¥ fra wfoamw §F & a0 7warg
ey Fy s75eq7 #X, Wifn wRUHAr 39
¥ ol A g9 E 591

‘MR. DEPUTY-SFEAKER: We can
«do with lets of flood of words. We
‘hgve enoutth flosds outside.

$hri Chivtmnami ‘Fanigrahi,
1877 LS—4.

- (Bhubaneswar).

Sitwation (Disc.)

SHRI CHINTAMANI PANIGRAHI
Hon. Deputy-
Speaker, Bir, I rise to bring to the
notige of the Hon. Minister and the
Government the distress that the pec-
ple of Orisea are suffering todsy. It
is due to beth drought and floods.
Sir, during the last ome century,
Orissa had dreught or flood alterna-
iively 48 times. It means, every iwo
or three years, we had either drought,
flood or cyclone. The latest news bul-
letin of All India Radie from Cuttack
says that the price of rice has gone
up to a very high level. According to
the reports with me, it is selling at
Rs. 4 per Kilo. This is for the first
tirae in the histery of Orissa, the rice
granary of our ceuntry, that rice is
selling at Rs. 4 per kilo. There are no
market arrivals. Therefore, the most
distressing cemdition prevails and it is
because of hoth drought and flood.
This year the distress is mere acufe
because rainfall was not normal and
adding to the drought conditions, there
were floods which affected Cuttack as
well ag Keonjhar, Mayurbhanj and
Balasore distriets. Bwven, drinking
water is a probdem in Ganjam district
because of drought. The condition is
most serious. The hon. Minister should
give urgent atfention to the immediate
problems that the people of Orissa are
facing.

Sir. becayse you have allotted me
less time, I would ....

MR. DEPUTY-SPREAKER:
not; your party has.

SHRI CHINTAMANI PANIGRAHI:
You were also gopd enough to see that
some important centributors are ac-
commodated. Hers, I would bring to
the notice of the hon, Minister that
out of a little over 8,000 panchayais,
865 panchayats have been declared as
distress areas by the Government of
{Orissa. 'Bven' this report is not com-
plete, as reports are coming in slowly
from ‘the district ’headquarters 1 can

I have
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say that the condition is distressing in
all the 13 districts including those dis-
tricts where the State Government
says that there was a little above nor-
mal rainfall like Puri district and my
areas which I vigited recently like,
Jatni, Khunda, Chandka areas. Bol-
garh, Begunia, Nayagarh, Daspalla and
Kandapada, I can see starving condi-
tions in many places, Therefore, it
needs immediate attention from the
Government, Here, I would like to refer
to what the Director of the Central
Rice Research Institute at Cuttack said.
Wheyp one pressman from Delhi went
to see all these places, he said that
during hig stay in Orissa for the last
28 years, he never saw such a summer
in the rainy season. This shows how
distressing the condition is, Here, be-
cause of drought, sowing operations
were delayed and transplantatiens
could not take place and whatever
seedlings were there. have withered
away and along with that, the hopes
of the peasants and farmers have also
withered away. The problem is most
acute because 65 per cent of the people
in Qrissa live below poverty line and
they constitute the largest number of
the weaker section of the Indian
population. They have been :most
seriously affected because of the
drought and flood conditions. The
agricultura] labourers are not getting
even wages. They are the worst hit.

Here. I would bring to the notice of
the hon. Minister the. flood situation
also. According to the prescription of
the Sixth Finance Commission, Rs. 1.5
crores has to be provided by the
Orissa Government and that an equal
amount will come from the Central
Government. This will be completely
inadequate and I hope the Govern-
ment will try to see that the recom-
mendations of the Sixth Finance Com-
mission do not hold good so far as
relief work is concerned.

Sir, there is this drought prone

area programme. Today, 19 per cent
of the total area in the country is

67.
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drought prone. This enhances region-
a] imbalances in the country. Under
this programme 72 districts in 7—9
States were selected. Under this pro-
gramme, every district must have an
agency of the drought prone area
scheme, These agencies should adopt
an integrated approach to fight the
drought menace. But nothing has
been done in thig regard.

Since the first plan todate, the out-
lay on flood control in Orissa comes to
about Rs. 9 crores only including the
approved outlay for 1973-74, out of a
total outlay of Rs. 285.3¢ crores for
the whole country. This is a very
meagre amount. How can effective flood
control measureg be taken with this
amount? The average annual damage
due to floods in the country during
1953—61 was Rs. 55 crores. The aver-
age annual damage during 1962—71
came to Rs. 183 crores. The average
annual damage due to floods in Orissa
has bteen worked out at Rs. 7.2 crores.
In the perspective flood control plan
for the decade 197181, for Orissa, the
provision is fourth plan =schemes
Rs. 3.5 crores, priority schemes 28
crores and other schemes Rs. 28 crores,
making a total of Rs., 59.5 crores. It
was further stated in the perspective

plan that between 1971 to 1974
Orissa should have spent Rs. 135
crores on flood control measures, And

out of this Rs. 11 crores were to be
met outside the plan. But thig has
not been done. Why? Today the total
cropped area iIn Orissa is 8,328,000
hectares out of which only 7.39 per
cent have been provided with flood
protection arrangements. Similarly,
out of 4.7 million hectares of paddy
crop, only 18.1 per cent have been
provided with irrigation.

The Ministers’ Committee on flood
control suggested a list of priority
schemes to be taken up during the
fourth plan as a result of the 1971
floods in Orissa: These are 1. Con-
struction of a dam at Rengali on
Brahmani and 2. Construction of dam
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at Bhimqund on Baitarani. These
were to be started during the fourth
plan, but nothing has been done so
far. The other schemes to be taken
up during 1974—81 are:

Raising and strengthening of exist-
ing embankments on rivers other than
Brahmani and Baitarani Rs. 4 crores.
Construction of new embankments
Rs. 4 crores. Subarnarekha flood con-
trol scheme Rs. 15 crores, Brahmanl
cut scheme Rs. 1 crore. Improvement
to the surrounding of Chilka lake Rs. 1
crores. Raising of villages Rs. 1.5
crores. Other schemes Rs. 2 crores.
The tctal comes to about Rs. 28 crores.
But nothing has been done so far as
these programmes are concerned. I
humbly submit to the hon, Minister
that whatever programmes Yyou are
formulating they should be imple-
mented. Today Orissa is in great dis-
tress. You must send your study
teams to go there and find out the ac-
tual position and act accordingly. Let
them come to our assistanee and also
include Manibhadra scheme for pro-
viding irrigation tp a vast area.

sft e ARmw qf¥ (TREyR) -
TMeqwr uEtEm, Mg BW W g AN
oy #1 Y AT wOv waw, &,
farzre, Fve ot YT @29 & 9T 48 AR
g & wfas & faad ar 9 fafus
g2t ¥ amdra arat 7 9 frarn
iy & # wud Agw ¥ are § s
SUTT WIS 62 HYAT ATZAT 21 ¢RI NaW
¥ zg amw wwgq? fediwa §, g4t fasi
g, a7 § wamar g3 A4S W AL AT
Y, Gfga ot g § aga sarar
ot vt afvomm ag gam, wma A wEary
¥ of a1 g f AT MREgR w2, 9aE
Tt Y aga suray |Fa AT gy v ar
AT wgT ¥ WY ag ST W @A e
&Y T 97 ) w4 g ff gaT W
oAt ¥ ow Gl feafr dar @) f 2
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famar m wqam AE A a )
&Y &Y s s § o wraedt ¥ awea
% feara & g g4t &9 @7 § surer
T qrETEy 7 AT At & W ared
& Tearg & o 78 & sy 079 Sy
Fzi aT Fad F o qrs T da F Av¢ wry
T T AT & AT AW F QT A R
fam gy 9w 3 v 7 7 w1, 3O
£ 9 F 47 0F T G4 e @ g
g omdy #1 6o amm wafari § ¥
za gfaa &1 0F § o1 1wy § Fy7
& farer 21 oAy faad § gaar 91
T @ FY G fuq v F 0 3 g
F A i wfsa frafy s me 4 2
o A MA AT g uZS wfT aF wrE
foqr aroor & Far g 13 uradnr
gzl T wgr & fa ogvEl 9 3% Al
¥ Seiveyn g1 W @, A age F
wi4 &Y GF € arg gy @ & AT daey
zamt § A St 54 F ax ar ogd
THFA I QR TR 99| Gq TG F
@A F aw T A7 Ofga Fvoar
gt ardY MTEYT § AT T TS0 AT
faad ogy foafq o7 9f fa gt awi &
Al & arg wv$ Wi g v sy
ar 2 M1 F4q BYAT THLT FL A4
¥ ¥ wer wAY w fasrd WA Y 9
forg @z agh =Y feafy & ar & smasrdy
A oY f5 g T1¢ T AEAfET ald A
e & foo £ e e =
&Fo uHe WA T WL FAL WEW AT
a@t ¥ e awr ¥ faq gw
Fiferw &1 4F fi w3t A1 A £
ary fat stray 1954 & ag & 5
@ &) AfET g aF g9 g W
Trataas g g1 "% S9¥F wrw
A1y @t g, w7 qadr 7 wrweTifes
g “frafear Arise”’ & a8 § T
sod fo=rme v o &1 & A9 7 F7A0
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T § & fare ¥ o gder we
Ty oA sTE 3 F@l of Wy ey
aeg ¥ aug & i & vgY A fewm
FHy FHT WA @A & WIT ITHIA
& oy Ao & A g W faw § st &
Tt T Ot § & & AW A
oy swifaq S &1 W W F
faa ¥ § & oy & saw g A s
FAT FT FATET 41 AT AT I FAPEY
et g1 9y frafeay A, 79) &1 AR
W aTg FTATAAT ST AG E1Twav
e G A7 §F @A & gaa g
7 ©FF |

gure Uzl WS 26 AWy arEHY
Fqzare 5t vy § o agt A€ v
2R aTg & Arg 9 Fear w faad A
A wE, e a8 ar A Tav oaw
€ N T A1 9, A oy 22 vh
w3 g2 € ¥, drd atg, e ary
st @za €Y gre am ¥, W g
Zawry o foar aar A sgad Y
fenfiy agt Tar g1 ottty ag gafag
# 7 var fin o ooy & ¥ Ffan
A 60 g7 B, THAY TTAT IZT WO
AR T G AR g 1
g Af M AY ¥ EF quAr fraa
arent & 7 gt ¢ AR & T
faaraT § Fa7 A EoaT ¥ P
1T FT HE TN T 9IA 9T
TtHT F g T 03T ¥ O & Bpaw
Y ¢ At oF qEer ¥ Aifens ¥ ey
oY ot 7€ § a4 P o
arwr e 10 g wredr A E A
wnly gy & A1 E st g oty
¥ wre At gAY o Ay frafe ¥
1,250 &% &7 ¥ Rtk ¥ 5 ®Qe
25 W O o Wwy wF & faw
FETE Y\ TA®  wATET AT B W §
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FARr ARy R T e S qvw &
FET s A aRwr ¥ ¥n Aveeg ¥
uF 47 0T ¥ A AT T 39
VRE AT & oTE OGNy § oW
fom 7vg ¥ fardis a1y o7 wRT war 2
sk fad o A3 @ 2t oad max
Fl—agh & 790 ¥ TRd & owE
SRR T FE FY, TiT £7 FIT wOF
T AN Er——F T TOFGT FT ATHAT
AT R §T wFan gy foE e
w0 & feoma wrgd wdtoA ot
st wellEe, A W 2), wad amg
T2 &7 gAT SeATAT 9% fAaw &7 ulv
sAFT G faerd aw fawey
FiEAT w7 nim & g el
#rm

14.00

FWIX A UF /F § 9 wwwr §
Aot & A Fre—gwr g7 ) ey @y
R 1w 9% g =R v e
FET wEl a9 &, wwE & Ay owrd
SE WY qr & w2 wler T
#1 THr 06" grd ¥ swadt ¥
AT &7 A FE qAEr &) THE0 W
sfrer & et swew e Avfg o

T wwErt F arg & gt agt
aga asragmd w A & fagre
3§ F FTAHN G, gAY syrey AR
a7\ w99 5 A i § ol ek
forar WY F1E w7 Frar o,
wrat # A a9 fogdr s, Tl
' |rE Agt Far s@Er a1 ¢ T
adt 5w B aw § w AWt N
oY &7 FAT WG AR @ o AR TR
< frarfet 2gi dor 1 el § frad
SN R TRt T S A MY |
@ 7 ¥ o § fs g
FETdt 2§ g s fear w7 o
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WO BT A T A e
oft & dr A ) o mwT & A &
st oY foTrw ¥ 3ear arw of 49
A fw qo % frar @ & o A
rd wft TraRT | v Al H ¥
+f afr Y war & vy § A & &
&% | a5 9F & v W 3w & s
st dwe o ey & WO Ew Wreh ¥
& g st & mewdy ¥ mpreria T gt—

afw g o Wl A O ‘

FTAFA a1% 57 At 0% g A ag
a0 & e Wl e wer o B
wm'-fmmaﬁ-ﬁmr T g &
=Y Al FAU & HRT 63 FTIAAE
wefror & groy fadr o o fefT o w
SRY T HOAVENTH F QN FA R
AL WG FT AN | AW AT OGS 0
H g fafra i wferme w o afgn
Foredr wini} o1 wsT 09F & wgT 9
# W T FF B OTHRE S
Y aeY, § aga waw @ Haft ngRw &
FEW aTenT §, 7% T SR gt
9T BIE, AR, @ WX F2T F7 €17
A T wT AR, w7 A F T o
a9y 7 29 wAT pRIT ¥ WEET
oy g ¥ F &Y srowrEY )

g ag P At al, Tam ¥
g Ary g%, wE fe ofrfes o
o o , er erd an
73| & W7 7 v T & i qvn
&, vy 7 g B 91 w0 g
ar s A I arg ok &Y e A
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arer g Feqrddee % ovl g &Y OF
aze =) geen dav gy andy | 1w fod
v wydw § f5 A gAE AR
feqrdire oert & w19 | WY g6 W
Pty S & ofrew ferdde @
Fhor femedee qU ¥ @, WX T
&0

o X e €1 Mg aNE §—
aafa o Ty Bt # 3 wel
et ¥ qug w7 o & w1 E
Sa- ATy ¥ wveer wizat % are A W
3% o7 gl W oig fagr mar A ara
qrft @t ¥ wT T o A e
wiET At s 5T fa, ATdr weert
F1 e & faray, UF Y B T A
¥ oo #faw A w g, wiifs o
At ¥ o g wedh & A
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SHRI P. M. MEHTA (Bhavnagar):
Mzr. Deputy-Speaker, Sir. floods and
famine have become, more or less, a
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permanent feature in this country.
Our Five-Year Plans have failed to
contro{ the floods and famine. These
calamities have always affected the
general economy of the country, and
I do not see any sign that the Govern-
ment will be able to control the floods
in the flood-prone areas and the
drought in the drought-prone areas.

Gujarat is facing calamities one by
one. It had droughis in 1972 and
1973 and it also faced' Government-
made calamities by the misrule of two
successive governments since 1972.
Now Gujarat is hit by natural calami-
ties: the south Gujarat is hit by floods
and the north Gujarat fis hit by
drought. In south Gujarats about 700
families from Baroch district and
about 600 families from Baroda dis-
trict are affected. More than 100 vil-
lages are affected. Evacuation opera-
tions are going on and the administra-
tive government is trying its best to
save the lives of the people. But the
floods have destroyed all the crops,
the whole agricultural preduction. As
I have said, evacuation operations are
going in these villages. But 59 more
villages are under floods and require
evacuation operation immediately,

Regarding drought condifions, Kutch
is facing this situation for the last
three or four successive years. In the
same way, Saurashtra—except Juna-
gar district all other districts like
Jamnagar, Rajkot, Surendranagar,
Amroli and Bhavnagar—is facing acute
shortage of rains; the rainfall has been
so low that it ‘is hardly sufficient for
agricultural requirements, sowing ope-
rations, :

Today Gujarat is uhder President’s
rule. For all practical purposes it is
under the Union Government. The
administrative government can . do
very little without the help of this
Government because they have their
limitations. Now I will tell you what
happened about fodder., Podder from
Bulsar and other districts of south
Gujarat was allowed to go to other
States; even though there was acute
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shortage of fodder in the .other dis-
tricts of Gujarat. the Government
could not check fodder going outside
Gujarat. Only recently, they have
banned the movement of fodder from
those districts .to other States. But
that much is not sufficient. The situa-
tion is so acute that the Government
should arrange immedijate supply of
fodder to Gujarat. Otherwise, our
cattle-heads will perish without fod«
der and there will be a milk famine in
the whole of Gujarat. This is the si-
tuation.

Today, according to the Govern-
ments they have employed 94,000 peo-
ple in Kutch and some other areas,
but the requirement is much more.
Practically, the whole of Gujarat is
affected by drought. So, they should
create moré employment and for
purpose, they will require more funds.
The position' is this. The Sixth Fin-
ance Commission has recommended
creation or build-up of a rescrve of
Rs. 4.5 crores but this is a very meagre
amount. Actually, during the last
drought the amount required to meet
the situation was of the order of
Rs. 60 to 70 crores. Now this Rs. 4.5
crores is nothing. This time the cost
has gone up. So more funds will be
required. Therefore, T appeal to the
Government to make adequate funds
available to the Government of Gu-
jarat so that the situation could be
met adequately.

The Gujarat Plan for the year 1974-
75 ag part of the Fifth Five Year Plan
is of the order of Rs. 140 crores. If
this amount is utilised for the drought
and flood control measures, then there
will be no schemes to be implemented
under the Plan. Therefore, an addi-
tional amount is absolutely necessary
to meet the drought situation in Guja-
rat. There are schemes but the
schemeg are not ready for the techni-
cal approval or for the administrative
approval. So, if the Government will
{nsist to go according 1o the first year
plan, then I think the Goverpment
will fail to render timely assistance to
Gujarat. Therefore, it 'is very neces-
sary to ask the Gujarat Government
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to put forward their proposal for the
requirement of the funds. Now, they
have the limitations. They are not
coming forward. The Government of
Gujarat is not coming forward to press
this Government because they are an
administrative government and they
have their own limitations. But the
Union Government should see what is
the requirement of Gujarat to face this
natural calamity. As I said, it will re-
quire Rs. 60-70 crores and the work
should immediately be started.

There is the big problem of drinking
water in many parts of Gujarat, in
rural areas as well as in urban cen-
tres, My own home town of Bhava-
nagar is facing a very serious situa-
tion. Therefore, the Government
should immediately aet to provide to
the local self-government all the as-
sistance which they require by way of
equipment. rigs, compressors, adequate
funds and other things so that they
can arrange for drinking water before
it becomes too late. Rajkot is facing
acute shortage of drinking water. The
Government at the Centire should ask
the Gujarat Government to send a pro.
posal regarding three things: fooder,
drinking water projects and employ-
ment. These are the major preblems
and the Centre should give timely as-
sistance to Gujarat because there is
no popular Government there and the
administration is facing difficuities
and they have their own limitations.
There are schemes of minor irrigation
and s0il conservation which ‘should be
taken up. There is potentialities of
lignite and coal and these operations
would be taken up without loss of
time. I hope that this will help to
some extent to solve the present situa-
tion.

In Bhavnagar districi there was
acute shortage of fodder. It was de-
cided in the Coordination Committee
that Collector should ask for more fod-
der for Bhavnagar district. Govern-
ment asked the collector to send fod-
der from Bhavnagar district to other
districts. When there is acute short-
age in one district the Government
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should get from other States; simply
by sending from one district to an-
other the problem is not solved. I
hope these things will not be repeat-
ed in future.

SHRI ARJUN SETHI (Bhadrak): It
is unfortunete for me and it is a sad
reminder to this House when I say
that I represent a constituency in
Orissa which has been affected re-
peatedly since 1870 by flood, cyclone
and this year by drought. The State
Government report stated recently
that ‘the district of Balasore popularly
known as the rice bowl of Orissa is
the worst affected as the rainfall was
only 38 mum. as against the normal
rainfall of 475 m.m. during the month
of June and July’ While this was
the condition, in my district, there
suddenly came a wave of flood on 13th
and 14th of this month and as s re-
sult whatever remnant of kharif crop
was there was damaged and now peo-
ple undergo great distress and they
are undergoing endless suffering. This
was the condition of the people of our
Stute. Official machinery also added
fuel to fire. I agree with our promi-
nent engineer and ex-Minister Dr, K.
L. Rao that our officers, are very
competent and they can make any
wonders to save the nation. 1 say,
they can do wonders if they do not
quarre] among themselves over petty
matters as a result of which certain
projects and schemes are delayed in-
definitely. The cost escalation of the
project rises higher and higher and
the whole State suffers due to want of
exccution of the project in time,

Wheyn there were severe floods last
year two central teams have visited
especially my district which has been
affected like anything. Government
at the Centre was kind enough. They
have sanctioned Rs. 18 crores for re-
habilitation and repairs. Unfortun-
ately, the money was not utilised in
a prcper way. As a result, the people
are suffering presently because of this
reason. The Ex-Development Com-
missioner, Orissa as a head of the

“ Central Team. also visited the area.
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He visited the breach theg occurred
on the left bank of the embankment
of river Baitarmiat Mishrapur. In
fact, as a result of this breach in the
river embankment, in Dhamanagar,
Chandball. Basydevpur and Bansda
Panchayat samities areasy all kharif
erops were washed away. That is
why the centra] teams had repeatedly
reminded the State Govermment and
the Engineers concerned to repair the
breach zo that there wouwld be no
rush of water there and the people
will not suffer in future. At that time
the State Gowernment spent a lot of
money-—Rs. 46,000 had been spent—
but still there has been a breach on
the very spot; this time also the peo-
ple have lost their crops and every-
thing.

In this context, I would 1like to
point out one or fwo things. There
is one major irrigation project called
Bhimkuhd project which is under the
corsideration of the Central Govern-
ment since 1958. But, unfortunately,
due to the quarre] between the two
Chief Eugineers—one it posted now
in CW.P.C. and the present Chiefl
Engineer of Orissa—ovér the propos-
ed site, the project has been put in
the coldstorage. And, after so many
years, this time wheh the team of
engirieers from the C.W.P.C. visited
the spot, they fitialised the site—of
course, after ten years or 12 years or
s0. In this context also, I request the
hon. Minister that he should immedi-
ately examine this project and take
up imiplementation’ of it immediately.
These are of course under the consi-
deration. If implemented, the fury of
floods and drought here can be miti-
gated to the extent possible.

Lagtly I would like to say one thing.
I have repeatedly pointed out and
evén dfawn the attention of the Min-
isfer to’ this fact. SHIL a final deci-
sion has pot yét beeh taken. That is
why 1 dgain would like to draw the
attention of ‘the Minister that a bar-
rage may be coniticted on the River
Baitarni at Anandpur. The barrange
Fas beén cléaréd by the C.WFP.C,
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Planning Commission and everybody.
Still, the site for this projeet has not
yet been finalised. Rs. 30 lakhs of
money has been spent en this during
the year 1972-73 and 1973-74, I do
not knew why. The founglation stone
for the project has been laid thrice.
They might have wtilised Rs. 30 lakhs
only for this purpese! I request the
Minister to see that he takes a deci-
sion immediately and implements the
scheme. The people &re very mueh
waorried about this prolonged delay in
coming to any decision. Slince no
decision has been taken, I request him
to see that something is done imme-
diately foy implementing the project.
At the same time., I would urge upon
him o foquire into the matter ag to
why this has been done and how this
took place at the cost and sufferings
of the millions of our people. Last
year they sanctioned Bengali Project
and money was to be released and
the execution work was to start this
year. But, unfortunately, they have
not yet issued the sanctien. I request
again that he should lock into the
mattey and sanction the money s0
that the project can be implemented.

It is correct that droughts and
floods are basically the two sides of
the same coin. Both of tHem origl-
nate because of ldrge-scale erosion
hazards in the hills and with integrat-
ed scil and water conservalion mea-
sures #t is possible to solve both the
problems.

I will end by quoting what Dr.
Swamindthan said recently:

“It i3 timte we +wake up and
spread throughout the country a
consciousheds of the valte of soil
and importance of scientific land
use.”

ot dYo dio frarlt (WHmMT)
FaTeRy ), AT 4wy Ay wwear
% ey S W e AT
Fo (o TT A IH A F1EI FA
& ary wawey i § oY orar s
Efr gt aw ot frur S8 F
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famr faafa @ smaa

SHRIMATI MAYA RAY (Raiganj):
Mr. Deputy-Speaker, Sir, at the outest
may I endorse the sentiments that
were expressed by the previous spea-
kers in thanking the Speaker of this
House for giving us time to discuss
thiz very vital problem that is facing
vast areas of India? May I also ex-
press my deep appreciation of the
valuable contribution that Dr. Rao
has made to this debate because I
cannot forget the great sympathy that
1 have had from him in the past when
we and other colleagues of mine from
West Bengiﬂ have badgerad him and
sat on his doorsteps and worried him
about problems of North Bengal. He
has tfreated with such utmost cour-
tesy and kindness and, I may also say,
he huas helped me as much in regard
to the Teesta Banegal project. I am also
warning the present Minister that such
a situation may also occur when he will
the present Minister that such a
situation may also occur when he will
find a deputation of West Bengal MPs
sitting on his doorstep rather more
frequently than ip the past and 1 am
giving his adequate warning of this.

MR. DEPUTY-SPEAKER: When
you go through the door, you will not
find him inside.

THE MINISTER OF IRRIGATION
AND POWER (SHRI K. C. PANT):
My complaint is that since I left the
Home Ministry, they do not come
often enough.

SHRIMATI MAYA RAY: We shall
seel to that and put him to the test
as far as that is concerned.
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We are now Sir, in the 27th year of
our independence and yet we are
faced with the parennial problem of
drought and floods -~ and * altetnative
cycles of droughts one year and floods
the next year, but this year to and
behold, in West Bengal we are having
drought and floods simultaneously.
One natural calamity after another
has been befalling us.

Today I am sorry I am going to
restrict myself to a very narrow
field because I feel it is about time I
spoke of the millions of people that
1 do represent. Therefore, ¥ shall
digress just a little and speak of the
hintertand of the area that I repre-
sent which is North Bengal compris-
ing basically of six districts which are
Cooch-Behar, Jalpaiguri, Darjeeling,
Malda, West Dinajpur and Raiganj.
The total area of these six districts
excluding Malda is about one-fourth
of West Bengal and the population
about one-sixth of the State’s. And—
this is the most important part that I
want to emphasise—the contribution to
the income of the State is one-third,
that is to say, Rs. 354 crores by way of
jute, tea, tobacco, forest products a.nd
dust coal in the Bagrakote area with
potentialities of lime, dolon'nte, cop-
per and zinc. So, that this is a very
vital part of the country.

AN HON. MEMBER: Jute also.

SHRIMATI MAYA RAY: I men-
tioneq that in the beginning Mr. Das
Chowdhury. I would never leave out
jute because I know in the Isla'mpur
%ub-division, they grow the nche‘st
quality of jute in West Bengal, and in
fact, probably in the whole country.

1 just want to give a few mt?re de-
tails. The average per capita income
of West Bengal is Rs. 562 while the
average per capita income of North
Bengal is Rs. 284.

Then again—and this is the soddest
part of the whole stary—the total out;
lay in three Plan periods in Wes
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Bengal was Rs. 687 crores, but what
of North Bengal? 15 crores.

MR. DEPUTY-SPEAKER: I thought
we were discussing about floods.

SHRIMATI MAYA RAY: | am just
giving that background and now in
the context of that, I will now come
to the question of floods.

MR. DEPUTY-SPEAKER: The Min-
ister says that you are complaining
against your State Government.

SHRIMATI MAYA RAY: I, and I
have every reasons to for the mistakes

committed by the erstwhile Govern-
ment not the present one,

" In this context, I now come to the
subject of this debate. If you go to
the Library and look up the books,
there have been discussions year after
year, there have been statistics churn-
ed out by the various Governments
and departments year after year,
there have explanations year after
year. But what do we really needy
What we really need is to recognise
that the whole of North Bengal, parti-
cularly Malda, Cooch-Behar and Jal-
paiguri are flood-prone districts and
have been so every year for the last
twelve years, with very few excep-
tions. The last most terrible flood was
in the year 1968 when I personally
spent time in North Bengal, it was
ope month at a stretch, where we did
relief work. I can remember personal
experiences, where the roads and com-
munications were completely disrupt-
ed; Jarge chunks of the Himalayan
mountain side fell into the Teesta
which is one of the turbulent rivers
that can be in any 'part of ~the
country: in fact in any  part of ‘the
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river does not flow through one State,
world I might say, 1 remember,
when communications were totally
disrupted, we climbed on the Lack
of salt trucks to get to Kalimpong
through military roads. Here, T must
pay my compliments to the hill peo-
ple. They did the finest job by tak-
ing us through these precarious roads
and we got to our destination and
spent, as I said, one month there.
Thig is not hearsay, and I have ex-
perienced this myself in that part of
the world. 1 would say this for the
hill people that they are a very proud
race hecause when relief was offered
to them, they did not take the money.
They said *No, we do not want it that
way; Give us wool, we will knit gar-
ments and sell them; that would be
our relief’. This is something for
us all to know. 1 have digressed a
little, but, I am coming to the main

point.

To tackle this‘gigantic problem, my
suggestions are—if 1 can fit them in
within the time because I can see Mr.
Raghu Ramaiah already giving me
black looks; I must Dbe nearing 5
mintes alveady; anyway, we shall
deal with him later and I would not
look that way any more—first we
should have a new orientation in our
approach to grapple with thig gigantic
problem. Of course, it cannot be done
in 5 7 or.10 years. ] koow. But.
whatever bas gone on, has gonec on for
far too long. My suggestions are
priefly this. There should be co-
ordination .and .cooperation as between
departments, .that is %o say, Irriga-
sion, PWD, Railways and most of all
the Forest Department because this
is a very vital department to take
into consideration because of the
deforestation probiem which in its way
is very much linked with floods, soil
erosion .and soil conservation. The
second part. of my. suggestion :is, there
should be coordinatien and coopera-
tion between States inter. e, that is to
say, nelghbouring States—after all, a
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in a water tight compartment and
then .stop somewhere else; it flows
right .von: ihe North 1o the-South and
then $o the seas, and therefere, a]l

-these meighbouring States are linked—

~f-md the Central Government and this
is where, the hon. Minister of Irriga-
tion comes very much into the scene.
This cooperation and coordination
should be in anticipation of the mon-
soon v.ogzrien. After  all, we have
meteorologists; people who can fore-
cast the prospects. I hope we are not
devoid . of any scientific talent or any-
thing like that. Therefore, this should
be anmticipated and this coordination
should come in. What we need are
master plans. There ghould not be
this tinkering about this piece-meal
approach or patch work, that all right.
the last time we had floods was in
1968 and we will have a couple of
bunds here....I am not looking to-
wards Mr. Baghu Ramaiah. I am
looking towards yau, Sir.

MR, DEPUTY-S8PEAKER: You lend
g_our ears to me and your eyes to
m.

-SHRIMATI MAYA RAY: I will de-

‘finitely not ook on that side. He has

let me down this time. He gave me
ten minutes and then cut it down to
five, I was net able to say half of
what' I wanteg to say. But, Sir, I do
not wish to incur the odium of either
the other hon, Members of the House
who will certainly have more valuable
contributions to make or Mr. Raghu
Ramajah’s, whom I ¢hall deal with in
my own fashion way some time or
other.

MR. DEPUTY-SPEAKER: Not in
my presence.

SHRIMATI MAYA RAY: As I said,
I bad so much to say and so very

Jittle tisae to-say it. I would make one

last -fervent appeal to the Irrigation
Minister, I saw the Finanoe Minister a
little while ago. He has suddenly dis-
appeared -at the right time. I see how-
ever I shall leave that fternal
arrangement between the Trrigation
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Minister and* the  Finance Minis-
ter to settle among themselves:
1 would make orie fervent appeal. I
undeistand-1 am open to correction—
that there is a project called the
Gangu-Brohmaputra canal which: co-
vers the whole areag of Assam, North
Bengal, Pangladesh ang in fact the
whole of the Hastern Region. I gather
that this is ih a conceptual stage and
that the files have gathered dust for
maty years. May T plead with the Irri-
gation Minister to bring that into as
implementation stage, after dusting off
all the dust that has accumulated dur-
ing all these years. May be, this wiil
give new light. He should throw all
grthodox: and conventional ranners
to the wind and let us see some
dynamism which we do expect from
this new, young and dynamic Irriga-
tion Minister of ours.

SHRI RANABAHADUR SINGH
(Sidhi): Sir, it is almost ritualistic
and I must say anguishing incantation
that we come across every year when
we discuss either the floods or the
drought. This year again we are at it
and represeniing the norih-eastern
part of M.P. 1 wish to bring before the
House its sufferings, because its suff-
erings are not so splendid enough as
to catch attention. If there was a
flood which would inundate a thou-
sand hectares or a drought which
would drive millions to migrate, that
draws the attention of the nation and
remedies are applied. But there are
regions in this- country which suffer
silently and because of that silence,
their remedies go by default. I un-
fortunately represent one of those re-
gions. Last year and year before last,
We faced two very very slender mon-
soon seasons, and being a mainly rice
growing area, we were deprived of
our main crop. I tried a number of
times to draw the attention of the
House to our predicament and with
ali the efforts that I could muster, all
that I' got was permission from the
Chair to raise the matier under Rule
371. And having done that, T did not
recelve any statement from the side
of the treasury Benches as to what
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was being dome for that. I feel that
my effort to draw the attention of
Government towards the fact that that
region was suffering without rain was
not believedy since unfortunately the
central teamm thal visited Mirzapur
which borders my area happened to
be at Mirzapur on those two days
when the district had its only rain
during the monsoon and because we
were neighbours to. Mirzapur, it was
presumed - that the rains were wide-
spread enough to cover my area. It
is only when the Rihand Dam went
far dangerously low for amy electric
generation that the matter came to
the attention of the House that the
rainfall in the catchment of Rihand
which happens to be my region was
low. In this context, having lost the
main crop for the last two years. ihis
year we are faced with a situation
wherein the crops have been delayed
because of late rains. I have taken
your time to go into these details anly
because this region has so far had no
attgntion whatseever as far as pro-
vision of irrigation facilities go.
There is only one single hope that
looms on our horizon in the nature of
a beckoning star and that is the Ban-
sagar project. It has been a great
satisfaction to us of that region that
our new Minister who I would cer-
tainly say plays cricket with a straight
bat has been kind enough to give us
to understand that the agreement
part of this most crucial project iz be-
hinrd us. But I would bring to his
notice some very disturbing factors
that are emerging concerning that
project, One of them is that almost
all the people who had been nosted
for the construction of the prelimi-
nary work of Bansagar hsve been
posted out and in spite of the fact that
there is a wholg colony of buildings
meant specifically for the veople who
are going to construct the Bansagar
dam, they are today standing absolu-
tely empty like a ghost town.

Wel] for those who were looking for
this dam as a lifeline of prosperity or
as a Nfeline for a full stomach, this is
a very gloomy prompect indeed. So, I
would request the hon. Minister to as-
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sure us that this ghost town is not
turned into the tomb_ stone of 1ihis

project.
k]

Again, Bansagar originally was a
project which should have been com-
pleted in about 10 to 15 years of time
with an expenditure of about Rs., 130
crores. When this agreement was
finally agreed to by the previous in-
cumbent in this office of the Irriga-
tion Minister, who happens to be with
us today, and to whom we as a people
are grateful, because be was the first
man to give us this good tiding, we
had hoped that the Fifth Plan would
have provision which would Le in
keeping with the size of this project.
And in this background, it has come
as a great shock to us that the {inan-
cial provision for the Bansagar dam
for the year 1974-75 is a mere
Rs. £0,000. This lends itself to a doubt
on the whole question whether we are
going to have Bansagar or not. whe-
ther that region is going to become a
regiocn that would contribute to the
tune cf 6.5 million tonnes of “extra
foodgrains to our nation or whether
we are going to bé a region which
does pot even get the focus of atten-
tion of this House, because it is nei-
ther too wet nor too dry; yet it is ne-
ither hungry nor with a full stomach.

We have had another failure of
rains in one tehsil Sengrauli, which is
adjoining the Rihand dam. Last year
they lost their paddy crops complete-
ly and this year, because the rain
came late, they have again been forc-
ed to  re-sow the seedling. I
would request the bhon. Minister to
have some sort of arrangement where-
by the underground water of that re-
gion could be surveyed for possible
exploitation, because otherwise this
region which has a very rich soil and
which does not lend itself to irriga-
tion under the Bansagar, cannot be
developed.

This region, which is a perennially
drought prone region, has been pro-
vided with a DPA programme, which

AUGUST 24, 1974

Flood and Drought g2
Situation (Disc,)

comes to about Rs. 2 crores to 3 crores.
But this programme is meant entirely
to be oriented towards the provision
of irrigation facilities. That implies
that funds that are available wunder
the programme cannot be diverted for
roads. But the district of Sidhi has
only one road running from west to
east and all the possible projéct arcasy
uniortunately, do not happen to be
situated by the side of this road. Un-
less. there is provision for the con-
struction of roads there is the danger
of the entire money lapsing because
this money could not be utilised for
road building and without the roads
there is no possibility of people re-
aching those areas and building irri-
gation projects. I would say that this
is a matter which requires the atten-
tion of the hon. Minister. e should
see to it that these finer points do not
hold up our lifeline by depriving us
of waler for our irrigation.

In the end, as I said, @very year we
have to live through the anguish of
either Aoods or droughts. Very humb-
ly I have two suggestions to offer to
our_hon. Minister and, through him,
to the Government. Firstly, for a gov-
ernment sitting in New Dethi, to take
upon its shoulders the complete re-
habilitation, of our people who live in
the villages. is an impossibility.

As has been rightly said by one of
the speakers, unless there are people
from the villages involved in a mean-
ingful way to help the Government,
this burden is going to be progressive-
ly impossible. 1 plead for a closer ex-
amination of the points as to how the
people could be made to share the bur-
dens of this Government. No amount
of taxation, no amount of foreign aid,
can possibly help our Minister to face
meaningfully, and, when 1 say, mean-
ingfully, 1 mean, to face these pro-
blems in the context of a welfare state
where the smallest man gets the high-
est priority and, because this commit-
ment is made by the Government, the
financial implications are beyond the
reach of any Government. Unless the
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people on a basis of equality, on a
basis of true involvement, share the
purden with the Government, this tale
of woe is bound to be repeated over
and over again in thig House and, what
I fear most is that if this continues
and no actual help reaches the villages,
this would undermine the democratic
institution of this country.

My second suggestion is: Is it possi-
ble that we now consider giving a
complete stoppage to any investment
on the industrial fleld for at least three
years? We have almost reached the
commanding heights of our industrial
society and our invesiments in that
region have been far beyond what they
have been in the agricultural sector.
Is it impossible for the Government
to consider whether it would dry up
all the funds towards industries and
channel them just for three years
towards agriculture, towards power, so
that we might look to a future where,
in spite of the fleod and in spite of the
drought, the people who live in the
villages can look forward to a future
of repleteness.

14.59 hrs.

[Surr DINESy CHANDRA GoswaMI in
the Chair]

SHRI B. V. NAIK (Kanara): Mr.
Chairman, Sir, we are really devoling
a substantial chunk of time, about
seven hours, to this debate because
the proceedings generally take a turn,
as my hon. friend, Shri Ranabahadur
Singh said, {o the problems of indus-
trial society in this country even
though they affect a very small portion
of our population.

15.00 brs.

The drought in our country is a sort
of recurrent problem. In my part of the
country, namely, the State of Karna-
taka, it has been as bad as it was in
the years 1972 and 1973, the worst
famine years, which we faced. But the
areas of districts of Tumkur, Kolar,
Bangalore, Mandia, the rain-shadow
;belt from Coorg to . Mysore, to Shi-
,moga are being affected this time. The
traditional areas of Gulbarga and
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Bijapur, what we call Hyderabad Kar-
nataka and Bombay Karnataka have
not been affecied. But, in the district
of Belgaum the principal affected areas
are the taluks of Athni, Raibagh, Huk-
keri and Chikodi. Certain suggestions
were made like the Hippergi dam
which would solve the problem of
drought conditions. In this case, [
would like to say that according to the
present estimate, about 25 per cent of
the total cultivated area in the State
can be provided with irrigation facili-
ties, only if the entire water resources
were harnessed. This is the ultimate
irrigation potential of the State of
Karnataka. We could never hope to
reach the high level of irrigation of
States like Haryana or Punjab or the
iremendous poientialities of the States
of Rajasthan or Andhra Pradesh or
Tamil Nadu... (Interruptions) What
I am trying to say is that with this
25 per cent of the potentiality the
present award that has been given by
the Krishna Waters Tribunal is going
to take away substantial chunk of our
irrigation potential.

n this behalf I may kindly draw
your special attention to Direction 117
given by the Speaker that a private
Memuer may lay a papler on the
‘T'able of the House when he is autho-
rised to do so by the Speaker. Two
days ago I have sought the permission
of tne Speaker to lay on the lable a
statement that was presented by Shri
Bhaira Reddy, the Advocale-General
of Karnatka, when the State Govern-
ment of Karnataka walked out. I
would like to bring to the attention of
the hon. Minister for Irrigation that
this is unprecedented. Some attention
will have to be paid. Why is it that
a responsible elected and representa-
tive government functioning in a State
is driven to the walls in such a pecu-
liar manner that they had to stage a
walk-out out of the Tribunal. |,
therefore, suggest that this matter
should be given due and apporiate
consideration that is necessary. We
would like to be convinced by the Irri-
gation Minister as to what has happen-
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ed with due deference to Dr. Rao,
our illustrious former Irrigation Minis-
ter, on the floor of the legislature of
Karnataka even bis fair name has
been dragged and I thing there is justi-
freation for us to know what has hap-
pened.

In regard to the irrigation potential
and its proper utilisation, one of our
hon. friends from Telangana suggested
that you better nationalise the rivers:
You see to it that there is an optimum
utilisation of the water of the riversin
the country, especially, when they are
inter-State rivers. I have been plead-
ing for this. I have been consistently
pleading and 1 will still plead, but, let
us not try to run forward and back-
ward at the same time. If you are
going to treat all the rivers as the
national asset. then, where is the
necessity for a tribunal? Let it be
decided by the Centre. I think that
the hon. Minister, in view .of the man-
ner in which this problem has been
looked at. Will kindly come out with
a siatement and let us know the mind
of the Centre in this respect.

With his vest personal study, Dr.
‘K. L. Rao, draw bur attention to one
point that 1.3 million people have been
working on one project in -China and
‘the floods in the Yellow River have
been controlled in a fantastieally low
period of -about 30-36 months.

With regard to drought and flood
what is the non-governmentsal institu-
tional framework which we have in
this country? What is the .amount of
money for flood relief or drought re-
lief given year safter year and what
are the permanent assets created? Sir,
we do not have any institutional fram-
-work and this is the main difficulty
which stands in the way. You camnot
do ‘all these things under your govern-
mental agencies alone. You should
‘Wave institutionsl ‘$ramwork 'fhrough
‘whic¢h 'these things can be atternpled.
“Prr. Mirthes hes hended a -task force
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which bas expressed. the view that the
drought relief opecations and the
methods of fimancing #hem had not
enly led to ipfructuous expenditure
snd malpractices but had .encouraged
unhealthy politics at the State level
and disturbing trends in Centre-State
relations: I came from a droyght
prone area; drought is regular feature:
The suggestions made for buliding up
structure which will be able to create

viable assels should ke given thought
to.

1 once again urge for a definite
statement from him regarding Krishna
Water Dispute.

SHRI VASANT SATHE (Akola): 1
congratulate Dr. Rao as many others
have done for his excellent and autho-
ritative contribution and I was parti-
cularly impressed by these suggestion
of having an arrangement with China
to build a dam on Brahmaputra in
Tibet. May be that can be a beginning
of new friendship with Chinese Gov-
ernment. 1 would have wished Dr.
Rao to say something about the Na-
tional River Grid which he was trying
to propagate for some time. What has
happened to that project? Has it been
put into cold storage? Have you for-
gotten about it? That project would
have utilised the manpower of the
couniry an a massive scale. That
would have brought about a permanent
solution to flood problem: Have you
forgotten about it? I request our young
and dynamic Minister Shri K: C: Pant
and his colleagues to say something
about this project in which even inter-
national agencies and United Nations
were trying to give some help and
grant.

I come to 'the problem of my region
and that is the drought problem, I
now quote ‘from a ‘report about Inte-
grated Agricultural ‘Development in
Drought-prone Areas. '"This is a re-
port by-the Task Poroe on ‘Integrmd
‘?hmﬂ WM "’1‘}1;:’ 'say about

e ! ments dof ‘the strategy to
‘be atopted. They said:
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‘The main thrust of offort will be in
the direction of restoration of a pro-~
per ecological balance in these
areas: Some of the important elec-
ments which may constitute the
strategy for such ecologically inter-
grated development are listed bedow:
(i) Development and management of
irrigation resources. (ii) soil and

moisture conservation and affores-
tation; (iii) Restructing of cropping
pattern and pasture development;
(iv) Changes in agronomic practi-
ces (v) livestock development (vi)
provision of drinking water supply
(vii) development of rural com-
munication and (viii) development
of small marginal farmer and agri-
cultural labour:’ Sir, while saying
this,- they have suggested as {ol-
lowsi—

“The Irrigation Commission has
computed that, at present. about 13
per cent ¢of the cropped area of the
drought-aftected region is irrigated.
This is likely to rise te ahbout 19
per cent when the schemes under
exccution are completed. Even so, as~
much as 81 per cent of the cropped
area will remain without irrigation,

In the drought areas of Gujarat,
Madhya Pradesh, Maharashira and
Mysore, the position will remain

much worse. In this backgreund, a
proper programme for development
and management «f irrigation re-
saurces in the drought-prone areas
is of obvious significance.”
that the

They suggest priorities

shoulyg be:—

“(i) Improvement of existing irri-
gation works so as to stabilise
extend irrigation through
available water supplies;

(ii) Expendious completion of irvi-
gation projects which have
already been taken up;

(iii) Investigation of further - possi-
bilities of increasing irrigation
from surface and ground
water sources.”
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Then, Sir, in this Report, they envi-

sage that a D. P. A. P, project will be
of the magnitude
They further say:

of Rs. 388 crores,

“This is likely to be supplemented
by an outlay of another Rs. 300
crores or so under the Minimum
Needs Programme. In addition, we
expect a certain  order of institu-
tional finance will also be attracted
to  drought-prone  districts, Thus,
without reckoning their shave of -
from mediam and major
irrigation plans of the Stafes, an
investment of nearly Rs. 900 to 1,000
crores may be directed towards these
course of next five

vestmernd

areas in  the
years.”

My suggestion is this, You have
such huge funds for the drought-
prone  areas which originally vis-
ualtised 54 dictricts. On account of
contiguous areas, they are not 54 in
number. 1 take at about 110 dis-
tricts. You have a common drought-
prone area development authority
at the centre for all of thim and
pool the entire Tesources. With
DPAP, and all other programmes,
we can go along with them, and we
can concentrate our efforts on inien-
sive area development.

Recently there was a seminar. [
quote from the speech of Shri
Qureshi, Seccretary, CWPC. at a
regional meeting of DP.AP. held at
Lucknow on 11th May 1974 in which
he made a very valuable suggestion.
He says:

“As you know, the programme
was earlier called the “Rural
Works Programme”. Subsequent-
lv, at the time of the Mid Term
Appraisal of the Fourth Plan, it
was renamed as DPAR. Iis re-
designation signiftes a basic shift
from employment and ‘work’
orientation to an integrated area
development approach. However,
as most of the Fourth Plan Pro-
gramme outlays had by then been
committed, the change was more
conceptual than operational.”
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He further said:

“The new approach lays em-
phasis on a permanent solution to
the drought problem by evolving
long term strategy of development
appropriate to !a \district. The
Master Plans in the Fourth Plan
have failed to evolve such a stra-
tegy and were no more than collec-
tion of individual schemes in diffe-
rent sectors.”

I would make concrete suggcstions.
You are all the time thinking in
terms of machinery-civil service
machinery: The solution I suggest is
that for the droughtprone areas at
least, you should have in each area
a development programme wherein
you will be allocating and spending
about Rs. 1000 crores out of the total
of the Fifth Five Year Plan. Have
a Board in each district with M.Ps.
as head of that drought development
broad or whatever be the name by
which you may call it. Have also
M.L.As and people from Gram Pan-
chayat, Zila Parishad etc. That
should be a Board to implement
your entire programme of drought-
prone areas development of drought
prone areas so that you will have
someone accountable. Today there
is no accountability in our entire
effort in the country neither civil
service is accountable nor your poli-
tical cadre is accountable. You must
hold someone accountable. If you
take this step and make the areas
M/s. responsible and ask them to
report from month to month the task
they have completed then you will
get some results as far as drought
relief is concerned as a permanent

solution.
SHRI H M. PATEL (Dhan-
dhuka): Mr: Chairman, Sir, when

T listened to Dr. Rao this morning I
asked myself a question—when he
put forward -his very valuable and
well thought-out scheme for flood
contrel—why is it that he did not
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think of all this when he was in-
charge of Ministry of Irrigation and
Power? 1 am quite certain he must
have thought of it. He must have
put this forward but he probably
got no funds. In other words, really
what comes in the way of efficient
flood control and efficient schemes
for combating drought is the ques-

tion of funds. But there again, I
have reason to wonder. We have
made quite substantial provisions

for flood control as well as for com-
bating drought in each of our Five
Year Plans. One of the speakers
today said how a large sum of money
which was provided for flood zontrol
in hig State remained unutilised.
Therefore, we have two kinds of
difficulties which we are facing in
this matter. One is that for schemes
that matter, that is, comprehensive
schemes, adequate funds are not
provided; and where funds are pro-
vided for States they are not utilised.
For what reason they are not utilis-
ed is a question which ought to be
examined. If there are worthwhile
schemes for flood control and they
are not implemented, the fault sure-
ly lies with implementation. For
instance. it was mentioned and I
know this, right from the day we
became independent the groatest
emphasis was being laid on affores-
tation of catchment areas. A great
deal of de-forestation had taken
place during the Second World War
and it was realised that this problem
must be tackled with the greatest
urgency. And yet to this day these
areas remain virtually as badly de-
forested as they were in 1947 des-
pite various schemes that have becn
drawn up and funds provided.
What is the reason for it? What is
the good of speech-making? As
Dr. Rao said we can go on making
speeches, but they can lead us no
where. The same suggestions are
made year after year, but where is
the implementation. Why mnot pro-
ceed with at least this, one thing
which is easily realisable namely,
re-forestation of catchment areas of
all the major rivers of this country.
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‘What ig there to prevent Govern-
:ment from doing it? It does not cost
a great deal of money, It is a per-
fectly practical proposition,

SHRI M. RAM GOPAL REDDY
(Nizamabad): Even if it costs, it
is worth it.

SHRI H. M. PATEL: This is one.
Secondly, in regard to flood control,
‘why do we not maintain efficiently
what has already been done to con-
trol flood water. This was mention-
ed by another speaker. He said
that there was an embankment in
his state in which there was a
breach, which resulted in several
districts  being submerged. Why
did that breach take place? These
embankments are built to contain
flood waters, because we know that
the waters will rise during certain
periods, and, therefore, they must be

controlled. But, these embankments
require to be watched carefully
throughout the year and paurolied

Constantly to see to it that small
leaks are plugged as soon as they,
oceur; particularly during the period
when floods are expected, this pat-
rolling has to take place, because the
moment a small leak develops,
waters widen it into a wide gap and
then it is quite impossible to stop it.
Therefore, this again emphasises the
point of efficient administration and
maintenance of that which we have
built for flood control.

1 would like only to 2mphasise
that if we wish to face this vital
problem in an efficient and purpose-
ful manner, there is only one thing
to be done: We must - implement
the schemes which we have already
evolved, carry them out as efficient-
1y as possible and as speedily as
possible.

that the amount of
‘money that Dr. K. L. Rao said
would be needed for the three
groups would he provided, The
amount he mentioned are not very
large. Flood (Control schemes
amust be given the highest priority.

I do hope

Situation (Disc.)

This would he obvious if we bear
in mind the amount of harm and
damage that is done year sfter year,
not only in terms of money but in
terms of the loss of life and the
human misery that is caused year
after year.

Are we onl]y wanting to shed cro-
codile tears and good saying each
year when floods over-whelm vast
areas: ‘How terrible!” and then do
nothing about it and forget it imme-
diately after the trouble is cver?
I think the time has come, not. as
righly emphasised by Dr. K. L, Rao,
for making speeches, but for giving
effect to the knowledge that we
possess already, to give effect to
schemes which we know ought to e
taken in hand and to be implemente
ed ang carried through with the
utmost expedition.

In the matter of drought, inay I
say that I come from a State which
is highly  drought-prone. What is
done about combating droughts?
My hon. friend here suggested that
there should be a drought-prone
arca authority for the whole of the
country. Another speaker from the
Congress said also ‘Nationalise the
rivers’. I think these are suggestions
which are Commecendable but alas,
they are not practical propositions.
But they do indicate a basic idea,
namely, the Centre should under-

take the implementation of these
Schemes and projects.
I think that Dr. K. L. Rao also

suggested the same thing when he
urged that the Centre should accept
the responsibility for flood-control
measures. What does it mean? It
means a certain amount of suspicion
of the States. 1 think there may b=
justification for it. But in any case,
I am all in favour of the Centre
accepting the responsibility. The in-
struments for carrying them out may
<till remain the State services, but
the responsibility should be assumed
fairly and squarely by the Centre
for carrying through these schemes
of flood-control.
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1 woulg like to refer 1o one other
maiter. Dr. K. L. Rao began by re-
ferring to -the river Narmada. He
said how year after year there are
floods in that river. Now, practically
they happsn every year. There was
a time whep the Narmada river
floods used to occur not every year
but at intervals of five or even ten
years. Now, since 1964, they are
almost an annual occurrence. There
reason for it is not far to seek. But

what are we proposing to do? While
the inter-States quarrel goes on,
must we delay even the schemes

that are necessary to be undertaken
and would help in Controlling the
river waters?

Dr, Rac suggested that at least the
construction of one dam should be
undertaten—I think it is the Bargi
scheme. Why is that not being under-
taken? That is enlirely within the
sphere of Madhya Pradesh. It has
nothing to do with inter-State quarrels
or anything. Funds are there. Why
is it not being implemented? It would
certainly help Gujarat which is at the
tail cnd of the river.

In sc far as droughis are concerned.
how scricus is the Agriculiure Miris-
try in regard to dry farming research
projects? You have undertgken much
research. . Every now and again we
Teaq accounts of  wonderful results
having been achieved as a result of
some research projects on dry farming
in diffcrent parts of the country. What
are the actugl results available that
are guilable for mass adoption? After
all, the greater part of this country
has tp live on dry farming. In all
these drought-prone areas, the greater
part of the areg under cultivation is
under dry farming. Therefore, greater
importance should be given to dry
farming research and such worthwhile
results as are achieved should be
passed on to the farmers. Whotever
funds that are necessary should be
provided for this purpose,

I would like to conclude by reiterag+
ting what we should now do in regard
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1o flood control measures. We should.

draw up a Five year plan, and what-

ever funds are nécessary for imple-

menting the various schemes that we

‘already have, ang which were outlin-

ed briefly by Dr, Rap during these five
years, those funds should be made
available. There is no need to take
the hercic step suggested by cne .hon.
member that we should give a noliday
to industrialisation for three yecars;
indeed it would be necessary for us to
have enough funds for providing all
necessary  infra-structure  facilities.
such as power. Nevertheless, what-
ever funds are necegsary for carrying
through the enlire package of schemes
for flood control throughout the coun-
try should be provided.

It is not only a question of provi-
ston of funds. 1 think the greatest
emphasis again should be laid on the
speedy implementaticn of the schemes
I think there the Centre ghould tgke
responsibility for this and wuse the
States as instruments for seeing tg it
that the various projects are carried
through 'with speed and efficiency.
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SHR! MOINUL HAQUE CHOU-
DHURY (Dhubri): Sir, the problem
of ficods is a very serious one, parti-
cularly for the areas which are being
affected. In 1973 the country suffered
a direct and indirect loss of Rs. 485.45
crores due to flood. This year, although
the flood season is yet to be over and
there are a few more months when
we can still expect floods, the country
has already suffered a loss of Rs. 49.58
crores.

In fact a study was made about the
loss suffered by the country since 1953
and the team came to the conclusion
that on an average in all these years
the flood affected 6.3 million hectares
of lang of which 2.3 million hectares
were the crop area in this country.
The annual direct damage by floods
was of the order of 980 million
in average of  which 70 per
cent would be with regard to crop
area. The total annual loss, taking
both direet and indirect during this
period for a year on an average was of
the order of 1.260 million. This isthe
situation with regard to loss in the
country. I need not emphasize. there-
fore, that this is a serious problem.

As Dr. K. L. Rao has said, there
have been quite an amount of study
about the problems and the probable
solutions. In fact, we can take it as
an authoritative statement made by
him that the solutions to most
of the problems are ready. but they
have not heen executed. Starting
with the high-level com-
mittee on floods set up in 1957,
there have been at least 9 commitiees
of the Central Government which had
gone into the problems of flood in one
part of the country or the other, or the
country as a whole. One of the most
important committees was the one
which was set up in 1964, about which
a reference has been made by two of
the speakers before me, namely, the
Ministers’ Committee on Flood Con-
trol. I had the honour of not only
being & member of that Committee
but also the Chairman of the Drafting
Committee, which prepared the draft
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report, which was adopted by the Com-
mittee and which became part of the
documents for flood Control and the-
future plans.

I have got to say that some works
have been done in these years with
regard to flood control, but most oi
these recommendatiors have not yel
been carried oul. And whatever has
been done, has heen done in piecemeal
and, therefore, it is largely ineffective.
Take, tor example, a measure like
putling embankments on both sides
of the river. If you put embankment
on one side ang the other bank is left
as it is, then it causes much graver
danger to people in the bank
which is exposed, because the water
which otherwise spreads over both
banks gets diverleq to one side and
causes more damage there. Similarly,
if  you make embankments on
upper reaches and downstream and in
between you do not do it, that area
gets devastated. The same thing has
happened in most parts of the country,

whether it is North Bihar, North Ben-
gal or Assam.

One of the main reasons for the pre-
sent situation is the very low priority
we have given, so far as flood control
work is concerned. One of the spea-
kers from the other side was saying
that we have spent a large amount oi’
money on flood control and still we
are not getting any result. My grie-
vance is in the other way sufficient

amount of money has not been spent
on this item.

Where the direct ang indirect aver-
age annual loss of the country was
Rs. 126 crores 1o tackle the problem
in the First Plan we spent Rs. 13.21
crores for flood control work. In the
Second Plan we spent Rs. 48.06
crores. Is it giving suflicient impor-
tance? In fact, from the First Plan
till March, 1978 the total expenditure
on flood control in the country is of
the order of only Rs. 300.44 crores,
which is not the cost of even a mini
steel plant. This is the importance
we have given to flood control. In the
Fifth Plan the proposed outlay is
Rs. 281
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crores and God alone knows whether
the sum of Rs. 281 crores would be
fully and timely available or would be
pruned down.

This &5 got to be considered in the
background, as 1 have said, that an-
nual average loss in this country is
Ks. 1260 crores. In 1973, it was
Rs. 485 crores. Can you stop
a loss of Rs. 485 crores which took
place last year by making an invest-
ment in the whole of the next five

19

years by a paltry sum of Rs. 281
crores” As compared to the problem,
it is a pgltry sum. What we have

done uptill now with regard to flood
control, although they are not comn-
plete, as I have already said, has only
touched one-third of the areas which
are prone to floods in thig country.
According to one of the publications
of the Government of India, even if
we find money at the rate as
we did find in the past, it
will take us to the grace year of 2000
by which we will be able to cover the
rest of the flood areas in this coun-
try. Let us think what will be the
population in the year 2000. whether
any low-lying areas will remain vacant
in this country. If not, with the likely
conditions of agriculture, much more
people will be ailected and there will
be much greater urgency for us not
only to give protection to the Agricul-
ture in normal areas bhut also to give
protection to more low-lying arcas
which will be prone to floods. There-
fore, I would most respectfully submit
not only to this House but would re-
quest the Government to reconsider
about this problem and about the
priority that theyv should give so far
as flood control is concerned. This is
what I have spoken about the whole
country.

As time at my disposal is very
limited, I will not touch the problems
of other States although I do know
about them as a member of that Com-
mittee and, in my capacity, as the
Chairman of the Drafting Committee,
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Since every Member ‘has or will speak
about -their problems, 1 will confine
myself only to Assam now:

120

ssum’s problems can be gauged if
I give only one set of statistics. - Last
year, 1973, in the whole country, the
area afTected was 50.5 lakhs haetares of
which 24.4 lakh hactares were In
Assam. That means, haif the affected
area was in Assam alone last year. I
am quoling the Government of India
figures, not mine, that the population
affected in the entire country was 110
lakhs and in Assam alone, the popula-
tion affected was 21.1 lakhs. The crop
loss in the country was Rs. 3,800 lakhs
ot which Assam’s share was Rs. 1,131
lakhs. The total crop and other losses,
direct and indirect, including utilities
were to the tune of Rs. 4.958 'akhs of
which Assam’s share was Rs. 1.163
lakhs in 1973.

These figures will themselves show
that in terms of the area affected in
to whole country. Assam’s shore is
one-half; in terms of population, it is
nearly one-third and in terms of loss,
it is about one-third. Assam is a very
poor State with meagre resources. I
would reguest the hon. Members
themselves to appreciate what amount
of troubles and difficulties flood create
for people Sir, this year's loss in
Assam has been very ably given by you
when you were speaking from here.
I am not repeating it. It is estimated
to be Rs. 60 crores.

According tn  the Government of
Assam and me too, two or three serious
things have happened this time.
The biggest river island = Majuli
has been partially washed away.
The Gangadhar bridge on the
National Highway No. 31 has been
partially washed away. Thereby,
Assam has virtually no road link with
the rest of the country. = The river
Brahmaputra has diverteds at a place
called Fakirganj and has gone towards
Jinjiram which flows through Megha-~
lava, The result is: that a .situa~
tion has arisen today that the
whole of south bank right from Lakhi.
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pur to Mankachaukar in the Garo hills
border is likely to be completely
washed away, if urgent steps are not
taken, otherwise the river may shift
to the border of Garo Hills resulting
in the entire population of round about
20 lakhs being left with no land or
house in the South Bank of Brahma-
putra uni€ss we can tackle it. The
Assam Government has .askied for a
help of Rs, 10 crores from the Govern-
ment of India. You have already
pointed out that in view of the Sixth

Finance Commission's :eport, not
only Assam but all the States
are in- difficulties with regard
to Assistance from Centre

for flood reliet or drought relief work
about the urgency of which our friends
have spoken and they have asked for a
liberal help from Centre. Hitherto, the
procedure of the Government of India
was of a set patiern help so that what-
ever be the expenditure made by the
States, there would be a matching con-
tribution frem the Centre and a team

of  experts would zo from the
Centre consigling of officials from
the wvarious Departments and they

would visit the place ang assess the
damage, quantum of requirementg for
relief and other costs and make their
recommendations. The Sixth Finance
Commission has not taken all this in-
1o consideration and the matter has
now been left as if bank. To-day 1 was
iust reading a report in the Hindustan
Standard that the Central Government
has told the West Bengal Government
that they were not even sending a team
to West Bengal as in the past a team
used to be sent to gauge the loss and
requirements and make its recom-
mendations. I would, therefore, re-
quest the Government of India to re-
consider it.

The Dhubri Sub-division which T
have the misfortune to represent-—
this is according to me as well as
the Government of Assam’s report—

is the worst affected area where-
from I have returned only 48
hours ~  back.. Nearly half the

population of the Sub-division is affect-
ed by ﬂoods and the people of three
Thanas. viz., Lakipur, South Salm-
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ara and Mankacher are virtually on the
embankment and on the roads for the
last two months or so. The Assam
floods were there for a period of two
months—from 23rd June, 1974 to
15th August, 1974. These dates may
kindly be noted. The Brahmaputra.
river was never below the danger
mark in the whole of this period.
The danger-mark is at 94 feet above
the sea level. Su {ar ag the Dhubri
area is concerned the Brahmaputra
was above the danger mark that in

these two months and it went upto
97 feet and so. The result was
the Ahu crop. the jule crop and

all crops have been compleiely des-
troved ang ihere has been a losg of

over Rs. 2.22 crcres in the area
I have sfeen with my own eyes
thousands of npeople on the em-
bankment, I can tell the House

that till the Times of India sent a re-

port about it. the world did not know

much abeut it But, till to-day, two
months  after the floods, there are
thousands of people who are without
a shelter. There is no tarpaulin or
anv cover over their heads. They are
drenched by rain and they are under

the sun. Required tarpaulins have
not gone. Of the flood affected peo-
ple  who are to be camped,

il my coming noi even one-third have
been given any roofing material. They
are jusi living under the rains and sun
on the roade and embankments
and I am told that despite repeat-
ed requests things have not improved
as vet.

The other day, ! heard my friend the
Minister of State in the Ministry of
Agriculture Shri Shinde telling Rajya
Sabha that there was no shortage of
food in Assam. He made a statement
like that.

Apart from high prices what theyv
get in Dhubri is only 250 to 500 gram-
meg per month. How can they live on
250 to 500 grammes? The Assam Gov-
ernment has got to give the minimum:
requirements of these people. The
flood-affected  people have to be-
given food, baby food, medicine etc.
and on the top of it they have to be'
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given clothing. Hundreds of nacked
and half-nacked women are hiding
themselves in camp houses roofed with
leaves of plantain trees,—that is the
pitiable situation there. I know that
Governmental efforts are not suffici-
-ent. I appeal to the people of India
through this august House and also
to the Press to come to our help
-generously.

1 suggest these short-term measures:
Food must be immediately rushed to

Assam. In regard to baby food,
medicines, doctors, etc. necessary
arrangements should be made.

The Government of Assam must be
given adequate financial support to
meet the situation. Roofing material
like tarpaulin and CI sheet should be
rushed to the place expeditiously.
Restoration of Gangadhar bridge,
washed away on NH 31 should be
taken up and completed expeditiously.
The repair of the breach of the
Brahmaputra embankment near Fakir
ganj shou'd be taken up; jt shou'd be
restored and strengthened. I found
that sanction for the work on this
retirement wag given so late thnt
the work was being done in May when
rains had already started. In such
2 state of aff:irs the work of Brabhma-
putra emhrnkment could not be done
properly. So this money was wasted
by the breach. Not only that. the
river got diverted in another direc-
tion washing away villages.

My long-term measures are the fol-
lowing:

Flood contre! and soil conservation
should be a Central subject. Or at
least, the schemes for these must be
centrally-sponsored only financed by
‘the Centre.

Sir, these gigantic works cannot be

financed by the Stateg alone. Now
they have to be financed by . loans
from the Government of Indla. The

"State Governments have not got ade-
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quate resources. Further, soil con-
servation cannot be effective if done
in one area only. The catchment areas
of most of the big rivers are in more
than one States or areas. That being
the case you cannot underiake the
work in one State alone. You have
to do it in Assam, Meghalaya, Naga
hills, in NEFA, Bhutan and all these
areas for the Brahmaputra and its
tributaries. For Bihar it is to be done
in some areas or countries which are
not even in India; for U.P, the same
probiem is there. My suggestion is
that the soil conservation should bhe
done - through Centrally-sponsored
scheme financed by the Centre. The
Brahmaputra Commission Act should
be passed immediately. There are a
certain places in the Brahmaputra, its
tributaries and Barak embankments
where gaps are there and these should
be immediately completed. In Dhubri
sub-division particu’arly in the south
bank of Brahmaputra some high plat-
forms for shelter during flood should
be constructed. If there are floods
and more breaches particularly in the
embankment and the roads on the
south hank in Dhubri. God forbid,
thousands of people will be washed

away. So this is one of the sugges-
tions of mine, Sir, for immediate
action.

16.00 hrs,

Then, Sir, in Assam, no long-term
work has been done. Some multi-
purpose storage schemes had been en-
visaged in Aai, Minas, Baki, Pagladia
Subansari. Jingimam, Jia Bharala
Kopilli; Gaddhadhar etc. Some of
them they should be taken up in right
earnest and should be done expedi-
tiously.

With regard to barak project, I
shou'd sayv that for this project an
investigation was done by Dr. K. L.
Rao when he was an officer. He had
retired from service after giving this
scheme as an engineer. He completed
his task as a Minister thereafter. But,
even to-day it has not been taken up
for execution; what we hear is that.
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‘there is some objectipn from Manipur.
T do not know why. I requested the
Céntral Government to makeé an ar-
rangément so that the concerned
parties like the Assam Government
ang Manipur Government might come
together under the leadership and ini-
tiative. 'The Central Government
-should initiate some work so that the
projects could be made. But, it was
not done. Now a plea has been
-advanced that we are having discus-
‘sion with Bangla Desh. Like this
quarter of a century—I should say,
‘threedecades—had passed. So much
time cannot be allowed for proceeding
lewsurely,
.expeditiously.

One more point and I shall con-
clude. In Brahmaputra unless dredg-
ing is done, the flood and erosion prob-
lem cannot be solved; for that
matter even erosion cannot be partial-
ly tackled. The idea originally was
that dredgers would be put in opera-
tions in Brahmaputra. Orders for the
same were p'aced when I was the
Flood Control Minister. Since then
it became nol possible to bring the
same from the foreigm countries. So,
it was thought that they should be

manufactured in India itself. They
were manfactured in India. One
dredger was delivered to Govt. of

Assam in June 73 or so and another
in November, 1973. Till to-day, ai-
though one year or so has gone these
dredgers are lying idle just below the
Gauhati Circuit House. I can say that
you must be seeing them lying i1 your
constituency. What is the difficulty?
Why such a costly resource of this
country spent on these dredgers,
remaining unutilised. Ag I said, I can
give the date alse. I think it was
delivered in June 73 and the other in
November, 1972. They have drzdged
not an inch of Brahmaputra. What is
the difficulty of Government of Indis
or Assam Government? Why the work
was not started at all?

Therefore, I most respectfully sub-
mit to Government, particularly to
thé ministry that they should kindly

we must’ dg something.
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consider these suggestions of mine
and make efforts to tackle this flood
problem quickly.. Let us not be asked
to wait till 2,000. Let they be expedi-
tiously completed.

With these words, I conclude.

THE MINISTER OF STATE IN
THE MINISTRY OF: AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
Sir,, I am thankful to you for per-
mitting me to intervene in this debate.
The reply would be given by the
Irrigation Minister, Shri Pant Ji. I
am only intervening so far as this
debate pertains to the problems of
food and scareity.

There are large number of - hon.
Members who have already partici-
pated in this debate and a number of
valuable guggestions have been made.

As far as my ministry is concerned,
only three or four days back, my
senior colleague, Shri C. Subramaniam
convened a meeting to consider the
problems of .agricultural production
arising out of floods. As already men-
tioned on the floor of the House.some
area has been very badly affected by
floods. And some measures of course
will have to be taken to provide im-
mediate relief, What needs to be
done for protecting these areas is to
be done on a permanent or short-
term basis. These are matters which
naturally would be pointed out by
the Minister of Irrigation and Power.
But so far as immediate agricultural
production programmes are concerned
we have taken a decision—Shri Pantji
also participated in the deliberations
—and we are deputing teams of high-
leve] officers to the States like Assam,
Bihar and U.P. which are very badly
affected by floods and find out what
could be done to see that the produc-
tion does not suffer. Actually, some
production has suffered. In some os
the areas. for instance we will havy
to see that measures are taken So
that transplantation of paddy is car-
ried out early. Perhaps, some of the
State Governments may not have re.
sources. We have in the Ministry
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provided about Rs. 60 crores for ad-
vancing to State Governments for
helping them by way of short-term
loans so that they can help the far-
mers by giving them loans for pur-
chasing seeds and other inputs. These
matters would pe looked into. In
some areas we have advised the State
Governments not to take wup late
transplantation.. It does not apply to
Assam as in Assam the transplant-
ing is done in August-September. In
other areas if transplanting is done
late the formation of grains come late
and as the winter comes the grain
formation does not take place and
thus the yield is less. So, in these
areas our advice would be to have
a short-term crop like maize and pre-
pare the lands for seed sowing. This
is our agricultural production strategy.

As far ag drought is concerned this
year, unfortunately, monsoon started
late by two to three weeks. In the
beginning-~I must frankly share my
concern—we thought we are in for a
great trouble but fortunately from
July onwards very vigorous monsoons
started in some parts of the country.
For instance, U.P, today is in the most
happy position. Very wide-spread
rains have been rececived there, Simi-
larly, in Maharashtra and North
Orissa the position has been improv-
ing since the last three to four weeks
but unfortunately, as Mr. Mheta point-
ed out, in some parts of Gujarat,
namely Kutch and North Gujarat the
position is not good.

AN HON., MEMBER: Only 10 per
cent of the area in Gujarat got 50
per cent of the rainfall and in the
rest. of the area there is no rainfall.

SHRI ANNASAHEB P. SHINDE:
We share your concern. . Some of
these areas have received very scanty
rainfall and as far as Kutch is con-
cerned our sympathies really go with

the people of Kutch. This is the
fourth year of drought for Kutch.
You can imagine in an area where
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everything depends on ' agricultural
economy, one of the most  valuable

natjonal wealth, that is, cattle wealth
is located in this region of ‘Saurash-
tra and Kutch. If the rains are not
there you can well imagine the dganger
to our cattle wealth, There are cer-
tain parts in South Orissa, very large:

pockets, where the rainfall is not
normal. It is below normal.
Then, there is the Chota-Nagpur

area in Bihar and there are also cer-
tain other areas which have not re-
ceived the normal rainfall. But we
need not {ake a panicky view of these:
things, because our country is so vast.
My experience is that even during
the past year we had droughtg here
and there. Except for this big chunk
of North Gujarat and Saurashtra, we
can manage possibly the other areas,
and the Stale Governments will take
the necessary measures. As far as
Gujarat is concerned, I think we shall
have to cancentrate our attention on
providing relief to these areas,

Regarding Gujarat, T think Shri P.
M. Mehta was a little unfair to the
Administration—I hope he would not
misunderstand me when 1 say this—
when he said that because there was
President’s rule, therefore, the Admi-
nistration was net  attending to the:
problems of drought in Gujarat. He
may not agree with me, but....

SHRI P. M. MEHTA: I said thst the
Administration had its own limitations,
and, therefore, they could not do it.
Therefore, it ig the responsibility of
the Union - Government to attend to
it.

SHRI' ANNASAHEB P. SHINDE:
If that is his view, ] am glad to hear
it. But I must say this in fairness
to the Administration there. The
Governor - and his officers have been
very active there, in fact, they hawve
been most active, as 1 have . been:
seeing them; not a week passes wherr
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they ate not In fouch with us or
hey do_not pre&ent any problems
lpiore us. and I must say that they
have been very active,

Alteady, in. Gujarat. _.about _one
hkh .pegple are em,ployed on drought
xeliet operations, Then, they are also
seeing that the food . problems of
egopomy are also attended to in this
area,

SHRI P. G. MAVALANKAR (Ah-
medsbad): Is he suggesting, therefore,
that they should continue now for
years?

SHRI ANNASAHEB P, SHINDE:
I am not suggesting that.

- SHRI NATWARLAL PATEL (Meh-
sana): Relief works have been started
only in Kutch. There are many other
districts in the State where such re-
lief works have to be started. I
have received telegrams from Suren-
dranagar and North Gujarat districts
making a request that they are not
given adequate finance to start relief
works and asking for starting of re-
lief works there also....

- SHRI ANNASAHEB P. SHINDE:
Relief measures will be taken up in
other areas too which are affected by
drought,

. SHRI D. D. DESAI (Kaira): T had
some talk with the Administration and
1 find that those people are helpless
because there is no money and they
have to come to the Centre for money,
In these circumstances, what are they
to do? What sort of relief work
can they start?

. MR. CHAIRMAN: The hon. Member
ean .make his points when his turn
comes for speaking.

SHRI D. D. DESAIL I have not been
ab'e to speak, and I have not been
able to get the time untortunately
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MR, CHAIRMAN Let him not in’
terrupt now. Let him speak when
hig turn comes.

SHR! ANNASAHEB P. SHINDE:
125 scarcity relief works employlng
19,000 labourers and 635 departmental
works employing about €8,000 labou-
rers have been started in this area.

There is also some problem of
drinking water iIn some villages.

SHRI D. D. DESAI: May I point out
that. ...

MR. CHAIRMAN: Order. This is
not fair, First of all, he must not
speak till he gets my permission. This
is the third time he is doing it. Let
him not interrupt. 1 shall give him
full opportunity when his turn comes.
Let him not interrupt now.

SHRI ANNASAHEB P. SHINDE:
1 am replying to the points raigsed
by hon. Members.

MR. CHAIRMAN: The hon. Mem-
ber may not agree with the “hon.
Minister but that does not give him
the right to interrupt.

SHRI D. D. DESAL: The informa-
tlon with the Ministry is limited, That
is what T am pointing out,

MR. CHAIRMAN: Let him pot in-
terrupt like this.

SHRI ANNASAHEB P. SHINDE:
I concede my limitations. In 133
villages, drinking water is being sup-
plied by tankers and in about six
villages by bullock-carts, and this wilt
be extended as and when required.

Then, about 77 lakhs k. g, of grass
has been moved to some of these areas
because there is some problem in
this regard. The problem of making
available adequate quantity of grass
in, thig areas is recelving the atten-
tion of the Gujarat Govemment and
we are In touch with them and we
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try to help them, and I am quite
gure that the Gujarat Administra-
tion will be in a position to find out
a solution to the problem of provid-
ing fodder to these areas on the basis
of emrgency movements to these
areas.

As far as Orissa is concerned, the
Orissa Government have also taken
every quick steps. About Rs. 53
lakhs has been sanctioned for test ie-
lief works, and about Rs. 25 lakhs
taccavi loans have been ganctioned to
the farmers., Rs. 7 lakhs hag been
provided for gratuitous relief in those

pockets in South Orissa, where
drought has been developing.
SHRI SURENDRA MOHANTY

(Kendrapara): Not in South Orissa.

SHRI D. K. PANDA: It doeg not
touch the fringe of the nroblem. Out
of 15 districts, 13 are in distresss con-
dition,

MR. CHAIRMAN: It may not be
sufficient, but he cannot expect the
hon. Minister to satisty him here just
now.

SHRI D. K. PANDA: We have al-
ready seen those figures, because
Government have given ug those papers
already.

SHRI ANNASAHEB P.
Did 1 say this is sufficient?

SHINDE:

MR, CHAIRMAN: He himself admit
it is not sufficient.

SHRI D. K. PANDA; He should re-
alise it (Interruptions). : '
' 1 am warning you. People will be
dving like flies,

SHRI ANNASAHEB P. SHINDE:
If any hon. member has any sugges-
tions, I will take them up with the
.Origsa Government.

As far as the food situation in some
of these States is concerned, I will say.
a few words, Take, for instance, Guja-
rat. We have fortunately a good stock
position in Gujarat. Though they have
some difficulties in regard to coarse
grains, since one vessel is expected to
arrive at Kandla during the current
week, we shall be in a position to de-
liver a substantial quantity of coarse
grains to them. As on 8-8-74, the fol-
lowing is the stock position in Gujarat:
74,000 tonnes wheat, 18,000 tonnes
coarse grains and 11,000 tonnes of rice.
Normally, We have been allotting
about 50,000 tonnes of foodgrains to
Gujarat monthly and they were dis-

tributing at the level of 25,000 tonnes.

W= will see that every effort is made
to help the Gujarat Government in
times to come.

As far as Orissa Is concerned, the
Chief Minister wag good enough to
speak to us. She said they are doing
everything possible to provide relief.
They have some stocks of rice. We are
exploring the possibilities of what
shoud be done to help them with
wheat.

One of our senior colleagues Shri
Moinul Huq Choudhury, referred to
Assam. He referred to one of my
statements in the Rajya Sabha. I am
afraid my statement was totally mis-
reported by the press. I had never
said in my statement that the stock
position in Assam was satistactory or
adequate. Only I said that for meet-
ing immediate requirements, ' there
was some stock. But this has been
misreported. I would like to dispel any
wrong impression on thig score. I
have no complaint against the press.
It is no use entering into a contro-
versy. What needs to be done is to
see how we can find ways and means
to help the State Government. The
Chiet Minister of Assam is here. He
has been discussing with us. Three
days back only we had sanctioned an
additional 3,000 tonnes of wheat. We
were usually giving 9,000 tonnes of
wheat. These 3,000 tonnes are add{-
tional. .



‘As far as rice is concerned, we are
exploring possibilities and we will do
“eyerything possible and we shall be
4n a position to issue orders within
‘one week for helping the Assam
Government. This is as far the food
sitaation in some of the drought and
fiood affected States is concerned.

‘Many hon. members referred to the
point that ad hoc decisions should nnt
‘be taken. You yourself made some
wvery valuable suggestionsfor taking
.up operations in drought areas on a
sound and scientific footing. You were
refering to some very valuable do<u-~
ments, In this country, during the
Fourth Plan itself, the Government of
India took up for the first time a very
sound ang scientific programme of deve-
lopment of drought-prone areas. We
have identified 54 districts and 18 dis-
tricts adjoining these 54 which are
prone to drought, because we know the
history of rainfall, we know the eratic
behaviour of the monsoon in places
like Rajasthan and Gujarat. A number
of these districts have been identified.
Actually Rs. 100 crores were provided,
An expenditure of Rs. 84 crores huas
beeny incurred during the last four
years. Now the Government of India
propose to expand this programme in
the Fifth Plan. The final exact outlay
is still under consideration, but ten~
tatively it is proposcd that Rs. 187
croreg as against Rs. 100 crores last
time should be provided fer develop-
‘ment of these areas.

You were very right because it is
oo use making ad hoc decisions, A
master plan for these districts will
have to be prepared. As you said, the
amost important things is to see that
an ecological balance is established
in these districts.

8o very sound programmes are be-
ing taken up and I am quite sure that
during the course of the Fifth Plan,
these schemes will create impact be-
~eause they are new schemes and new
programmes. We have been working
.on these schemes during the last 4

years. Even during the current year,

these programmes are on in these
districts. Of course, ultimately there
ig no use resorting to these schemes in
an ad-hoc fashion but, we should have
a sound, permanent programme for
these districts so that human suffering
is minimised to that extent. Govern-
ment is already seized of this problems.
Varioug suggestions which have been
made by the Task Force, most of which
You were yourself good enough to sug-
gest in the House, are under the active
consideration of the Government and
we will not hesitate to include some of
these suggestions in our programme.

Sir, you made one suggestion. I hope
you will not misunderstand me when
I say this, You suggested that a Cen-
tral authority should be established.
Here, we have to be a little cautious.
As you know, drought relief is a State
subject and there are elected Govern-
mentg in the State. Naturally, we have
to consider their feelings and we have
to take their views inty consideration.
I think in such a vast country like
ours, any Central authority is bound to-
have some drawbacks. Therefore, 1
would humbly submit....

MR. CHAIRMAN: It can play a co-
ordinating role. My object was this.

SHRI ANNASAHEB ©P. SHINDE:
This is very valid. In fact, unless Gov-
ernment of India plays a very effective
role in coordinating these activities, I
think, these will suffer. So far as co-
ordination is concerned, may I assure
you on the floor of the House that we
will see that a very effective machi-
nery is evolved at the Centre for co-
ordinating these activities.

I would not like to take more time
of the House because important points
regarding floods etc. would be de:ult
with by my colleague, the hon, Minis-

ter of Irrigation and Power. I am
thankful to the hon. Members for
having given me this opportunity.

(Interruptions)

MR. CHAIRMAN: Please do not ask
questions. He was only intervening.

(Interruptions)
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GUHA Contaly:
In reality, today’s debate ejuy con-
carns not the Minister o; zatlon
and waer, who will be dealing
the long-rangy problems of flooa
contral, but the Minister of Fon‘
who has to deal with the immediate
issue of .giving seed, wheat and food.
The whole discussion should hawe
been divided into two immcdiate issue
ang long-term issues.

MR. CHAIRMAN: Mr. shinde has
told me that he has to fly at 5 O'clbck
to atend an importnt meeting. I have
said that the Government is jointly
responsible. Don’t insist that he should

remain.

st o feg:  (F@OT)
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SHRI SHYAMNANDAN MISHRA:
Such a serious subject should not have
been treated so lightly by the Govern-
ment. What is more important than
the discussion in Parliament?

ANNASAHEB P. SHINDE:
1 will remain.

SHRI
Sir, I am not going.

MR. CHAIRMAN: He is not going.
You have had your pound of flesh.

SHRI SAMAR GUHA: Mr. Chair-
man, Sir, T am really sorry for creat-
ing personal inconvenience to my hon.
friend, Sbri Shinde, but I could nod
help it, because he is responsible for
feeding the helpless milliong of people
who have been affected by drought
flood and cyclone, So, I apologize to
him personally.

Sir, in the area from wherg I have
been elected as the representative of
the people, during the last elght years
there have been six major ﬂoods. one
drought and this year both floods and
also the devastating cyclone. Dr. Rao
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knows the hmmy of that coastal belt
~of Mdnap re and a nart of Balagore
if Ofissa’ and wnat Horror it faced
fpr ‘fhe “Jast “eight * yeats ' This year

g¢ have bee'h tidal borés and
=cyclone fh the area which devastated
the" people and aocoramg to the press
fepott; iBout Ave lakhs Ot people have
‘been’ reridered horneless 20,000 pecple
fiave Jost their residential hotses and
200 caftle are missing. In the back-
ground of this the District Magistrate,
Midnapore, ‘asked “the West Bengal
*G}ovemment‘t’o send 10,000 tarpaulins
Yut-only 100 ° have been sent: and
+othing more; only some food and
<lothing has been sent. It will not
©OvVer even one per cent of the people
who have been ‘the victims o¢ flood
. and cyclone, {

This ig an area which can be called
the rice bowl or the granary of South
Bengal because it is a surplus’ area-—
although it is producing only one crop
a year. Now in that very area rice is
selling at Rs. 4 a kilo, In the area
which was known as surplus area and
a granary of Bengal are now most ot
them slmost beggars. Starvation and
famine have become “the common
feature there. Not only that, for tbe
last eight years they have taken so
many Central loans, sp many State
loans, as a result loans after loans,
debts after debts, have piled on them
and they have been crushed under
the Government loans. I do not know
what relief is going to be given tu
these people. Their economy is
shattered.

In this House gpeeches after speeches
have been made. This House has *een
fiooded by angry speeches. I want to
know from the hon, Ministers parti-
<ularly the Minister of Food and the
Minfster of Irrigation, to what extent
fhese a: floods of speeches will
permeste ' into ‘their heart and per-
colate it ‘the form ' of immediate
relief in the form of food, shelter and

perquisites’ Here T am not talk-
ing of ‘forig term plans ‘but immediate
~short tgrm reliep measures.

Situation (Disc. )

The immedxate problem before the
country now, especially in Assam,
North Bengal, Bihar,” UP and °other
Placeg is to proyide food, clothing.
shelter and medicine to the flood and
cyclpns victims. Then the top-mOSl
priority should be given to providing
seedlings jo all ibe areas which hdve
been inupdated by floods,’ because
within ~ the next 10 to 15 days fhe
waters will recede. Then the ~culff-
vatars will be hungry to get seedlings
so that replantation can be done. It
is the duty and the regponsibility of
the Food Minister to get the proper
seedlings from the agricultural farms
that are under their command and, it
need be, trangport them even by aero-
planes so that they could reach the
flood-affected areas fn time for re
plantation the moment the flood’ watets
recede.

The second priority should be given
to cattle fodder, The people will
somehow manage. But if a cultivator
loses his cattle, he loses everythiog.
Therefore, the second priority should
be given to cattle fodder in the fiood
affected areas. Thirdly, we have. to
provide them food and shelter.

In this matter, 1 know what is the
position of the Government. Last
time, almost 12 districts in West
Bengal were flooded and there was a
drought in three districts and, recently,
there was a survey conducted which
showed that about 80 per cent of the
people of Purelia district are suffering
from the near-starvation. There is a
report from my district that the people
are dying of starvation. But I know
what the Government will say. They
will say that they died of gastroen-
teritis. That is the usual reply given
by the Government. I now that

There is a request from the West
Bengal Government to send a {eam t,o
agsess the requirement of relief and
other measures. The Central Govern-
ment dare not send it. The reason I8
obvious. As soon as they send a flood-

- assessment team, naturslly, the res-

pongibllity will be on  the Centrat
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Government to provide all financial
resources to the State. At the mo-
ment, neither the Central Government
snor the State Government hag financial
;'esour_ces I know the position. They
are levying taxes after taxes to fill up
the budgetary deficit. Even the Rall-
ways have increased the freights and
fares by 20 to 25 per cent.

" 1 want to make a few concrete
suggestions to the Government. Let
the Government do what they want.
Yesterday, I met 8 or 8 major inter-
national relief organisations that are
operating in India. I made an appeal
to them, “Why don’t you help the
flood affected areas in the country,
naturally, in my area also?”. Do you
know what is the reply? The Catho-
iic Relief Association of America said.
“We had thirteen thousand tonnes of
foodgrains at our disposal for relief
work, But the Food Corporation
snatched away, took away that food
from the Calcutta port for their pur-
pose.” Then, they further said. “We
have got a request from the Govern-
‘ment of Bangladesh; we have got a
request from the Pakistan Govern-
ment., But the Government of India
has not made any request to any
‘international organisation. If we get
a request from the Government of
India, we can also write to our coun-

tries for help in the form of food-
grains”

I want to make a suggesiion to the
Government to immediately write to
all the international organisations
whiom they have allowed to operate
in this country, to provide as much
relief as possible to our country and
.get food and other material from
their countries. The difficulties are
_there. In fact, our national pride may
"be pricked, But whep the people die
of starvation, when the people die of
hunger, when the people die for want
of food, the question of pride should
be kept in the cold storage for the time
being.

AUGUST 24, 1974
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My second suggestion i3 that in the
private companies, in .almost all the
big houses, they have got trust funds.
Let the Government take a decigion
about it. Let them call a meeting of

.all the Directors pof all these private
.companies who have a trust funds and

ask them that a portion of the trust
fund he diverted to relief work.
My thirq suggestion

is this. This

“time, all over the country there are

floods. Is it possible that both in the
public seclor and in the private sector
organisations a call may be given that
all the officers and the workers should
contribute their one day’s salary to-
wards relief funds,

These are some of the conhcrete sug-
gestions that I want to give to the
Government to help them, I know
their position we cannot afford that
our people should die of starvation.
But I know what will be the Govera-
ment response,

During the last occasions, each time,
in Contai area about 7000 to 8000 peo-
ple have offered satyagraha. This time
I do not know what {5 do. Even last
year, the people offered satyagraha.
After that a trickle of relief per-
colated there. After satyagrah, what
next? I ‘'want to know. They do

nothing. 1 know what happened last
year.

MR, CHAIRMAN: This time, you
start relief work,

SHRI SAMAR GUHA:. Hundreds of
volunteers, thousands of volunteers
are there, But I know that even if
we start a Satyagraha and even if we
start a movement, the relief will not
come either from the Centre or from
the State Government. I want to
give Mr. K, C. Pant a waming...

SHR1 SHYAMNANDAN MISHRA:®
Which he very much deserves,

SHRI SAMAR GUHA, ...that we
will not wait, the hunger cannot walf.
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v Peéple can wait for your long-range

flood control or drought-control mea-
sures but hunger cannot wait,

" . At least, 1 know my constituency
~and I give you advance warning. I
:,do not want to create trouble for you.

I do not want to play with the people
on the issue of food and relief but if

.the situation develops and if the Gov-

-«.ernment do not take any relief mea-

sures and if the Government do not
come forward with the help for the

- people, certainly we will not see that

: hunger, we will
-whatever be the cost, to compel the

die of starvation and
start a movement,

the people

hands of the Government to provide
relief, food and shelter to the people.

- 1 will not make a, foolish exercise

. on the long-range programme of flood

- control as the Government have
enough documents. Dr, Rao has said
about if. I want to draw your atten-

tion only to one or two points. Dr.
Rao knows about the Barachowka,
project. It was a project of Rs. 33

~lakhs but the government during the

last 8 years alone have spent Rs, 57
lakhs by way of relief work in that
area and the loss of crops amounted
to Rs, 2 crores, but they could not
spend Rs. 33 lakhs by which the flood
could have beam controlled, the crops

- could have been saved and relief work

would have been unnecessary,

Then, there is the Subarmarekha pro-

. ject which is one of the causes of

misery to the people of Orissa as also
Midnapore. The work was started
there and it was approved by the Cen-

" tral Government as also by the State

* and immediately,

Government. The work started but
what happened? ' Somebody objected
a new orientation

wag given. What kind of wisdom i3

" thisy

“-the: problems

. The problems of flood of Assam, the
problems .of floods of Bangladesh gnd
of - floods of Noxth

- Bengal and the problem of supply of
‘water to Farakka Barrage to save the

Calcutta port can be secured to the

Flood and Droughtiqa
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satistactory resolution of all the pro-
blems, as I mentioned, if the Govern-
ment here had a master plan for con-
necting Brahmaputra with the Gange.
If this had been done, much of the
problem of Bangladesh and the North
Bengal could have been solved and if
only the Government had the courage
of at least undertaking one single pro-
ject in that direction, they can solve
all the problems of this vast area.

K. DASCHOWDHURY
(Cooch-Behar); 1 have been listening
with rapt attention to. the speeches
delivered by the hon. Members. One
thing is that the Members from all
States have become very much agita-
ted and, rightly so, over the ravages
and damages and misery caused by the
floods and drought in the country, Bgt,
with one exception, Probably my
friends from the Punjab have not yet
started talking anything in terms of the
damages caused either by the floods or
the drought. Do you know the reason?
Because, the question of floods has been
totally controlled in the Punjab and it
is controlled in the Indus Basin. Here
ig the question and here is the answer.

SHRI B.

Whether it is possible to control
nature's fury and save the country from
the floods and the resulling loss of
hundreds and hundreds of crores of
rupees—it is possible and it has been
proved by the gigantic schemes under-
taken in the Indus Basin as a result of
which to-day Punjab and Haryana are
the granaries of the country. Irriga-
tion facilities are there, Floods have
been controlled. It is possible and con-
sidering that aspect, is it not possible
to control the damage of the floods in
the course of a few years? It is pos-
sible. But, what are the gteps so far
taken by the Governmeni? It has
been amply stated by some of the hon.
Members that if only a very small part
of the amount that is spent to offset
the losses caused by the floods and the
losseg caused and the damages done in
various States, is expended in this
direction, the floods could have been
controlled. That amount {s not being
sanctioned by the Government, Sir,
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on an average, taking all aspects into
consideration, “includifg ' houses” wasted
or damaged of turned’ to’ the ground,
ibe loss of cattle ahd other things, this
amount éorfies “to “herdrly Rg500 to

, 800 crotes’ ‘But, corresponding to
git, what ig the ‘drhounit spent in the
First ‘Five ‘Year Plin? ' As ohe"hon.
Mémber 2/ “iti’1§ 'Rs. 4§ or Ry 46
crores. In the second Plan it "is ‘a
little better; in the Third Plan a little
fmoré better, Even in the Fourth Plan
this ‘was Ms, 130 tréres. - In'the Fifth
plan Which we are taking up it is pro-
poscd” {6 §pénd "niearly Rs. 300 crores
wliereas thé anical loss iteelf is very
much mote. Tood plays havoc in my
donstituency and the ‘area that I re-
présent is ihe worst-alected, Sir. Out
of 1313 sq. miles of my area, 700 sq.
miles are affected.  In 264 villages the
people are’ rendered homeless. = 60,000
people are ffected and the most inter-
esting feature ts this. In 1961 census
i{he cultivable land was reported to be
deven lgkh acres and more. In 1971
census the tultivabie land in my dis-
{rict has come down and it is now 8.57
jakh acres only. You see the damages
done by the floog it you understand
fhat each and " every year the total
number of cultivable land is reduced.
1n the country from year to year the
iotal number of cultivable land gets
increased because fallow land and un-
cultivable land are brought under culti-
vation and that is why such increase
takes place; but it you take a very
realistic approach of the whole country,
you will find that the amount of land
undet cultivation ‘as a whole, is decreas-
ing year after year and this is due to

floods.

Our production in the country of
foodgraing is over 110 to 112 million
tonnes. 10 per cent or at least 10 to

:12 million tonnes ‘of foodgrains are
damaged due fo floods.” We "are im-
porting .3 million, 4 million or 5'million
fonnes as required from time to time
costing about Rs. 400 to Rs. 500 trores.
We can’ save foreign exchange to the
extent of Rp. 400 of He. 500" crores it
- bt v e e P vy Ve
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we will be in 'a’positiod to control the
f1dod ‘datnages ‘even partially: ‘This"is
g Lo

my potnf’ v T e G

There is no national plan to that
effect. “We have 1fof taket ihto con-
sideratioh an ‘Irtegrated “apprdach‘of
the national platl, sohdisting™ of"' flood
protection, Irrigation ‘dnd power, * °

R i T

Water is a wealth which is a boon
o everyong dbut it our céountry witber
wealth ‘hag” nol' Been taken''as weaith
properly:’ " Flood devastation” oceurred
1I@ur’ times in’ Assam. “'In’ the ‘case bt

orth Bérigal it ‘becurred’ thrée tiines.
Why should we not have “ahatioal
{n;egrated' approdch, a national'pldn,
consisting of ‘flood * proteétion; ‘irriga-

tion and” power? *

Why do we not consider as to how
to check these breaches in the em-
bankments?’ Why do we not ‘ fake
sufficlent measures to repair tha dam-
aged embankments and’ increase ‘the
number of embankments? The Gov-
ernment, ‘I know, have already con-
structed embankments to the extent of
8,000 k.m, in ' the course ' of these
twentytwo years.  To-diy we need
much more. What is more damaging
is that there are certain embankments
which are known as the embankments
controlled by the Department of Fin-
ance or the Revenue-—Revenue: Em-
bankments—I am’ afraid none of the
hon, Members ~ mentioned " anything
about this in this House—ang these
embankments: were constructed 'even
long before the partition or even after
Independence. After certaln embank-
ments having been taken ‘up by ‘the
Department of Irrigation and Power ag
a control measure, why they have ot
been able to check up the floods havocs,
I do not kriow why such a plan has not
been faken on hand: ~Why have -we
not had 'a sort of schemes g ‘that we
may have a gort of flood protection to
our flood affected people who ' have
been snnually and ‘habftually affécted
by floods? " Well, that Is'our ~'poliey
that after giving a‘sort of' perentital
sourcé "of irrigation, wé may *impdse
a certain 16vy br''a feé on’agricutural
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farmers as“an irx'izatxon levy. There
is no bar to resort to this small levy
on Tarmeri ‘they will be " préfared to
pay this fee provided their -agricultural
Jands are protected. ‘8o, why tan't
you’ hive a measure of flood controls?
“Orthe top of-all this, I-woug like to
mention ohe thinz That is finance is
réally coming Tn the way of “this’ pro-
blem. Ssmishow we have ' 10~ 'tutkle
this problem.

MR. CHAIRMAN: Mr. Das Chow-
~Ahidey, ldﬂdly’ donclude, '

SHRI B. K. DASCHOWDHURY: 1
am ﬂnish!ng without having a dia-
ogue. ¢

MR. CHAIRMAN: Do not have a
dialogue with me. Instead of five
minutes, 1 have given yéu eight min-
utes.

SHRI B. K. DASCHOWDHURY: I
am finishing. For a gigantic scheme
even it a few thousand crores of
rupees are necessary, let them not
hesitate to seek the internationa} as-
sistance.” Spell that out first ~on®i-
dering the programme as a long-term
one. Is it not possible to seek the in-
ternational assistance for these spec-
tacular schemes? These are possible.
My apprehension is this. 'The Minis-
try concerned has not made an ap-
proach to this aspect of the problem.
Sir, the other day there was a ques-
tion of linking the Ganga with Brah-
rhaputra. The reply came from the
Minister that the scheme is still under
the conceptual stage. How many more
years will it take for its full concep-
tion?

As & matter of fact, I would refer
you to one unstarred question No. 822
an' 21st-March, 1872, Kindly allow
me to read that out. .

MR. CHAIRMAN: And with that,
you \vill end. your speech.

SHBI B. K. DASCHOWDHURY Sir

Sztuation (Dzsc )

“Will the Minister of Irrigation
and Power be pleased to state

(a)a bnet outline of the scheme
to link Ganga with Brahmaputh
and its present poﬁtion, and

(b) when the final report is
eg’pe\cté’t_!'*to Be rgéﬂ’y? T .

(a) and (¢). A scheme called the
the ‘Tista Mult1~purpose Barrage
Project’ way’ prepared by the Cen-
traf ‘Water ahd~ Power Commis-
sion. It envisaged the construe-
tionh of 3070 feet' long barrage
dtross the river Tista near Gajdl-
débe, in West Bengal, with ‘two
Mmain canals taking off from either
side of the river 'and linking with
the Brahmaputra on the left side
ahd the Génga upto Farakka on
the right side. Besides providing
navigation™ facilities;, it was - to
afford irrigation to an area of 22.8
lakh ‘acres (CCA)Y inthe Statea of
Bihar, West Bengal and Assam.
‘Hydro-power generation to the
extént of 64 MW. (irm power)
was also to be developed at power
houses located at the  principal
field= along the main canals, As
the estimated cost of the scheme
was of the order of Rs. 357 crores,
it was proposed to implement in
suitable phases, with the irriga-
tion aspect as a first priority.

The Government of West Ben-
gal conducted further investiga-
tions in regard to the irrigation as-
pect of the project and eubmitted
a project report on the ‘Tista Bar-
rage Project, (Phase I). The first
phase is estimated to cost Rs. 446
crores and ‘will include a barrage
acrogs the river Tista at Gajal-
dobe with a link canal to ‘the
Mahananda river and a second
barrage acrosg the Mahananda at
Bonapurhat with a canal system
to irrigate 7.5 lakh acres (CCA).
The report has been technically
eximined by the ' Central =~ Watér
and Power ‘Commission. A reply
of ‘the State’ Government on these
eomments is awmte&“
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While replying to this particular ques-
tion on 21st March, 1972, the Minister
of Irrigation and Power said that the
.scheme has already been prepared. It
would be done in a phased manner
and the total estimated cost is Rs. 357
“crores.

Due to heavy floodg and the nature's
fury we find rivers’ course do.change
but here we do not know whether it
is on account of nature’s fury or the
Mimister's fury. Now, they say it is
still at conceptual stage. I want a
:specific reply on this question. In 1953
-Dr, Rao wrote to me a letter stating
that the first-phase programme has
,aiready been completed and a, little
discussion between West Bengal and
Bihar is going on and that this will be
finalised and the scheme will have a
-go-ahead. Here we find the whole
scheme has been scuitleq out and it
is still in cenceptual stage, I would
like to know how long this conceptual
stage will continue. Sir, when this
multi-purpose project is completed—
it will produce 64 MW of power and

~22.8 lakh hectares of land will get
irrigated.

MR. CHAIRMAN: Mr. Daschow-
dhury, you must cooperate. 1 have
already given you more time. You are
quoting book after book. It will not
end.

SHRI B. K DASCHOWDHURY: This

scheme was prepared in 1924 when Sir
Jobn Gripps was the Chief Engineer
"of Waterways Irrigation and Naviga-
“tion Department and later on in De-
cember, 1846 when Mr. A. N. Khosla
was the Chief Engineer of Waterways
Irrigation and Navigation Department.
The same scheme was finally prepared,
signed and sealed and the blueprint
was made ready.: Now, they are say-
ing it is in conceptual stage. I would
urge upon the hon. Minister consider-
ing all these aspects this particular
scheme should be given a top priority
and all steps should be taken to expe-
dite execution of the: Tiesta Barrage
multi-purpose project and to link
Ganga and Brahmapuira.

AUGUST 24, 1974
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SHRI SURENDRA MOHANTY: 1t is
a matter of deep' regret that in spite
of four Five Year Plans, the Govern-
reiit hag not been ‘able & yet to e~
deem the people from the twin scour-
ges of Indian. life, namely, flood and
drought. According to the published
figures, during 1855—71. the “conntry
has suffered a total loss of Rs. 2,400
crores on account of floods excluding
government revenue losses due to re-
mission of land revenue etc. Ix 1971
alone, the flood damage was Rs, 631
crores. In spite of such colossal losses,
80 far only one-third of the total flood-
prone areas has been brought under
protective schemeés and it would not
be before the end of the century that
the remaining flood-prone lands would
be covered by protective wmedsures.
This is what the Government's anti-
cipations are. Similarly about drought,
according to government calculations,
about 72 districts in 18 States “have
suffered from cohstant droughts, Yet
this Government has done precious
little to redeem the Indian peOple from
these ﬂoods angd droughta .

Since the launching of the first Five
Year Plan till March 1974, according
to my calculation, about Rs. 351 crores
Kave been spent. Out ‘of this, Otisisa’s
share is a paltry sum of only Ra 9
crores. Similarly, in 197475, the pro-
vision under flood contfo] programme
amounts to Rs. 3446 erores -out " of
which, Orissa’s share, ‘which iz con-
stantly ravaged by floods, is only

70 crores. ‘Sir, whilé Dr. Rao ‘was
the Minister, to cmtrol the fiuods of
Brahmani, the foundation for ‘Rengali
dam was laid by the Prime Minliter.
But, T am Sorry tonyﬁu%ﬂiéime
more as a political “stunt, - dor- -yote
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fchin; than for the purpose of really
cotistructing & dim.. As yet, I regret
to say, pothing ha§ been done to con-

stryct the dam, whose foundation was
lgid about two years ago. = Similarly,
to control another trubulent river.
Baitareni. the Bhimkund project has
been conceived and I am sorry to say
that sifes are being changed, one site
after another and nothing has been
done about the Bhimkund project.
Similarly, to control Subarnarekha,
another river of sorrow of Orissa,
the project is in doldrums.

.This has been all the achievements

of the Government as regards flood
control and the less I say about pro-
tection to drought prone areas, the
better. Sir, thiy reminds me of what
an eminent internationa]l expert on
Tood and Agriculture had commented
on Government of India’s professions
about profection to the people affected
by drought and floods. Sir, Dr. Nor-
man Borluug is an eminent interna-
tional expert on agriculture and he
had suggested that Ministers and
policy makers—-Mr. Pant, T would
request you to listen to this; this is
meant for you—should be starved for
¢ fortnight and they should have no
water to drink for 4 days before they
are allowed to handle policy matter
of State:

“Delivering the Coromandel Lec-
ture on 16th March, 1974 on ‘Con-
quest of hunger’ here (here means
New Delhi), the world renowned
agriculiural scientist blameq politi-
cians end policy makers, who never
experiernced. the agony of hunger,
for mishandling of agriculture, flood
and food problems.”

I would like to add this post script to
Dr. Normar Borlaug preseription. The
Ministers will have also to live in flood
marooned greas before they come to
realise what are the pangs and agonjes
of the flood stricken people. Only
than not through thisz debate, one can
look forward to some meaningful soju-
tlon to the problem of flood and
drought,

Druation (L1sC.)

.8ir, I will say a .few words about.
my own State and then I will end. I
do not find the ever optimist great
green revolutionary, Mr. Shinde here.
He was trying to paint somewhat a
complacent. . pictrue about Orissa’s
drought situation. Thig year, Orisga
has becn siruck both by floods and
drought, first by drought and then by
flash floods. As a result of this, the
districts of Balasore, Sambalpur, Sun-
dergarh. Pulbani, Ganjam, and Cuttack
have been struck with drought of an
unprecedented nature. According to
the Government, 864 gram panchayats
have developed acute scarcity condi-
tions, What has the Government done
in regard to rendering relief and
succour. A sum of only Rs. 37 lakhs
has been granted; out of this Rs. 55
lakhs only for test relief, Rs. 25 lakhs
for taccavi and Rs. 7 lakhs for gratui-
tious relief. Sir, you are a man of
concience. I would ask you, while
millions of people in these 864 gram
panchayats are suffering this agony, is
this amount of Rs. 87 lakhg enough?
Therefore, I would plead with the
hon. Minister that he should see that
more sums are released Ifrom the Cen-
tra] fund, so that these people get
some kind of succour.

In thi; context, I would like to make
a suggestion. The sixth Finance
Commission has rejected the idea of a
National Fund for rendering relief to
the distressed areas and has recom-
mended dovetailing it into the overall
five year plan of the States, This is a
very dangerous recommendation which
the Government should over-rule be-
cause the States have slender resour-
ces and they cannot face such situation
of such magnitude. I noticed in the
presg that the West Bengal Govern-
ment has released a sum of Rs. 12
crores for rendering relief to its flood-
striken people, but the Chief Minister
has said this is at the cost of the
developmental expenditure of the State
So, I think thig recommendation of the
sixth PFinance Commission is a very
dangerous one and I beseech the Gov-
vernment that they should reconsider
it and render adequate relief to these:
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people, particularly when this Govern-

ment is pledged to the slogan of
garibi  hatao.

. DR. HENRY AUSTIN (Ernakulam):
Sir, it is with a certain emotional in-
volvement that I participate in this
debate. Coming as I do from the
coastal belt of Kerala, from my child-
hood I have experienced the tremen-
Adous devastation wrought by the sea
erosions almost every year. In fact,
I was drawn into public life as a
result of the annual or biennial occur-
rences of these devastations due to
sea erosion. As you know, Kerala is
pordered on the eastern side by the
Western Ghats and on the western
side by the Arabian Sea. The people
and land are sandwitched between the
mountains and the seas and when
rains start, there are floods and sea
erosions. In those days, when Maha-
rajas ruled Kerala, nobody used to
‘bother. We used to make represen-
tations even to the Diwans and Maha-
rajas, but they never bothered and
used to say, “Nature wil] take its own
course.” Huge deposits of ilmanite,
monazite and other rare earths basic to
the manufacture of atomic devices
have been washéd away by the sea
and nobody took any care. When Dr.
Rao was minister, he was conscious of
3his tremendous waste of the country’s
natural resources and he said that
both shori-term and long-term sche-
mes should be taken up to prevent the
sea erosion. The main purpose of it
was to have a sea wall wherever there
is the possibility of sea erosion. He
said that if we invest Rs. 40 crores we
could completely protect the entire
.«coastline of Kerala.

It is the duty of the Government
Aand alzo of the people to protect, pre-
serve and defend our territory. We
are rairing an army to protect our
borders from our enemies. We should
show equal concern for protecting our
sand from natural fury. Since my
State is afflicted by a natural calamity,
1 hope necessary relief measures will
be undertaken there.

1 06 Not Want €0 connie W st
sion to my State because this is a na-
tural phenomenon all over the coun-
try. Because of our geographical fea-
ture and the vastness of the ares
every year we have got some kind of
drought, flood or cyclonic situation in
one part of the country or the other.
So, it is high time that we conceived
both long term ang short term mea-
sures to control floods and, if possible
prevent them, A discussion of this
nature should be utilized for bringing
out both long range and short range
solutions to the problem.

It is true that this is a colossal pro-
blem and the financial implication is
quite huge. But unless we bestow
attention on this problem it will be a
tremendous disaster because we are
losing crores of rupees every year be-
cause of these mnatural calamities.
Take, for example, Brahmaputra. It
is in spate almost every year. This ig
a country where we have chronic
food shortage. 1f we could find out
some mechanism to preserve the
water which is flowing into the sea
and divert it to arid land for culti-
vation, we could solve our food pro-
blem, In the same way, if we could
prevent cyclones, cloud burts cnd
landslides we could free ourselves
from natural furies. Now that modern
technology has advanced and develop-
ed so much 1 think it is possible to
predict, identify and take adequate
precautionary measures against these
calamities,

Since people in most of the States
are suffering on account of these cala-
mities the immediate problem is to
give reliet and rehabilitation to the
suffering people. I hope necessary at-
tention will be paid to that. Since I
have dealt with this subject on an
earlier occasion, I do not want to re-
peat my suggestions. i

oft fasifr forwt (AYRTAY) @ Fe-
- #% qIEE, §F W §T W @R 9T
wf @ ¥ 1 w7 ww Wy
JdfYr Y LR Ay wgg dwr &
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[Surr NawaL KisHORE SINHA in the
Chair]

A 9q oy Gty T 3§ ar
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1

. ®TT QF TGy F 999 9 | I9
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‘1896 - (BAKA) Rly. Accident _‘(Stat.) 1.
17.35 hrs.

STATEMENT RE. RAILWAY ACCl-
DENT BETWEEN YADUGRAM
‘BLOCK HUT AND GURPA
STATION OF FASTERN
' RAILWAY

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAFT QURESHI): Sir, I re-
‘gret to inform the House of an acci-
dent which t{ook place on the Grand
Chord section of the Eastern Railway
on 23rd August, 1974.

At about 05.30 Hours on 23rd August,
1974, while goods train No. 1211 Up
was approaching the Up distant signal
of Nathganj station on the Grand Chord
section of Dhanbad Division of the
Eastern Railway, 10 of its wagons got
derailed blocking both the Up and
Down lines. After the clearance of all
infringements on the Down line at 1700
hours, the relielf trains including the
cranes were to be removéd from the
Down line for the passage of 9 Down
Doon Express. The first part of the
assembly comprising of Gaya based
Accident Relief Train and 120 tonne
crane left the site for Gurpa at 18.10
hours. However, the second part of
the assembly comprising of Gomoh
based Accident Relief Train, along
with three re-railed wagons could not
be despatched to Dilwa on account of
the engine of this Accident Relief
Train having failed. Consequently
another engine was called for from
Gujhandi. While coupling up this
engine with the second assembly, the
latter rolled towards Gurpa because of
a steep falling gradient. This rolling
assembly collided with the first Acci-
dent Relief Train assembly between
Yadugram Block Hut and Gurpa sta-
tion at 1900 hours.

As a result of the collision, 15 raijl-
way staft including Assistant Security
Officer, Dhanbad, were killed and an-
other 7 injured of whom 2 sustained
grievous injuries. A sum of Rs. 500 to
the next of the kin of each of the dead
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persons excepting one who has not
been indentified so far, and Rs. 400 to
each of the two grievously injured per-
song has been made. The General
Manager has also sanctioned a special
posthumous grant of Rs. 2,000 in res-
pect of the dead persons who have
been identifled.

Additional Commissioner of Rail-
way Safety is expected to commence
his statutory enquiry into thig accident
on 27th August, 1974.

17.40 hrs.

DISUSSION RE. FLOOD AND
DROUGHT SITUATION IN THE
COUNTRY—contd,

o dan feg (otT) o meefa
AEIE, & =Y 47 F7 £A77 q17 W q@T
[raeHY B aral ®1 T wrElaT FwT
Argar g 1 gur faen dafar ge @ y
Famaivgd tfea wr &1 1971-
1972 31T 1973 %7 AemT AL qT0A & |
1973-74 H1T 1974-76 «§ 1@
& Y AFTA gUT §, IW F ;iHE AL 9W
Atz wgt & 1 a9 fawd a9 1. 29
FAT §54 FT AFET 0F VR ¥ faA
2afear 7 g7 AT 26 @M@ 4w feq
B0 | IH AR H 34, 35 WIgHT Wl
ag HIFTY FEgdl 8§, grif® @i g
e 7T AT |

59 aw WY gl wwie afy g &
o F A gU A YT @I Ay
A 38 7 FT q@1 | Wiy 9w fow gifa
¥ §, 39 T JUTT AEY HT GHATE |
% oF w9 #19 & qfeqd aH @E |
g7 #4 wrdifer feafy g=d @y an
¥ agi W&l dsar & S5 AW #Y qaT H
aa1 g¥aT | QY AW qg 9gF & Af /0w

Situation (Disc.)
afmer 4, d xgd Frafa Sy A Y
wand &1 owe & 7 f qu & A
g€, ot 2y o wegfer ot g

¥ war g o o o fiow P &
qTEHY € 1 9 I oM o & qEh §
gl ot wew Fgv 27 7 =y A,
R A w95 g9 w7 & 2t e,
wfardl fasit w1 qgrram £ ff) MeEgE
utx favga fefawa, fagre & = fasr
"7 =™ £t g0 Yo &, ag vt mrardr
1 & ¢, Bt Y T gAY siqEmar
%Y o ey &1 ol a7 g7 fardr
gé afeat =gt wHadt AT 1 vA W w
a4 ady dew g, R #Y d2 Tew way
2 wamfy #grem, 4 9 wew W
F fier AIeR g, WY AR Far
BT & feary famr st F, ot @g
wa% Faforr red &) sy e (59
TV qate & fqor ¥\ 2afwar © 542
fadnfer oMY quar & agl T
Hoggar aidt avwi @ fy waea |Qioe
Zr g 21 faes a9 Y 77 Fear g3
R T ¥ FAfe gar W 39 g W
foet aq fer w7 § 35 mrewy AR,
60 BT 9T f1T 74 1 AT 29 FAT
Toq FY FETEY 250 g avm Wy OF &Y
farsr Rt 1 8@ diw Arg S gy
srargl @€F Wil faate § g af &
ag T A& W1 95 § 5 wa I @y
forw a7 grm 30 dYo YT AY WY
niw afar Y a7k g9 av g g &1

7 o g, ot fageaT gwE W7
quq At g, F9 w6, § FGT
wrear g far WY age § F i amd W
agt & T Y g ) Ars fam faole
¥ § vadt fafer & 3 agt s A
g1 Sfa oY faufe & sero s 78
femn€ @ Ter 21 4 W1 14 R Hrafeat



165 Flood and Drought BHADRA 2, 1896 (SAKA) Flood and Drought 166

Situation (Disc.)

A NAY JTr FW § W o gD

T oA a7 ¥ € A FAT A

TRATTHY 2T § ) ST |t AT wawqy
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§ A9 TR F A A AT gAY R

st TwTEET mret (94T

gamafd wgiRe, 7w g@r &t oy
warén aul # weA =T wA-fror
At &1 & ag v 2 foozary 3 &
Fafasr el 7 &7 av 74t 99 o @)
arg #Y ferfa wers idy . 20 39
ag ot 36 av A0 Gl gar v &
fafaw vt § 2, foig &t ==t 57 wiw
¥IT AW R

gar ya@ faEe # gwa var
faare ®, 3¢ A@ FHY Aaw owis d
AW &y wgar & fa 34t ag fags e
agi & aff ard oY A F wrw
SA-GT AT o7 @qiET gt &, v A Ay u
fazre meare & oF fecnofy SGoit 4 mafi
<9 freqoly § feafr &Y moefiear 7 am
w7 % famrar nar &, fs oY fazre goame
Adrag &, ¥ o7 w108 5[99z I
AMEACE

“sigt am fafas faat & wlagaw
ST g0 ], 99 & WA v fagr
T oisfaat ¥ 14 At § ag e
TEE FAT | g7 14 FAeiT @7 dAwa
52,993 a9 faenies & fog & T
® AFIT 14,057 I FHArET F
FHT | & aq¥ 14 st a sde
2 &q% 52 wrw &, famw § ¥ ag
¥ difeq sadear 69 @r@ 77 g%
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&\ a1 F TR K 15,54,000
qwy § HHAT B A g9 20 W
®T SAATE: AW 70 FA¥ 87 A
wqar & w9 A wfadew soaed
¥, 99 ¥ W48 1,03,542 94 &7
A& HA FY gy § e Kafyar
q&iTT 3 HOF 62 Ar@ FOAT fHar
wat &, faey ug wyara wa Srfews
¥ oiT auy A § @ € agrs
&Y ¥ e Y wfg &1 oaf s
Aarrar w1 A g

garafs off, T e M AT W &
dr I w1 fF Dara frama @
a3 w1 IR w99 @1 2 v foafy
¥ frefl aradig geer 7 8 & war B
7% 9¥a A savar wfa w9 fag W@t
weT g% 1l | agq 1R 99 9 F aATay
M gdd AN aoer d g AwR on
2fr 7 oafrmt e gd afea e
Ty g@l w1 FgAr 3 5 oW arey
FY HegT FH § FH 30 IFCE | T AE
F feafq gurt 43 fagre @ =2 39
fagre#Y &1 39 fagre ot Faa oF
faar fpata w1 2 w1 atg & gFE A
AT THT G, ATHT AAIH I AV AW B
qarg fra go & 1 afew st Aweg
2 | g A AER F AW F 35 FAR
T ATAFA FT I 95 W oF e gy,
gradA W F faq .y afew, Tag A
Wi eua g9 f& 35 g @
FTF o8 " AR F Uy
F 1w [4ed fedi mg wd FiuF agn
¥T SOX Y U AN oy WAl A FEl
a7 (% Z9 WA WA a1 WAL ¥, -
TN A gwT F &, A 70-80 EAT
Zo & | AT 98 T8 35 FATX 29 WY
Agf 2 @1 @ & 1wl wrade avgfee
qrét &% fagre wea qfeng ® 93w 7,
oY qeT ¥ 13 ¥ 15 wwna aF gi,
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5-6 ?mg ST m‘t m WY 9T
ST AT

MR. CHAIRMAN: We are now close
to 8 PM. There are still many mem-
bers to speak.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHR! K. RAGHU
RAMAIAH): I have consulted our
members as well as Leaders of the
Opposition and the Minister. 1 sug-
gest that we sit till 7 P. M. today since
there are a large members who want o
participate. Since still there will be
a large number of members left to
speak, the debate will not conclude to-
day; we will continue it on another day
which we will decide Jater. But today
we may sit till 7 P. M.

MR. CHAIRMAN: Is that the plea-
sure of the House? Some hon. Mem-
bers: Yes.

MR. CHAIRMAN: We
7P M.

will sit till

DR. MAHIPATRAY MEHTA
(Kutch): I am thankful {0 Shri Shinde
for expressing his sympathy for the
people of Kuich which for four conse-
cutive years has been suffering from
drought. But let not thig sympathy
remain only in words, It should be
translated inio action.

Shri Maurya has taken care to
settle the issue with a neighbouring
State as far as grass is concerned. Shri
Qureshi is not here. But I would like
to request him through you to see
that the railways carry the grass over
there.

As far as Gujarat is concerned. we
have both problems, floods and drought,
But fortunately, the remedy is only
one. If that is adopted, floods. as well
as drought can be tackled. That lies
in the Narmada. On the south of Nar-
mada, generally there are always
floods. On the north side, gradually
ags you go, there is always drought.
So far as Narmada is concerned, there
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is the Na'vagam dam project. I know
‘e is with the tribunal. So I

the issu t .
do not want to aay‘anythmg about it.

x71

But I would make one request t;e Gm{-
rough you. Today there 18
rnment through y e

ident’s rule in Gujarat.
i:::sim is taken, it will take t_en more
years to pe completed. But, er: wk'\en
there is drought in so many dxstncti
over there, why should we not s‘tar
digging ot the canal so that more tur:
may not be wasted and people may I

have to suffer.

18.00 hrs.

The main reason why so many Me.m-
bers are inquisitive anQ they are ta!f—
ing part in 1his debate is because Got:(;
ernment have recently z_accepted t
mmendations of the Sixth Finance
Thig is the main reason.
out it and there is an-
People who are spiter-
ing and who have been affected bty
drought and floods worry about ;
people fear that therg would np& e
any sufficient relief .thl's year. This 1;
the main reason. Sir, in _thg repprt o‘
the Sixth Finance Commission, it h‘as
peen said that money has been mis-
1 would ask the Govern.mem,
money? It is the

reco.
Comimission.
There is fear ab
xiety about it.

used.
who has misused the

State Government over there; it its tt;t;
h State Government.
fault of the e

, cannot plan properly;
:\t:)et) n‘ianage properly, why sh(.)uld the
people be punished? Here is sorrée—
thing fundamentally wrong. hy
accepting the recommer}dgtmns«of the
Sixth Finance Commission, boverln-
ment is going to punish the pt.ec?p ey.
those who are already under misery.
On the contrary, they should have seeé\
to it that the money that was allotted,
had been properly utilised. Therefore.
1 suggest that meaningful and purpose-
ful relief work should be started im-
mediately here in Gujarat. Here, 1

“would say Narmada canal is the first
thing which should be taken up and
completed.  You should start this im-
mediately, just now, So that pepple
may get relief. Sir, a figure was given
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in the Press that 00,000 people are
engaged in ' reliet work in Gujarat.
But, I can tell you, in Kutch, there are
1,30,000 people. Famine has been a
continuing feature; it is not that it has
newly developed. In the district of
Kutch, there are 35,000 people accord-
ing to Government and in the whole
of Gujarat 90,000 people are engaged
In relief work; do you call this relief?
Sir, in these areas, famine has not
been declared; scarcity has not been
declared. Famine has been continuing
in Kutch in three or four talukas. In
nearly 638 villages, relief work goes on
and nowhere else. You can imagine
their sad plight. Here, 1 must agree
that in 1971-72 and in 1972-73, there
was some nicely arranged relief work.
But, 1 will have to support Shri P. M.
Mehta, even though he is in opposition.
There is no planning in this rule. These
bureaucrats never care for the peopie.
There iy no actual planning by giving
relief to the people. Let me tell you,
what happened last year. Sir, it is a
fundamental rule of the Famine Code
that where there is less than 5 inches
rains, scarcity should be declared. But,
unfortunately. the officers who were
ordered to go there, declared mo:e
than 4 annas. ¢ annas and all the re-
lief work, all the DPAP work was
stopped in that area, resulting in tre-
mendous hardship to the people. You
can just imagine the condition of the
people.  When there is continuous
famine; continuous drought, the eco-
nomic condition of the people deterior-
ates. At the top of it, Government
sits over it to save money and they
give different arguments. It has hap-
pened this time also. Where is the
question of waiting now? Let us say,
it rains in Gujarat now. Will it be
useful for the purpose? Will it yield
any crops? Why don’t we declare
scarcity just now? In all these areas,
in Sourashtra, in Navnagar, Jamna-
gar, Amreli, Bhavnagar etc., scarcity
should be declared. Drought has been
continuing; famine has been continu-
ing for the three <years. But, the
authorities are going against the fun-
damental rules of the Famine Code,
which is the oldest one; it is as old as
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the British Rule. We do not cateh up
with the very spirit of the rules. Last
time, when we fixed Rs. 3 as the mini-
mum wage, we were taking pride of
it. But, I would ask the Government,
taking into account the price
rise and the rules of the Famine Code,
whether the people are supplied grains
in actual quantity and not the money
part of it? Today, in paper, they are
gdetting Rs. 3, nobody is getting Rs. 3.
But, is it possible for a person to
maintain himself in Rs. 3?7 I would ask
this question and 1 would ask Mr. Pant,
to ask this question himself, in his
heart of hearts.

Actually it is the value of the grains

that should be paid. If they work for
7 days, they are marked absent for two
days and paid only Rs. 15. I request
that this amount of Rs. 3 should be
increased to Rs. 5 which should be the
minimum. If there is so much econo-
mic crisis. I suggest that the minimum
should be Rs. 3 but if they put in
more work, they should be paid Rs. 5.

Immediately without waiting for a
day. I request the hon. Minister to de-
clare scarcity in Saurashtra and Kutch
area. It is the President’s rule. The
officers are wailing for order from you.
Tomorrow it should be declared scarci-
ty area. If it is not declared scarcity
area, even grass is not supplied. In
my district, a minimum of 3000 cattle
are dying daily and cattle from the
‘backbone of the economy of the area.
Before partition, people from that area
used to cross over to Lower Succar
Barraz in Sind. Essential commodities
like wheat used to come from Sind and
in exchange, we used to =ive brassware
silverware, « jrak, etc. Afler parti-
tion, the economy of these artisans has
been completely rumed They cannot
go to Sind and they are hot provided
with any alternative. Have you ever
thought of the impact of the famine
on this area after partition? You have
thought of giving aid to every refugee
from Pakistan, But here is a part of
our land which is totally ruined. If
I give a complete picture, tears will
tome. The people there are living in
such miserable conditions, with only
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skins and bones. Today people are
developing  night blindness, Mr.
Tiwary said that famine is better than
flood. 1 am prepared to exchange my
constituency with anybody. Let them
come and see the pangs and miseries
and the pitiable conditions of the peo-
ple there. They do not even get a drop
of drinking water. We are talking of
DPAP. All the green trees have been
chopped off and the charcoal has been
manufactured and exported to Dubai.
Not a single tree is there in Kutch,
The result is there is coal shortage and
even kerosene is not available in the
market. For the fault of the Govern-
ment servants, the poor labourers are
punished. They have no alternative
fuel. Do you think DPAP can be im-
plemented like this?

To whom are they accountable? In
this context 1 sppport Shri Vasant
Sathe who rightly said that people
from the public should be asgociated
with that.

This is a very serious problem and
it cannot be solved by bureaucratic
rule. Only a popular rule could ap-
preciate the urges and feelings of the
people. There wag an officer who said
that the solution of the cattle problem
in Kutch is to destroy all the cattle!
This is adding insult to injury. That
officer was saying that ‘“every year
you are having drought; so, what is
the harm it you destroy all the cattle™.
So, this is the attitude of the officials.

Le me tell you that the patience of
the people has exhausted. It has
reached the breaking point. The blood
of the poor people is turning into
tears. When their bleod dries up and
they do not have tear in their eyes,
then their eyes will get red. Let me
warn the Minister and the Government
that it will mean the Trilochan of
Shiva.

We do not want violence in India.
At the same time, we arve nourishing
violent. Suppose somebody has become
an opportunity to everyone to become
violent, Suppose somebody hag caught
hold of my throat. T have to slay him
to save myself. If the Government do
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not hear the'grievanees of the people
and remedy them, if they pay only
lip sympathy naturally’ the people
will' become violent.

The two basic principles of life are
propagation of life and protection of
life. They are the basic principles of
life the whole world, So, I would re-
quest the Government to pay atten-
tion to the protection of life.

I know that the Minister belongs to
Uttar Pradesh. Shri Bibuthi Mishra
was saying that Pantji has not gone
to Bihar. I would request the Minis-
ters, any Minister, to visit my area
and see the plight of the people there.
Now that President’s Rule is there the
responsihility on the Centre is great.
As Shrj Satarwala the Adviser to the
Governor, has said “when I sec the
pitiable condition of the people, tears
come to my eyes; but I am an officer;
1 cannot do much.”

He can give only
tears because of the rigidity of the
rules and regulations, I hope some-
thing will be done to ameliorate the
condition of the people.

sympathy and

MR. CHAIRMAN:
will go to Gujarat.

I am sure he

SHRI NIMBALKAR (Kolhapur):
Mr. Chairman, today’s subject re-
volves round two aspects; one is giv-
ing immediate relief to those suffer-
ing from drought and floods; the other
is the short-term and long-term mea-
sures that must be taken progressive.
ly, gradually and ultimately to com-
pletely overcome those areas which
are flood-prone and drought-prone.

When I was just hearing the spea-
ker before me, I asked myself whe-
ther it is right for me to get up and
speak if the matter is to be considered
only constituency-wise. But the way
1 look ‘at this problem, I think it is
very “essential that even'I should rise
at this timé, even though my con.
stituency is not affected by floods and
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is, :really -speaking, seldom 'ufectedt
even by droughts, . (Intermiptions)
The point is this. . If you sta¥t trying

‘to milk a cow which does not have

milk, then you ‘should ' not Blame
others when they are not going to g!wz
you an opportunity to. mﬂk ‘& cow
thouxh it has milk.

It is ‘my contention that when you:
are geoing 1o develop 72 districts tm
this country which are drought-prone,
the question that comes before you,
in most of the districts, is g8 to where-
from you are going to get water to
develop these districts?' One is that
you can get water from underground
if there is enough water underground

and the other is that water has to
come through flow from somewhere
else where there is rain. My consti-

tuency happens to be such a place
where it rains. Right from my con-
stituency, that 1s, from southern
Maharashtra onwards, most of the
northern belt of Karnataka and major
part of Andhra Pradesh, all these
areas, if they are to get water, you
canhot develop these areas without
water. Therefore, you have to milch
the cow where there is milk.

This is what 1 have been trying to
tell the Government for the last threa
years. I can assure you that the whole
of the area that I have just mention-
ed could be turned into another Pun-
jab, another granary of India if those
dams which are to be built in Kolha-
pur district and which have been
sanctioned by the Central Govern-
ment, are completed. I cannot under.
stand how it is that this Government
or any State Government or even the
Maharashtra Government cannot rea.
lise that afer the Himalayas, the area
which has the most amount of water
is the Sghyandris, the Western Ghats,
It is true that the Planning Com-
mission has formed a commiitee for
Western Ghats, It is under the Chain.
manship of the Chief Minister of
Méharashtra” also. But unless yow
create a situation in the Sehyandris,
the Western Ghats, where you can
really take all the water that is there



gy amsnwnn 3 1690 (SAKA) Flood and Drought 178

Situation (Dise.)

and use it for .irrigatiom  purposes,
you will not sucesed:.in; solting the
food vroblem of this country. The
whole -of the Idsocan ‘Plateau can be
turned - into & granary - provided you
develop . the Western: Ghats, the
Sakyandris; es they arve! knowy, here.
There: is so much of water -here. If
you. can make use. of all the water
and not let it run down on the Kon-
kon gide into the sea, the whole of the
Deccan Plateau can be converted into
a granary for India.

For -instance, there is one dam,
Radhanagri dam, built by the Shahu
Chhatrapati of Kolhapur who had the
imagination to understand this and
who built that dam in the twenties or
thirties. That dam has given Kolha-
pur the largest jaggary market in the
world., Just one dam has done it
These things are not realised. In this
country, we have got s0O many
resources. We do not seem to have
the will; we do not seem to bave im-
agination. I cannot understand it.

My hon, friend, Sthri Siddheshwar
Prasad who is here now has come to
Kolhapur. TUnfortunately, he stayed
there not long enough, But if he had
given me a chance to show him round,
I can assure you that it would not
have been difficult for me to convince
anybody for that matter that this is
the sort of areas you have to develop,
not for the benefit of the area itself
but for the benefit of other areas also.
If you build"a dam, for instance, scme
land behind the dam is taken away
from the people. That is also a sacri..
fice. But here is a case where it is in
your hands to develop this area and
save this country from starvatlion.
And you just -do net da it, I cannot
understand that. 1 think, I have
had the luck and I have tried to
convince the Plamning Commission
and the Minister to: have a next
meeting in - Kolhapur :so that I can
show them all these things. These
things ‘must befioaked» into.

..

1 camtomm ES Mmidet I’ cap for-
give a Government for not doing
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something because doing someting,
in fact, is also not to bring about
anythmg In this particular case, I
can sty that the ‘whole of the Wes-
tern Ghats afea needs development
in a corrett why. I you are going.
to do that, you aré going to have the
vast grdnary that you can think of.

For examiple, i#f you take sugar-
cane, ons Zix jn Kobhapur, because
¢f one dam_ can house over 14 sugar-
came factories W& have aiready got
7«8 sugar factories whiech is more
than the sugar factories in any cther
district in the country..(Interrup--
tions) I do not know how much
sugar they produce but the quantity
of sugar that we produce should
also be compared. Dr. Rao had been
there. He knows what I am speak-
ing about. He surveyed the entire
area in a helicopter and he often
told me, ‘Why don’t you get the
dam’. So, I sincerely belive that my
constituency is really speaking a key
to the. solution of the problems of
this country and I offer my consti-
tuency as the price to solve this pro-
blem and my constituency will give

you what yeu wamt and will really
feed the people.

Another thing I have to say is:
perhaps the biggest problem for the
Minister is: wherefrom the money
will come? At the present stage
wherefrom the money will come?
I have already told the Finance Min-

ister to reimpose the kind of tax
which T had suggested during the
time the refugees came over from
Bangla Desh. ...

MR. CHAIRMAN: You need not
worry 'about. the money. The Minis-
ter will find it.

SHRI NIMBALKAR: I am afraid
this time they will find it unless
they take extraordinary measures.
Whethér you like it or not, I can
tell you now that all their promise
of keéping the deficit finance pegged
down to Hs. 126 crores will not be
kept. You can believe me on this.
And the most important thing for
this- Ministry is that we must sug-
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‘gest new ways without hurting the
poor people—this is very important—
without hurting the poor people, to
treate resourceg, particularly, to get
rid of the floods. T repeat again
what 1 have said in this House be-
fore, that for every ear of corn that
" you lose on account of floods, you
will have to go for two ears of corn
somewhere-else and it is very diffi-
cult to do it It §» much easier to
control or even eradicate floods.
That is why 1 say again that the tax,
the refugee tax—this time you may
call it fioods tax—should be reim-
posed unless all floods are complete-
ly controlled and eliminated and this
tax should be for that purpose,

*SHRI M. K. KRISHNAN (Pon-
nani): Mr. Chairman, Sir, while
taking part in this discussion I would
like to draw the attention of the
‘House to the problems in Kerala.
Dr. K. L. Rao and other hon. Mem-
bers have referred to those problems.
The problem of Xerala is not flood

alone. About 400 kilometres of the
coast-line of Kerala have been
attacked by sea-erosion. Dr. K. L.

Rao referredq to the valuable Jand
that is being eaten away by the sea.
Similarly, Shri Stephen has spoken
about the mineral wealth of the sea
shore. Kerala has been confronting
this problem all these years but ro
solution has yet been found to this
problem so far.

Now the floods have devastated
Kerala. Not only that, Kerala has
faced another big problem and that
is landslides. As a result of lands-
lides a number of distrists which
produce cash crops that bring us

foreign exchange have been des-
troyed. Idikki has an important
hydro-electric project in our coun-

try. Therefore this Idikki District
is very important. Similarly, Sir,
‘Wayanad District is alsg important
from the point of view of cash crops
that earn foreign exchange for us.
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These districts have been 'b.dly
affected by landslides.

It is not only that valuable cash
crops have been damaged but thous-
ands of people have also been affect-
ed. They have lost their homes.
Six panchayats of Idikki District
have been completely wiped out by
landslides, About one and a half
lakhs of people have been affected.
About 50 people have lost their lives
in Idikki alone. In Quilon 4 pecple
died and in Cannanore two people
have lost their lives and in Kozhi-
kode 12. Many people have sustain-
ed injuries.

Sir, Kerala is facing a very serio-
ous crisis due to landslides and other
natural calamities. The people there
are facing great misery. The Go-
vernment of Kerala has announced
only Rs. 1 lakh for a district for re-
lief work. When 1} lakhs of people
are facing difficulty in an important
District like Idikki and the State
Government have announced only
Rs. 1 lakh for relief measures you
can imagine that even one rupee
will not be available for one man.
The State Government has drawn the
attention of the Central Government
to this matter. I do not want to go
into the details, but according to
preliminary reports available so far,
the total loss estimated is about
Rs. 8 crores.

In the matter of food, Sir, Kerala
is a deficit State and it has always
to look to the aid of the Central Go-
vernment. Kuttanad is the rice
bowl of Kerala., About one lakh
acres of paddy flelds have been des-
troyed by floods and crops damaged.
Hon. Members who participated in
the discussion said that rice is sel-
Ying at Rs. 8/- a kilogram and they
were agitated over it. I have to in-
form the House that one kilogram
of rice is gelling at Rs. 7/~ in Kerala.
At Trivandrum, which is the capital

of Kerala, I got one kilogram of rice

*The original speech was delivered

in Malayalam.
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for Rs. 525, When the price of rice is
Rs. 5.25 a kilogram in Trivandrum you
can imagine what the price will be
when it reaches Cannanore, Because
of the floods one lakh acres of paddy
fields of the rice bowl of Kerala have
been damaged. The entire crop of
paddy has been destroyed.  You :an
imagine what the fate of the people
there will be during the days to
come.

Sir, Kerala, as I said, is a deflcit
State. Almost all districts of Kerala
are affected by floods and Lhe people
are in utter misery. The situation is
such that this misery will increase
in the near future. The State Go-
vernment and the Central Govern-
ment will have to consider this pro-
blem very seriously. Then only this
situation can be tackled. The aid
that the Central Government has
announced js only Rs. 1 crore and
that too as loan. The State owes
Rs. 30 crores to the Central Govern-
ment by overdrafts. The Central Gov-
ernment has now given only Rs. 1 crore
by way of ways and means advance.
Is it the way to help the people? You
have not given this amount as aid or
as assistance the people; this has
been given as a loan of ways and
means advance,

Kerala deserves better help from
the Central Government especially
when our State is bringing foreign
exchange to the tune of Rs. 125
crores from cash crops only. It is
the responsibility of the Centrai Go-
vernment to help the people whose
cash crops have been damaged by
floods and landslides. You have to
give serious consideration to this
matter. Cent per cent relief and
compensation should be given to the
people affected by floods, landslides
and sea-erosion angd that is to be met
wholly by the Centre.

Anti sea-erosion measures will have
to be taken on a big way. It was
started but not completed. The State
Government is not in a position to
complete it. Therefore the entire work
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has been stopped. The Centrat
Government has a responsibility to
save the State in order to protect the
valuable mineral resources,

So far as Kerala is concerned,
although it is a small strip of land.
there are 44 rivers in that State.
During the rainy season there i8
misery throughout the State because of
floods. These rivers if they are proper-
ly harnessed they can change the com-
plexion of the State. The Communist
Government which came to power in
1957 had prepared a  Master
Flan to harness these 44 rivers and
use these rivers for the progress and
prosperity. of the State. In 1958 they
submitted the scheme before the
Central Government. But it has been
put in cold storage and dust has accu-
mulated on the files. It that plan had
been implemented certainly Kerala
could have been saved from the preseut
miserable situation and we woulg have
been in a position to prevent the floods
there. I hope the Government would
think about it and formulate certain
schemes to implement that Master
Plan. That is all what I have to submit.

PROF. S. L. SAKSENA (Maharaj-
ganj): Mr. Chairman, Sir, first of all,
let me be permitted to quote from the
report submitted by Shri G. .. Nanda,
Minister of Planning and Irrigation
and Power on Flood situation and the
flood conirol programme in the year
1956. This is what he said:—

“The State Government consider
that the detention reservoirs may be
constructed on the river Rapti at a
cost of Rs. 15 crores. Provision of
such reservoirs has been made by
the State in their proposals for in-
clusion in the Second Five Year
Plan. Thirteen small detention re-
servoirs on the tributaries of the
Rapti are also proposed to be cons-
tructed at s total cost of Rs. 4.8
crores. These proposals are under
the consideration of the State and
the Central Governments.

i AT
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“A scheme has also been pmpéred
for the construction of a multi-
purpose dam on the Rapti at Jal-
kundi in Nepal. Besides controlling
floods, the reservoir wiil be able to
generate 27 000 k.w. of power and
helps to irrigate 4.5 lakhs of acres of
land in U.P. and Nepal. According
to funds dvalla‘ble for food control
work  during’ 1956-57, the probable
allocation to U.P, will be Bs. 1.5
crores which will form part of the
Second Plan programme. A tentative
alllocation of funds to the State for
flood control schemes in the Second
Plan is Rs. 10 crores. Detailg of the
schemes are being worked out.”

This was in the year 1966. Since then
28 years have passed. I am sorry to
say that not a single measure has been
taken up and implemented although it
was promised at that time. The result
is that we have been seeing the recur-
ring floods in Gorakhpur and Basti
Districts, There were droughts and
floods. In the month of June and upto
10th of July there was drought this
year. Then came the floods the Iike of
which we never had during the 1last
one hundred years. I have been in
this constituency for .the last forty-
five years or so and I can tell you that
I have never seen such a devastat-
ing flood ag this year. I toured this
flooded are for ten days during
the last month and I found that in
many villages people there have
lost everything. Flood waters entered
their houses and they lost everything
they had in them. They lost all their
crops completely. Some human
lives have also heen lost and many
cattle have been washeq away. I am
very sorry to say that none had been
alerted. If this hag been done, the
people would have been prepared.
Nobody went to their help. InGorakh-
pur we never saw. such a situation.
Last time, the flood level was the
highest 50 years back in 1925 when
its level stood at 251.15 feet. But,
this time it became 252.52 feet-—about
13 feet higher. Therefore, my request
to you ig this. My Chief Minister has

"AUGUSY

" would be starvation

24, 1914 rioog cma, “oraugni - r8E
Situation  (Dige)
asked fiir'l“ts,,. 100 erores #ro

for flood relief immediate-
‘It thé Ceritral Goveriiient Hbes

; not ‘give this money for Hood retiét im-

miediately to the UP. Govérnmient for
help to people affectéd by Roods, ‘there
deaths. T have
seen myself the t;onditxons-—-misera--
ble conditions—of ‘the people. Unless
they are helped at this time, many will
die of starvation. I have seen “pédple
going without food for days. If this
thing continues, there would be 1arge
numbers of deaths. You 'must give
them all help. You cannot keep people
alive for ever by doling out charity.
Utilise their manpower for construct-
ing bunds to save the péople from
flood ravage and to provide them
with work.

The people will have no crops in the
next nine months. The rabi crop will
come in April next. You must give
them work during these 8 months and
it will be possible if you start repair-
ing bunds, roads and start raising
villages immediately otherwise there
will be starvation deaths on large-
scale. About 1000 villages have got
marooned and there is water all al-
round and these villages have to be
raised. They are all very low and
water entrers in the houses during
floods. Unless you raise these villages
they will be flooded again and they
will again lose their all in addition
to corps. Therefore, the most urgent
thing is that you must give them work
on the aepair of bunds, roads and
raising of villages immediately. Fur-
ther, you will have to give them rabi
seeds in tim‘g for sowing rabi crop.
Every year it comes after the sowing
season is over.

The cattle are starving. Fodder has
to be rushed and forests have to be
thrown open for grazing: Sometiing
is being dome hy the District Magis-
trate who is doing all he can but he
has no funds. The U.P. Government
has no money to spare for flood relief
work. The Chief Minister of U.P. has
requested the Central Government for
Rs. 100 crores to help him in reliev-
ing the flood distress. So, 1 request
the Central Government to give Rs. 100
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crores to the U.P. Govemment to meet
this sitadtion. Centr# must also take

up the Jalkundi scheme immediately:

which was. formulated in. 1956, and
must construct the reservoirs envisag-
ed on Rapti and its fributaries.
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SHRI D. K. PANDA (Bhanjanagar):
Mr. Chairman, Sir, I would like to say
something on the alarming situation,
especially the scarcity conditions, about
which there is the Gotcrnment report,
which we have also received. I would
like 1o draw the altention of the hon,
Minister to the scarcity conditions due

to drought. 'The result is, ultimately,
starvation conditions are emerging.
This is  Government report. But,

according to my own report, from my
own source, starvation deaths have al-
ready started. I need not give a de-
tailed picture about that. But, with
maximum and lerrible type of fidods in
northern Orissa side by side with
drought conditions in the southern
District of Orissa, the situation has
become quite alarming, The Prime
Miniser has been apprised of the situa-
tion by the Chief Minister of Orissa.
Therefore, I want that the hon. Minis~
ter should realise this aspect while
thinking of any help or flnancial assis-
tance for the State. Now. the ques-
tion is, out of 15 districts, 13 districts
have been affected. With regard to
this drought situation and scarcity
conditions, I have to make one sugges-
tion.

Now, there is a reversal in Orissa
Government’s food policy. This has
come out in today's Patriot, the Cabi-
net has taken a decision. 1. want that



1y4 ¢ wou wied, LTUUGRT DOAUKA Z, 1886 (SAKA) Flood and Drought 194

Situation  (Disc.)
the Central Government should inter-
vene snd see that procurement is not
allowed to private agencies about
which a decision has been taken yes-
terday. This should be put an end to
and the policy which is going to be
followed should be reversed; at least,
the old policy should continue. Now,
the hoarders who are taking advantage
of these scarcity conditions, these rich
kulaks and big landlords, they have
all combined today and are taking the
help of bureaucrats as well as police.

Wherever there is dehoarding com-
paign, they have started cases against
them and indiscriminately started
arresting them, as happened in Gan-
jam district. We should not allow a
single person to die of starvation. Thal
is possible only if the Cenire gives
proper assistance. As per the old
prescription of the sixth Finance Com-
mission, we are to get only Rs. 1.5
crores from the Centre and the State
will have to give Rs. 1.5 crores. But
the conditions are so alarming that we
require a minimum of Rs. 20 crores
That is what the State Government
has demanded to save the starving
people. Now even starvation deaths
have slarted.

At least some mulfipurpose irriga-
tion projects which has-been promised
long, long ago like Rengali project and

Bhimkund project should be taken up °

and completed. For the last 17 years,
in Ganjam district several projects
have been taken up but the full money
is not forthcoming and they are being
postponed. These spill-over project
have to be given preference and full
amount should be allotted for com-
pleting them, so that the poorlandless
people who are going 1o face death
can be saved by giving them employ-
ment.

*SHRI M. M. JOSEPH (Peermade):
Mr. Chairman, Sir, India has always
been facing two problems--floods and
drought. However much science has
progressed so far we have not been
able to prevent floods or drought. It
is really unfortunate. This is a very
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very serious situation, Many States
in our country #fe faced with floods
and drought simultaneously. In Kera-
la, especially, we are faceq with an-
nual floods. This year we have been
faced with heavy floods. My hon,
friend Shri Krishnan has dealt with it.

Sir, Kerala is a very beautiful State.
The entire complexion of the State has
changed due to floods and landslides.
Paddy fields have been completely da-
maged and submerged in water. The
coastal area has been washed away by
the sea. So far as Idikki is concerned
there is no sign of such constituency.
Things have changed very much in
that area. Two months ago the hon.
Minister Shri Pant visited Idikki and
he was very much attracted Ly the
beauty of nature there. Today if he
goes there, Sir, he will be moved to
tears secing the miserable condition
of the people of that area. Landslides
and floods have taken the lives of many
people there. Cash crops have been
destroyed. Our State earns Rs. 125
crores of foreign exchange from cash
crops. Today the position is much
that the entire cash crops have been
damaged.

I have read in the papers that Shri
Pant is in favour of giving assistance
for replanting the cash crops. Assis-
tance should be given for replanting
the cash crops. Short term and long-
ierm measures will have to be taken
to help the people. The Central Gov-
ernment has given only Rs. 1 crore and
that too by way of ways and means
advance. Our State is deficit in food.
80 per cent of the paddy fields of Kut-
tanad has been affected by floods.
Therefore the Central Government
should take special care to see that
foodgrains are rushed to Kerala. Un-
less and until the Central Government
gives financial assistance to Kerala
the misery of the people there will in-
crease.

Sir, we have been treated in a bad
way. The figures show that in 1967-68
out of the total allotment of Rs. 8,000
lakhs Kerala got only Rs. 9 lakhs and
in 1971-72 out of a total allotment of

*The original speech was delivered in Malayalam.
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Rs. 21,000 jakhs Kerala got only
RBRs. 125 lakhs. This shows that the
Central Government has given us a
stepmotherly treatment.  Vellathuval
and Mannankapdam in Idikki area
have been destroyed. The people in
that area will have to be rehabilitated.
For constructing buildings for them
and Jfor replanting cash crops the Cen-
tral Government will have to give
massive aids. So far as the Btate
Government is concerned it has be-
come bankrupt. The annual Plan out-
lay has heen reduced from Rs. 73
crores to Rs. 53 crores. So they are
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not in a position to give any sgort of
relief to the people whq have suﬂerpd
due to floods and landslides. There-
fore, Sir, we expect that massive cen-
tra} aids will be lorthcominz It we do
not get it our position will be very
very bad.

19.00 hrs.

The Lok Sabha then aedjourned till
Eleven of the Clock on Monday,
August 26, 1974/Bhadra 5,

1896 (Saka).





